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INTRODUCTION 

I, the Ch~irman of the Public Accounts Committee as authorised 
by the Co~ittee do present on their behalf this Eighty-Sixth Re-
port of the Committee (Fifth Lok Sabha) on Audit Repotrt (Civil). 
UJ70 and Reports of t:qe Comptroller and Auditor General for the 
year 1969-70 and 1970-71-Union Government, (Civil) relating to the 
Ministry of Education and Social Welfare. 

2. The Audit Report (Civil) 1970 was laid on the Table of the House 
on the 14.4.70 and the Reports of Comp~jller and Auditor General 
for 1969-70 and 1970-71 Union Government (Civil) were laid on the 
Table of the House on the 22.6.71 and 7.4.72 respectively. The Com-
mittee examined the paragraphs relating to' the Ministry of Educa-
tion and Social Welfare on the 10th, 11th July, 1972. and 12th July, 
1972 (both forenoon and afternoon). This Report was considered 
and finalised by the Committee at their sitting held on the 23rd 
April, 1973. Minutes of the sitting form Part II· of the Report. 

3. A statement showing the summary of the main conclusions 
recommendations of the Committee is appended to the Report (Ap-
pendix III). For facilities of reference, these have been printed in thick 
type in the body of the Report. 

4. The Committee place on record their appreciation of the assist-
ance rendered to them in the examination of these paragraphs by the 
Comptroller and Auditor General of India. 

5. The Committee would also like to express their thanks to th~ 
officers of the Ministry of Education and Social Welfare for the co-
operation extended by them in giving jnformati<1n to the Committee. 

NEW DELHI; 

April 23, 1973. 
Vaisakha 3, 1895 (Saka) 

ERA SEZHIYAN, 
Chairman, 

Public AccountB Committee. 
- .. - ----_ ... _-_._ ..... _---

-Not printed. One cyclOltyJe;! copy laid on the Table of the House and five copies 
placed in the Parliament Library. 



CHAPTER I 

MINISTRY OF EDUCATION AND SOCIAL WELFARE 

Audit Paragraph 

A. Preparation and Publication of aazetteers 

1.1. The Imperial Gazetteer of India was published, under a 
comprehensive plan for pllepQl'atian of Gazetteers under central au-
thority, for the first time in 1881 in 9 volumes. A companion volwne 
appeared in 1882. The second edition of the Gazetteer 'Was published 
in 1885-1887 in foorteen volumes. A new revised edition of the 
Gazetteer was issued in 1907-1909 in 26 volumes. Till independence 
no other editions were issued. The need for revising the Gazetteers 
was widely felt after the achievement of independence. The first 
step in this direCtion was taken by the then Bombay Government in 
1949 and certain other State Govemtnents al80 followed. suit. The 
different State Governments having undertaken the work, there was 
a risk of uncoordinated and independent efforts by the difterent 
States. In order to avoid this, a central scheme £or revision. of the 
Gazetteers was taken in hand and this was reported to Parliament in 
1951: The Central Government assumed responsibility for the India 
volumes while the State Governments assumed responsibility for 
compilation or revision of the District Gazetteers. An expert com-
mittee drew up a detailed plan in November, 1955. The Central 
Gazetteers Unit was constituted in January, 1958 to coordinate the 
work of the State units as well as to Undertake preparation of the 
eentral volumes. To aid and advise the Central Unit a Central Advi-
sory Board was constituted in February, 1958. 

1.2. Because of the substantial change in the fabric of Indian life, 
growth of knowledge and difference in approach the revised versions 
of the Gazetteers are to be a reclical revision of the account contain-
ed in the earlier Imperial Guetteers (Jf India. The whole of the 
Gazetteer work has been "planned as a single coordinated unit, with 
a uniformity of form, content and standard, but providing room for 
variations and additions to meet local or special needs". 

1.3 (1) The Gazetteer of India-The revised version of the Gazet-
~ of India is to be in four volumes, namely, Volume 1 "Country 
and People", Volume II "History and CUlture", Volume III "Econo-
mlc8tructure and Activities" and Volume IV "Administration and 
Public Welfare". Each chapter, and where necessary a section of a 
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chapter, of this Gazetteer is to be contributed by a specialist in his. 
own field but the overall responsibility for compilation is the res-
ponsibility of the Central Gazetteers Unit. 

In September, 1959 the Central Advisory Board approved the 
plan and the list of contributors for the first volume of the Gazetteer 
of India. It had been originally proposed that it should be published 
by the end of 1960 but the Board decided that as the Gazetteers are 
revised only after long periods the publication should be deterred in 
order to incorporate the results of the decennial census in March, 
1961. In the meantime, in April, 1961 the Board approved the plan. 
and the list of contributors for volume II of the Gazetteer of India. 
The first volume of that Gazetteer was published in 1965. The second 
volume of the Gazetteer of India was sent for publication in Febru-
ary, 1969, but the manuscript was r"eturned by the Comptroller of 
Printing and Stationery in August, 1970 owing to heavy rush of w·OTk. 
in Government presses. This volume is currently (December, 1971) 
in the press and is expected to be published shortly. Volume III is 
being (December, 1971) finally edited and is expected to be sent to 
the press early in 1972. Most of the chapters of Volume IV have been 
received (December, 1971) and the contributors of the remaining 
chapters have been requested to send them early. Writing in De-
cember, 1964 in the preface to Volume 1 of the Gazetteer of India, 
the then Chairman of the Central Advisory Board had expressed the 
hope that it would be possible to complete the whole project by· 
1966-67. 

1.4 (ii) District Gazetteers: 

(a) Progress of compilation, printing and publication~7· 
District Gazetteers are to be compiled. The position of . 
their compilati'On and printing at the end of January, 1971 
was as follows:-

Printed In press Allproved Under Under Yet to l.e 
a"d ready secrutiny prepara- taken up 
for Press tion 

33 12 57 12C 

It will be seen from Appendix VII to the Audit Report that pre-
gress in preparation of the District Gazetteers has been markedly un-
even in the ditJerent States. At one end is Bihar, all the 17 District, 
Gazetteers of which have already been published. At the ather ex-
treme is (a) Madhya Pradesh where out of 43 Gazetteers to be pub-
lished only 10 have been published (5) or are in the press (3) or are 
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approved but not sent to press (2) and work 'On 22 has not yet been 
taken up and (b) Uttar Pradesh where out of 54 Gazetteers to be 
published only 18 have been published (12.) or are in the press (5) 
or are approved but n-:)t sent to press (1) and work on 32 h~s not yet 
started. 

Of the 33 District Gazetteers approv~ by the Central Gazetteers 
Unit for publication and ready for the press, 23 had not been sent for 
printing by the State Governments for one year to twelve years as at 
end of January, 1971 as follows:-

Period of delay 

One year to three years 

1rbree to five years 

Bight to twelve years 

TOTAL 

No of Distric 
Gazeners 

14 

6 

3 

1.5. The delay in bringing out the Gazetteers has been attributed 
by Government to the following factors:-

(i) P·.)'Stponement of publication of the Gazetteers to incor-
porate the results of the Ciecennial census in March, 1961, 
the figures of which were avliilable only in 1963-64. 

(U) The work meant complete re-writing of the Gazetteers and 
not mere revision of the old ones, as originally envisaged. 

(iii) Failure of some of the States and Union Territories to take 
up the work. 

(iv) Frequent transfers of editors and non-appointment of 
wholetime editors in Himachal Pradesh, Haryana and Pon-
illcherry. 

(v) Time taken in getting cU!'aranee of the drafts of the Gazet-
teers relating to border districts fromdifterent authorities. 

1.6. The Gazetteers are mounmental works. Their value may, to 
9Olneextent, be impaired by the delay in their preparation and pub-
lication. 
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(b) Go'ftl'Wnent of India's share of expenditure on pultlieatioD of 
the Gazetteers 

1.7. The State Governments were informed in November, 1956 
that Government of India would pay a grant of 40 per cent of the 
expenditure on revision and printing of the District Gazetteers. The 
total grants payable to all the States (for 322 district3 then in India) 
were not 1:0 exceed. Rs. 20 lakhs for all work other than printing. 
The grant for compilation per District Gazetteer on this basis was 
not to exceed Rs. 6,211. The ceiling for grant for compilation was 
raised in December, 1966, to Rs. 14,800 per Gazetteer without any 
change in the percentage of assistance. This increase was made as 
the expenditure on compilation had increased considerably. In view 
of further representations from State Governments . about the 
enormous increase in the cost of compilation and printing during the 
last three years, it was decided in February, 1970 that Government 
of India would bear, with effect from 1969-70 the entire expenditure 
on the District Gazetteers subject to a ceiling of Rs. 60,000 (Rs.44,OOO 
for compilation and Rs. 16,000 for printing per volume). The ex-
penditure on the Gazetteer of India is to be wholly borne by Gov-
ernment of India. 

1.8. Rs .. 20.97 lakhs were paid as grants to the State Governments 
up to 1969-70 for 134 District Gazetteers. The anticipated liability of 
Central Governments for the remaining 203 District Gazetteers. cal-
culated on the basis of the rates effective from 1969-70, is Rs. 121.80 
lakhs. 

( e) Sale of Diatriet Gazetteers 

1.9. The State Editors in their conferences held in September, 
1968 and October, 1970 exptessed concern aboUt poor we of the 
District Gazetteers. They felt th~t "this was mainly due to want of 
publicity and multiplicity of sale agencies and high commission 
charged by sale agencies". The position of sale of District Gazetteers 
of three States was as follows:-

Name of State 

My.ore. 
AQdhla Pradeeh .... 

Orlsal . 

.. 

--------_._--_. 
No. of No. of No of 

Gazetteers copies copies 
published printed sold 

upto (as on 
1968 30-9-70 

7 6700 1969 

1500 171 

3 8897 132 

No of Balance 
complimentary 

copies 
Issued 

1080 36SI 

100 1229 

1.071 6694 
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B. Slow progress in sale of a book-

1.10. The Central Gazetteer Unit also published in October, i969 
"Who's Who of Indian Martyrs". Five thousand copies were print-
ed through a private press at a cost of Rs. 78,104. After retaining 300 
copies for free distribution, 4,700 copies priced at Rs. 26 each were 
sent to the Manager of the Publications Diviaion in October, 1969 for 
sale. Upto 24th May, 1971, 369 copies only were sold. 

[Paragraph 30 of the Report of C. & A. G. for the year 1970-71-
Union Government (Civil)] 

1.11. From the information made available to the Committee it 
is seen that a central scheme for revision of the Imperial and Dls-
trict Gazetteers was taken in hand in 1951 and the same was report-
ed to Parliament in that year by the then Minister of Educations. 
Discussions at various levels were followed by a conference of re-
presentatives of the State Governments and of the various Minis-
tries of C'1'Overnment of India in July, 1955. Following the deci»ions 
of the Conference. an hpert Committee drew up a d.eta.iled plan in 
November, 1955 and the revision of the Gazetteers was included 
among the Central Schemes for the Second FiVe Year Plan.. 

1.12. The meeting of the Expert Committee appointed to consider 
and report on the revision of the Imperial ahd District Ga%:etteers 
was held in New 'Delhi from 8th to 10th November, 1955. FOf' their 
meeting the ltxpert Committee had set before themselves the follow-
ing agenda: 

(i) Drawing up of the overall pattern of the new Imperial 
and District Gazetteers. 

(ii) The organisational set up required to carry the scheme 
into completion. 

(ill) The consfde!'ation of any special issues which might arise 
under (i) and (11) above. 

1.13. As regards the organisational set up required tor the com-
pletion of the project, the Expert Committee decided that "The 
entire project should be .... under the d.irection of a General Editor, 
appointed by the ~ntral Government, and he should be assisted by 
a small Advisory Board, consisting of specialists. The function of 
the Advisory Board will be to advise the General Editor in regard. 
to all technical questions that may arise in respect of the Indian 
Volumes and supervision of the District Gazetteers. 

1.14. With regard to the organisation in the States, the Committee 
felt that there should be a State Editor for each State in overall 
charge of the District Gazetteers of the State. The State 
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Editor .... like the Chief Editor should be assisted by a small Advi· 
sory Committee of experts and he will act as a Convener of tbat 
Committee. 

1.15. In regard to the time required for the completion of the 
project, the Expert Committee had the following to say: 

"While the Committee were conscious of the magnitude and com-
plexity of the work, they felt that it might still be possible for the 
whole project to be completed in five years' time p.Tovided that right 
from the beginning the General and State Editors were given a large 
latitude in the·r work and instructions were issued both by the Cen-
tral and' State Governments to all officers concerned that the work 
on the Gazetteers should be given the highest priority. If all the 
Gazetteers are to be made available to the public within a period of 
five years, all drafts .must be finalised before the end of the fourth 
year so that adequate time is available for getting the publications 
through the press." 

1.16. The recommendations of the Expert Committee were given 
effect to through the following resolution issued by the Ministry of . 
Education and Scientific Research on the 2nd January, 1958: 

4' • • • 
The Government of India have taken up the work of revision of 

Gazetteers as one of the Educational Development Scheme under 
the Second Five Year Plan. In 1955, the Government of India set 
up a Committee of Experts to prepare plans for the revision of 
Gazetteers and to recommend inter alia the pattern and organisa-
tional set up for the execution of the project. The recommendations 
of the Expert Committee which have since been accepted by the 
Government of India envisage the setting up of an organisation at 
the centre for the revision of the India Volumes while the work re-
lating to the District Gazetteers will be undertaken by the State 
Governments. The entire project will be under the direction of a 
General Editor to be appoin~ by the Government of India who will 
be assisted by a small Advisory Board consisting of specialists. The 
function of the Advisory Board will be to advise the General Editor 
in regard to all technical questions that may arise in the preparation 
of the India Volumes and supervision of the District Gazetteers. 

" • • • 
1.17. The composition of the Advisory Board set up in pursuance 

of the above resolution was further enlarged through another resolu-
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tion issued by the Ministry of Scientific Research and Cultural 
Affairs on the 12th August, 1955. This resolution laid down the 
following functions for the Advisory Board: 

• • • 

The Advisory Board will advise the Government generally in 
regard to all technical questions that may arise in conn~tion with 
the revision of Gazetteers----both India Volumes and District 
Gazetteers. The Board will in particular, lay down a programme for 
the revision of India Volumes and supervise generally the work of 
the General Editor in regard to both the Indian and District 
Gazetteers. The Board will also consider and submit their recom-
mendations about any other matters that may be referred to them by 
Government. 

" * * 

1.18. The plan as finally approved by the C!entral Advisory Board 
envisaged compilation of four volumes for the Gazetteer of India, 
namely, Volume I "Country and People", Volume II "History and 
Culture", Volume ill "Economic Structure and Activities" and 
Volume IV "Administration and Public Welfare". Besides, one Dis-
trict Gazetteer for each of the districts in the various States in the 
country was to be prepared. 

1.19. The Advisory Board held two sittings in 1958 and thereafter 
it was reconstituted. The reconstituted Advisory Board met thrice 
between September, 1959 and April, 1961. At their sitting held on 
the 11th April, 1961, the Board considered the plan for Volume II 
of the Gazetteer of India and drew up a list of contributors. 

1.20. During evidence before the Committee a representative of 
the Ministry of Education and Social Welfare deposed: "The original 
idea was that it should be completed in five years. But, when the 
actual work was taken in hand, it was found that it was not really 
a revision of the Gazetteer, but meant re-writing the whole thing. 
In 1958, in the meeting of the States' Editors, they brought to our 
attention that there was no question of just revising what there, 
because the whole thing had changed, the history had changed, even 
the course of rivers had changed and 80 much material had changed. 
So, insted of revising they thought that we should rewrite the whole 
thing." 

1.21. The Committee enquired whether the Expert Committee 
which drew up the plan had not considered the variOUIf difficulties 
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in the revision of the Gazetteers before they had recommended a 
five year target for the completion 0:1 the project. To this a repre-
sentative of the Ministry of Education and Social Welfare replied: 
"Actually, the work was not started. It was only a rough plan 
which was drawn up. When the Advisory BoaJ,'d was set up ~p 1958, 
they drew up the plan and that only too fOf the Volume I of the 
Gazettetlr o~ India. a.ut. as the cenSU3 w~e quite ne~r, the Chair-
ql,an. Qf the ~tivisory :a,08rd ~Qo~ht th~t it would be much better 
If th~:y dEtf~~ t'll the test\lts afe avaHable. The results were avail-
able tn 1963. So, the actual work had to be deferred due to the 
wishe$ of the ~dvisory BoaJ;'d," 

1.22. The witneSs added: "Actually, when they took up the work, 
the Expert Committee consisted of only five or six members like 
the Director of Archives, Prof. Gopal and one more person. But, 
lateI' on, when the realistic estimate was made, I think, that was a 
superior one and much better aqd at that time they alsQ visualised 
properly that how much time it would take, The earlier decision 
whtch Ulf:Y took was rather unrealistic." 

1.28. The Committee desired to know the time-limits fixed at 
different stages for completion of the project i.e. in 1951 when the 
scheme was first reported to Parliament, in 1955 when the Expert 
Committee was set up and then in 1958 when the Central Gazetteers 
Unit and 'the Central AdVisory Board were constituted. In a note, 
the Ministry of Education and Social Welfare has state: 

"There is nothing on record to show that any time limit was fixed 
in 1951,' when the then Education Minister, Maulana Abul Kalam 
Azad, made a statement in the Parliament that the Government 
intend to take up the revision of the Gazetteers. The Expert Com-
mittee (195~) drew up the plan and fixed a five year target for the 
cOtll{lletion of the project, indicating the staff req\liretll.~ts in a phas-
ed ~anQer. Out of 337 District Gazett~ertl, the qr.fts of 190 have al-
ready bElen comp\eted and 53 are ne~fing compl~tion wpich ptakes a 
total of ~43. Of these, 110 h~ve been publi~ed and the rest of the 
co~plet~cl drafts are in various stagel of printing. ~xcepttng the 
State~ Qf Uttar Pr~desh and ~adhya Pradesh (for whlch more than 
one Unit have been' recommem:l~ to the respective St4lfe Govern-
ments) only 46 drafts need to be completed by the re~aining States 
and Union Territori~. The printing ~d sale of the DiJtfict Gaaet-
teers is enth'ely the responsibilUy of the State GovernlT\ents. 

As regards Indian Gazetteers, the first volume has already been 
published. Its second edition is in the press .. Some of its chapters 
have bee~ brougM out in the form of booklets and are being re-
printed. The major part of Volume II has already been printed. 
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Volume III is rell.qy ~Of t:tle press IJ114 tend~, wt:re Ulvited from 
private ~resses. It is li~e.~:( to ~ pu~slw4 ~y MIf~bll\pril, 1Q73. 
Thus, out of four volumes. Only one vol~ would remain to be 
published. 

Two of the three volumes of "Who', Who of Inq4l,n Martyrs" 
have already been published. The third vo~ume is beipg cOOlpiled 
and ediMd. It is likely to be published in February /~a~ch, 1973." 

l.~. The COlll.l;DitWe Qe,t~ed W kpo.w the reasons for the delay 
tn th~ p{~p~at,ion ~nq public4\tiQn oj varto~ volul1\eB of Gazetteers. 
In this con;qection a rt;pr~sen~t.i.ve ot the Miniauy of Education and 
Social W~~~r~ eJl:~lai~ q\1rlQg eviqence tha~ as the Chairman 01 
the Central Advisory Board h~d decided that the 1961 census figures 
should be incorporated in the revised volumes of the Gazetteers, 
there was no question of bringin~ oU,t these vQ1.u~es without the 
1961 eensus figures, which became available only in ~Q63-.64. l\a, to 
the other reasons for the delay, the witness 8~ted: "Actually, if yov 
go in'to the details, another grave difficulty is about the contributor& 
and to get the write-ups from them is an up-hill task and some of 
them have died also in between. They took 4~5 years for sending 
the :I,rticles. We also wanted these volumes to be as ~omprehensive 
as possible and as perfect as possible." 

1.25. The witness further added: "It took quite a lot of time to 
finalise the plan of the Gazetteel"!; the contributors had to be decided 
at various meetings of the advisory board and then the expert com-
miitees had to be appointed to finalise the work .... ' ... the scheme 
had to be finalised first. It was done only in 1961 and then we 
started alloUing the work." 

1.26. In reply to a question as to why the Adviso~y BoarQ took 
too much time in finalising the plaq, the witness stated: ''They took 
quite a long time. Even for finalising the chapters, it was quite a 
tough job. First they finalised the district gazetteers. After that, 
they took up the flnalisation of Volumes I, II, III and IV. It was an 
uphill task for them and *~ spite of the diligence OQ their part, they 
took quite a long time. TWo me€ltings w~~e qeld to finalise the 
list of contributors. There WaS a lot of controversia,l things. As 
you may know, in Volume II alone, tpere ~re more than 110 con-
tributors." 

1.27. Subsequently in a note furnished at the instance of the 
Committee, the Ministry of Education and Social Welfare have ex-
plained: 
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"The target of five year fixed in 1955 and 1958 for the comple-
tion of the scheme of the revision of Gazetteers could not be fulfil-
led due to the following reasons: 

District Gazetteers: 

As already explained at the PAC meeting, the schemt! of revi-
sion of Gazetteers was taken up in 1958 when the Central Gazetteers 
Unit was ·set up. 

However, the actual work of the revision of the District Gazet-
teers started only in 1959-60 when a uniform plan was drawn up by 
the Central Gazetteers Unit and circulated to the Statel!. for their 
guidance. The States also took their own time in setting up their 
Units for the revision of the Gazetteer. 

The Central Advisory Board for Gazetteers presided over by the 
then Minister for S.R. & C.A. Prof. Humayun Kabir, decided that 
since the Gazetteers are revised only after a long period, their pub-
lication should be deferred in order to incorporate the results of 
the decennial census in March, 1961. The figures were. available 
only in 1963-64. 

• • • 
Moreover, the revision of the District Gazetteers was a centrally 

sponsored scheme and was therefore the concern of the States Gov-
ernments from the very beginning. The Centre's role was confined 
only to coordinate the work in the States. The progress of the 
scheme which obviously involves considerable research and -field 
work depends on the cooperation of the States. Some of the States 
such as Jammu and Kashmir, Nagaland and the Union Territories 
of NEFA, Goa, Daman and Diu, Pondicherry, Andaman & Nicobar 
Islands, did not take up the work in spite of Centre's best efforts. 
The Editor, Central Gazetteers Unit, undertook extensive tours to 
persuade these States and the Unian Territories to implement the 
scheme. 

• • • 
Besides, the frequent transfers of the State Editors by the State 

Governments conSiderably retarded the progress of the work. For 
example, in Uttar Pradesh, most of the Editors held the post for 
not more than 6 months. This fact was repeatedly brought to the 
notice of the Chief Secretary and the Secretaries ctmcerned . 

• • • 
It may be pointed out that in case of the drafts of border dis-

tricts, they have to be got cleared from the security point of view 
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-by the Ministry of External Affairs, Ministry of Defence and Min-
.is try of Home Affairs and the Surveyor General of India which 
naturally .takes a lot of time. This is, however, essential keeping 
.in view the national interests of the country. 

It may be added that the two largest States viz. Uttar Pradesh 
and Madhya Pradesh are comprised of 97 Districts. Besides other 
factors which have delayed the completion of the work in these 
States, the main reason is that one State Editor is not able to :t>re-
para the drafts of more than 3 districts per year. This, in States 
like Uttar Pradesh and Madhya Pradesh with such a large number 
of districts, it is essential that there should be more than one Unit 
with an independent State Editor and the full complement of staff 
if the scheme is to be completed within a reasonably short time. It 
was, therefore, suggested to the State Government as early as in 
1964 that 2 or 3 State Editors along with the necessary staff com-
pletely independent of each other should be appointed to prepare 
the draft of the district gazetteers. It was expected that' these 3 
-units will be able to complete at least 9 or 10 drafts in a year's time. 
The State Government, however, did not agree to our proposal. 
This proposal has again been put up to the new Chief Secretary for 
his consideration. 

• • • 
Another important factor was that many new districts have been 

constituted and this has increased the difficulties of the State Edi-
tors as there were no old gazetteers available to serve as the basis. 
It naturally involved more than the normal time . 

• • • 
'Gazetteer of India: 

The Gazetteers of India happen to be the most authoritative work 
of reference which are consulted in India and abroad for authentic 
information on any aspect of the life and conditions of the people of 
this country. The last volumes prepared in British times contained 
chapters from the most eminent scholars in their respective fields. 
These Gazetteers are compiled and published once in about 60 or 
76 years. It is, therefore, essential that their high standard arid ob-
jectivity should be maintained at all costs. It has, therefore, been 
the endeavour of he Central Advisory Board to appoint as contribu-
tors the cost distinguished persons in their respective fields who are 
available in this country. 

However, as 'soon as the lists of contributors were finalised, the 
Gazetteers Unit approached these scholars and there was no delay, 
,507 (Aii) LS-2. 



whatsoever in assigning the task to them ...... Most of these con-
tributors accepted the assignments. But unfortunately they were not. 
able to send their write-ups for quite a long time. We sent them re-
minders, made personal contacts and requested them to expedite the 
completion. of their chapters. Every time they assure us that the 
needful will be done and their chapters would'reach us by a parti-
cular date. But they failed to keep their promises···. Moreover the 
publication of these volumes was also held up in accordance with 
the decision of the Central Advis.pry Board for the revision of the 
Gazetteers to defer its publication so as to incorporate the results of 
the decennial census of 1961. These census figures were made avail-· 
able only in 1963-64." 

1.28. The present position of the work of revision of the Gazet-· 
teers as on 30th March, 1973 was stated to be as follows: 

"Volume I has already been published. Volume II-History 
and Culture has also been printed off and its index is un-
der preparation. Volume III-Economic Structure and~ 
Activities is in the Press.. It is likely to be published 
shortly. This leaves only Volume IV-Administration and 
Public Welfare which will be sent to the press early next 
year. Out of 331 District Gazetteers to be prepared, the 
drafts of 200 have already been completed. Of these 119 
have been published and the rest are in various stages of 
printing. As already mentioned at the meeting of the 
Public Accounts Committee only in the two largest States, 
i.e. Uttar Pradesh and Madhya Pradesh the progress of the 
work had ·been rather slow. To expedite the completion 
of the schemes steps have already been taken to set up 
more than one Unit in these States. The work of the . 
revision of Indian as well as district gazetteers will be 
completed in 2 to 3 years time." 

1.29. The Committee desired to be furnished with a statement 
showing the total estimated and actual expenditure (to date) on com-
pilation, printing and publication of the Gazetteer of India (4 volum-
es). In a note the Ministry of Education and Social Welfare have 
stated: 

"An amount of Rs. 15 lakhs was estimated to be incurred on 
the compilation, printing and publication of the 4 volumes' 
of the Indian Gazetteers. It is not possible to calculate the 
exact amount of expenditure incurred on the compilation, 
printing and publication of the four volumes of the Indian 
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Gazetteers as the same sd is engaged in the work' of 
'Revision of District Gazetteers'. The expenditure is ap-
proximately Rs. 11,63,570/-. It also includes an amount of 
Rs. 43,106.50 paid as honorarium to the contributors." 

Delay in the printing of Volume II of the Gazetteer of India 

1.30. The Committee were informed that the press copy of Volume 
II of the Gazetteer of India was made ready in January-February, 
1969 and sent to the Press in February, 1969. The Audit Paragraph 
states that the manuscript sent to the Press in February, 1969 was 
returned by the Controller of Printing and Stationery in August, 
1970 owing to heavy rush of work in Government presses. Explaining 
the circumstances necessitating return of the manuscript after the 
lapse of about H years, a representative of the Department of Print-
ing and' Stationery informed the Committee: 

"The manuscript was received by us from the Publications 
DiviSion, to whom the Education Ministry had given it 
for printing, in March, 1969. This job was to be printed ,on 
special paper, sunlit offset paper, special rexin and special 
binding. We had to find out whether the materials are 
available and then write to the Publications Division say-
ing that tbis is the sample of paper, rexin and so on. Then 
we sent 8 pages of composed material to the Publications 
Division for approval. This was done in July, 1969. Then 
an officer of the Education Ministry visited the Nasik press 
in November, 1969 and there were some discussions. This 
job required certain letters with dia-critical marks. The 
Nasik Press had it except for 17 characters. The press 
wanted to compose it in Lino-type machine. Then the 
Press wrote to the manufacturer for these 17 characters. 
The company declined to give a firm date by which they 
can be supplied. This correspondence went on for some 
time. In the mean time, the eight pages which were sent 
to the Publications Division for approval of general lay-
out and type face were returned only in April, 1970. They 
made certain suggestions about change of type face, mar-
gins etc. At that time we were printing school text-books 
for the Delhi Administration at our Nasik. Faridabad and 
Minto Road presses because of the pressing demand for 
text-books at the beginning of the school session. Since 
the printing of the text-books was given the top-most prio-
rity, the press wrote to the Publications Division that they 
can take up the printing of the Gazetteer only after the 
school text-books are printed. Then, some time in June or 
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Jt.Uy the Publications Division wrote back saving that this 
may be done quickly through a private press. The Publi-
cations Division had been given some power to get the 
work done through private press." 

1.31. In reply to a question the witness clarified: "They wrote to 
the Department to approve the paper. After the paper was approved, 
the press sent eight pages based on the paper on which it was to be 
printed. At this stage the difficulty arose about special dia-critical 
marks. Then the proof was sent and the press was reminding to 
approve the general layout and get up. An officer lrom the Ministry 
visited the press in November. There were certain discussions and 
in the meantime the press had written to the company for supply-
ing those matrices for special dia-critical marks. The company said 
that these were not things which were normally kept in stock and 
that they would have to get them specially cut for us. And they 
could not give us any firm date when they would be able to give us 
the matrices. This was the main reason why it was delayed." 

'1.32.' The Committee enquired whether the Central Gazetteers 
Unit had insisted that a particular kind of paper should be used for 
printing of volume II of the Gazetteer of India. A representative of 
the Ministry of Education deposed: "We only told them that it might 
be done on this paper. I am not a technical man. Had the press ad-
vised us, we would not have insisted on it." 

1.33. On being asked whether the offset paper required for the 
printing of volume II of the Gazetteer was not available in the 
market, the representative of the Department of Printing and Sta-
tionery stated: "The paper is available in the market, but we are not 
getting it. 

I will tell for you~ information, Sir. The Law Ministry want us 
tq bring out a commemorative volume of the Constitution on the 
Silver Jubilee of independence. They want us to print it on Sunlit 
offset paper. Some paper is available in the Nasik press. We can print 
either the Gazetteer or the Constitution. Government is perhaps 
thinking that we should print this commemorative volume of the 
·Constitution. We- have got some 200 and odd reams of this paper." 

1.34. The Committee desired to know whether the sunlit offset 
-paper required for printing Volume II in 1969 was included in the 
indent placed with DGs&D. In this connection, the Director, Publi-
!Ca.tions Division has in a note stated: 

'''The Publications Division indents paper for its requirements 
for the whole year. No individual indents are made for 
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individual jobs. In so far as the requirement of sunlit off-
set paper required for vol. II is concerned, I might men-
tion that the actual estimates of requirements of paper 
are worksd out in the concluding stages of production 
when we have the exact idea about the number of formats, 
prelims, etc. As this job was wit.hdrawn even before the 
composition of the material could be taken up, we did not 
work out the requirements of paper for this job." 

1.35. The Committee desired to be furnished with a detailed note 
showing in chronological order the circumstances leading to the de-
lay in printing of volume II of the Gazetteer of India. The note fur-
nished by the Ministry of Education and Social Welfare on the sub-
ject is reproduced in Appendix I. 

1.36. While sending the manuscript of volume II the Publica-
tions Division, the Editor (Gazetteers) had in his D.O. No. F.3-2/68-
G-4 dated 26-2-1969, inter alia said: 

"I may further add that before allotting this work to the press, 
you may kindly ensure that the press possesses all the 
dia-critical marks as indicated in the enclosed list. Per-
haps you may be aware that due to the inability of the 
Nasik Press to provide exact dia-critical marks, so many 
vernacular words had to be printed without proper dia-cri-
tical marks. Sometimes different types were used in print-
ing of a particular word. I shall fe~l grateful if you kindly 
make it clear to the press to which this work is allotted 
that they will have to provide these dia-critical marks. 
These dia-critical marks are required both for italics and 
Roman words." 

1.37. F'rom the letter No. 5.IS/pr./68 dated April, 1970 issued by 
the Publications Division of the Ministry of Information and Broad-
casting, it is however, seen that special dia-critical marks were not 
available either in the Government Press at Nasik or at Faridabad. 
The relevant extracts from the above letter are reproduced below: 

"In spite of our repeated requests, the Chief Controller of 
Printing and Stationery, could not agree to withdraw the 
job from Government of India Press, Nasik, and assign it 
to Government of India Press, Faridabad. As already men-
tioned to you, we are now requesting the Government of 
India Press, Nasik, to go ahead with the job. We have also 
made the necessary arrangements to get the job executed 
by the more expensive photo-o1faet procell inltead of the 
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letter,..press process. Arrangements have also been made 
to overcome the difficulty regarding the special dia-critical 
marks which are neither available with Governnlent of 
India Press, Nasik, nor at Faridabad. The decision is to 
get the art pulls retouched by our artist and get them 
photosraphed for plate-making after approval by you." 

1.38. In a note the Ministry of Eudcation and Social Welfare have 
stated: 

"The delay for the printing of Volume II was mainly due to 
the inability of the Go~ernment press which kept the 
manuscript for over one and a half years. No re-editing 
was done after its withdrawal from the Government Press. 
Immediately after it was withdrawn from them after 
repeated reminders to the Publications Division, Chief 
Controller of Printing & Stationery, steps were taken to 
fix a private press and the manuscript was handed over 
to ~hem. There was no complaint from the private press 
regarding the poor editing of the manuscript." 

Central Gazetteers Unit 

1.39. The Committee were informed that the work relating to 
revision of the Gazetteers was started after the Central Gazetteers 
Unit came into existellce ,n 1958. It was stated that the Central 
Gazetteers Unit was a temporary boay and had no permanent 
status. The staff for the Unit consisted of persons on deputation 
from other Ministries/Departments as also those who were recruited 
for the Unit. All appointments were however, made through UPSC. 

1.40. The total number of persons employed in the Unit was 
stated to be 32 and there were only two permanent posts-one of 
Editor and one other of an Officer. During evidence a representa-
tve of the Ministry of Education and Social Welfare stated: "The 
staff is noCthat much as we would like to have. We have got only 
six persons for both the Indian as well as the District Gazetteers." 

1.41. The Committee were informed that the normal budget of 
the Central Gazetteers Unit for its establishment waa of the order of 
.about Rs. 3 lakhs per year. The post of the Editor was filled in 1968 
and sinc'!'! then the post has continuously remained filled. 

1.42. The follOWing statement furnished by the Ministry of Educa-
tion and Social Welfare at the instance of the Committee-gives details 
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'·of the expenditure incurred on the Central Gazetteers Unit for the 
~mpilation and printing of India and District Gazetteers: 

Year 

.---". 
1957-58 

1958-59 

1959-60 

1960-61 

1961-62 

1962-63 

1Q63-64 

1964-65 

1965-66. 

1966-67 

1967-68 

1968,69 

1969-70 

1970-71 

1971-72 

TOTAL 

Expenditure 

Rs, 

9,000'00 

81,000'00 

1,54,373'00 

96,512'00 

1,25,756'00 

1041,024'00 

1,79,179'00 

2,08,150 '00 

2,U,320'oo 

2,00,080'00 

1,56,291 '00 

2,28,088'00 

2,08,200'00 

2,02.300 '00 

.-.--. -------_ .. _-_ ...... -._----------_. __ .... _-_.-
1.43, In this cOnI;lection, the Ministry of Education and Social 

Welfare have stated: "" ... the staff of the Gazetteers Unit is borne 
on the strength of the Ministry and it is therefore very difficult to 
give exact figures of expenditure. However we have tried to work 
out the expenditure incurred on the establishment of the Central 
Gazetteers Unit since 1957-58. The total expenditure upto 1971-72 
comes to Rs. 23,27,140.00. It also includes the honorarium of 
Rs, 43,106.50 paid to contributors, It also includes expenditure on 
·other charges such as purchase of books and some office equipment 
the figures for which are' not readily available'. r may inform you that 
the same staff is engaged in the work of the revision of the Indian 
and District Gazetteers which included the scrutiny of the drafts 
of about 200 district gazetteers and preparation of three volumes and 
a part of the fourth and the last volume of the gazetteer of India, 
I may repeat that the figures as given in the enclosed statement are 
approximate and have been calculated on the basis of the records 
available with this Unit." 

I.. 
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1.44. About the functions of the Unit, a representative of the Mi--
nistry of Education and Social Welfare stated: "One is that they' 
have to see that the contribution conforms to the general pattern 
and the second is that this is made press ready. These are the two 
things." 

1.45. As regards the functions of the Editor (Gazetteers) the wit-
ness stated: "He receives the manuscript, scrutinises it and then 
pOints out the fa~tual mistakes. My experience is that if we start 
this at the Secretariat level, then this work could have been further 
delayed." 

1.46. The Committee were informed that the present Editor, Ga-
zetteers was also in charge of the publication "Who's Who of Indian. 
Martyrs". The Editor Gazetteers also informed the Committee that 
"I have written only one smali book: Introduction to Indian History 
and Culture. That is in collaboration with another scholar-only 
one part. Some articles have also been written by me but those are 
not yet published. Another is'Quit India Movement'. That has not 
been printed." 

1.47. Besides these the Editor, Central Gazetteer has contributed 
a chapter on History in the Delhi Gazetteer for which a sum of Rs. 
1600/- has been sanctioned to him by the Delhi Administration. He 
has not drawn the amount as he wanted to retain the copy right with 
him, 

1.48. The Committee were infonned that the Editor, Central Ga-
zetteer Unit as well as some editors in the State Units had been 
given a monthly honorarium of Rs. 300/- for the work done by them 
In connection with the preparation of 'Who's Who of Indian Martyrs' 
and 'Freedom Fighters~ Who's Who'. The Committee desired to know 
how the idea of paying honorarium to these full time Government 
employees was mooted imd since when the payment was being made 
to them. In a note on the subject, the Ministry of Education and So-
etal Welfare have stated: 

r 

''There is no provision for payment of an honorarium of Rs. 
300 per month to the Editors in charge of Gazetteers at· 
the Centre as well as in the States. However, only the 
Editor, Central Gazetteers Unit, who !:o!ld' been entrusted' 
with the editing of the three volumes of 'Who's Who of' 
tndtan Martyrs' was given an honorarium of Rs. 300/-
p.m. with the approval of the Ministry of FInance. Similar-' 
ly, the Project OfBcers and some of the State Editors' 
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(Gazetteers) who had been entrusted by their respective 
Governments with the work of 'Freedom Fighters' Who's· 
Who' were given an honorarium of Rs. 300.00 per month 
for collection of material for the "Who's Who of Indian 
Martyrs". This was also done with the concurrence of the 
Ministry of Finance. 

In this connection, it may be mentioned that it was decided 
in December, 1968 at the initiative of the Ministry of Home 
Affairs to bring out three volumes of the I "Who's Who of 
Indian Martyrs" for which an assurance was given by the 
then Ministers of Home Affairs and Education on the floor 
of the House. Further, the Parliament was assured that 
Volume I of the "Who's Who of Indian Martyrs" would 
be brought out by October, 2, 1969 to synchronise with 
the Gandhi Centenary Celebrations. This was quite a diffi-
cult task which was entrusted to the Editor, Central Ga-
zetteers Unit, as no other agency was forthcoming to take 
it up. At a meeting held in the Ministry of Home Affairs 
with Sri V. Venkataraman, Joint Secretary (Home) in the 
Chair, it was proposed to appoint Project Officers for 
each State and Union Territory in the scale of Rs. 750-
1250 to collect information which would be checked, veri-
fied, supplemented and edited at the Centre to ensure pub-
lication by the Ministry, Later no, however, it was de-
cided that it would be more economical if the persons in 
charge of "Who's Who of Freedom Fighters" in the States 
and Union Territories were given an allowance of Rs. 
300.00 P.M. to collect the material for this scheme. It was 
done with the approval of the Ministers of Home Affairs 
and Finance. Shri Y. B. Chavan, the then Minister of 
Home Affairs, was the Chairman of the Advisory Com· 
mittee, while Shri Triguna Sen, Minister of Education, 
,ghri Bhakt Darshan, Minister of State for Education and 
Shri V. Venkataraman, Joint Secretary, Ministry of Home 
Affairs, were members. Editor (Gazetteers) was the Mem-
ber-Secretary. On this basis, Project Officers for "Who's 
Who of Indian Martyrs" in the States and Union Territor-
ies were given an allowance of Rs. 300.00 P.M. These Offi-
cers got the approval of their respective Governments to 
draw this allowance. This scheme proved to be economi-
cal and we have been able to bring out Volumes I and 
n of the 'Who's Who of Indian Martyrs' in the record time 
of 3 years and are now busy with the editing of Volume 
m.'· .. --.... ~ 
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1.49. The Committee were informe.d that the Editor, Central Ga-
zetteers Unit was jetting the honorarium of Rs. 300/- per month 
since December, 1969 when the scheme of compilation of the 'Who's 
Who of Indian Martyrs' had been taken up. During evidence a re-
presentative of the Ministry of Education and Social Welfare stated: 
"Under the Rules which are followed by us, we do consider the ques-
tion of payment of honorarium to a full time officer, when he is 
entrusted with work of an onerous nature, which requires high qua-
lity and which require much work outside his normal. duty hours. 
For ordinary type of work, normally no honorarium is sanctioned. 
But when the work is of a sufficiently onerous nature or it requires 
a certain effort in qualitative term at a level, which may be higher 
than what we expect in his normal duties, we do consider the ques-
tion oJ. payment of honorarium. This is the general policy. In this 
case all these aspects were considered and a decision taken to re-
commend the honorarium." 

1.50. The witness added: "In this case, it is not a work which is 
attached to the post. It is a special item of w.ork which was suddenly 
taken up in order to bring out 'Who is Who' to commemorate the 
sacrifices of the martyrs. It had to be done within a specified period 
of time. It was also considered to be a very responsible item of work. 
Any omission of facts, or facts wrongly given might have repercus-
sion. Our judgement may be wrong, but we did take into considera-
tion the various factors. We did think that the Editor at the top 
must take the responsibility to see that there is nothing wrong in 
a job of great responsibility." 

1.51. When the Committee pointed out·that the honorarium could 
be paid only for a limited period, the wit~ess stated: "Yes, sir, it 
cannot be for an indefinite period." 

1.52. In reply to another question, the witness stated: "When the 
pay scales of the Editors of the Gazetteers units were fixed, the 
~mount of responsibility that they would have to shoulder was taken 
into account and their pay scales fixed accordingly. Having deter-
mined that, we were asked to take up the work relating to the bring-
ing out of this 'Who is Who'. It was an additional work. It was never 
!aken i.nto account while fixing his pay earlier. We may be wrong 
In our Judgment, but we came to the conclusion that this does require 
some special payment nnd that is why this special Pay was allowed." 

1.53. As to the work involved in the compilation of the 'Who's 
Who of Indian Martyrs' it was stated: "That is not simple, as it 
seems, Sir. We have to collec~ the information from various sources. 
The veracity of the facts has to be verified. We give advertisement 
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.also. We get information from the public also. The facts have to be 
verified. Then we see that whatever they state is authentic and we 
then scrutinise it and edit it and put it in the particular form; that 
is how it is done." . 

1.54. The Committee. were informed that in connection with the 
work relating to compilation of 'Who's Who of Indian Martyrs' the 
Editor, Central Gazetteers undertook a tour of Kuala Lampur, Bang-
kok and Singapor for collecting information. 

Sale price of 'Who's Who of Indian Martyrs.' 

1.55. The Committee enquired how the prices of the Government 
publications published by the Publications Division 'fYf the Ministry 
of Information and Broadcasting wer:e. fixed. A representative of the 
Ministry of Information and Broadcasting stated: "The formula that 
is laid dawn for us, by the A. G. C. R. and approved by the Ministry 
of Finance is like this. In regard to Plan literature, normally, the 
idea is to make it available at a reasonable price to the public. The 
Publications Division has got the powers to price it, if it is absolutely 
necessary" even at the cost of production. In regard to non-Plan li-
terature it has got the powers to price it at 100 to 200 per cent of tlie 
cost of production. In regard to art books, it ranges from 200 to 300 
per cent of the cost of production." The witness added: "The cost of 
pr'nduction includes the cost of paper, printing charges, processing, 
binding, expenditure on contributions, translations and art work by 
outsiders, cost of any editorial staff employed over and above the 
regular sanctioned str.ength and other direct expenses." 

1.56. Referring to the price fixed for volume I of the 'Who's Who 
of Indian Martyrs' the representative of the Ministry of Informati'O'.ll 
and Broadcasting stated: "We do not know how much amount was 
paid to the contributors. We placed it with the C<mtroUer of Print-
ing and Stationery on the basis of the price rates that we worked. 
The' cost of production of each copy at that time was calculated at 
Rs. 10.50. Normally it is 100 to 200 per cent of cost of production. 
We priced it at Rs. 22.50". 

1.57. In reply to a question whether details regarding the expendi-
ture incurred by the Ministry of Education on the compilation of 
'Who's Who' were ascertained before fixing the price, the witness re-
plied: "I do not think that we had ascertained how much expenditure . 
was incurred by them. The 100 to 200 per cent formula is laid down 
for publications brought out by the Publications Division. This was 
a manuscript that came from outside. There is a slight difference." 
He further clarified: "I would like to submit that, in so far as the 
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pricing formula is concerned, it is laid down basically for our own 
publications-those conceived and brought out by the Publications· 
Division. In so far as the few books that come from the other Minis-
tries are concerned, we have got to think of the market conditions. 
Sometimes we ourselves say, "This book will not sell at this price; 
therefore, reduce the price . " 

1.58. The Conunittee enquired whether there were any general. 
instructions from the Ministry of Finance about the fixation of pri-
ces of .publications brought out by various Ministries other than the' 
Publications Division. The representative of the Ministry of Infor-
mation and Broadcasting stated: "There are no clear orders of the 
Ministry of Finance in regard to thi~. Normally there are not more 
than three or four books in a year that we get as against the 200 that 
we are publishing. Whenever a book is sent to us, we give them our 
advice. It is for them to get the clearance of their Finance." 

1. 59. The Committee were informed that out of the 5,000 copies of 
the publication 'Who's who of Indian Martyrs'. *329 copies were dis-
tributed as complimentary copies. 

Appointment of a Literary Editor for Gazetteer of India 
1.60. The Conunittee were informed that for Volume I of the 

Gazetteer 'Of India, apart from the various contributors and the edi-
torial staff in the Centr·al Gazetteers Unit, one literary editor had 
been appointed "to look into it from the language point of view." A 
representative of the Ministry of Education and Social Welfare 
stated: "The Literary Editor is there to see from the general reada-
bility poitit of view. He has to see that it reads well throughout 
and uniformally. There should be no mistakes in language." The 
literary editor was paid remunerations at the rate of Rs. 25 per 
thousand words as against Rs. 50 per thousand words paid to the 
contributors of various chapters. The Committee were informed 
that the Advisory Board had decided that volume I of the Gazetteer 
of India might be edited. Similar editors had also been appointed' 
for volume II and volume III of the Gazetteers of India. In a note 
the Ministry of Education and Social Welfare have explained: 

The functions of the Literary Editor are as follows:-

"(i) Revision of language and presentatlon. 

(U) Securing of unifonnity throughout t1le Volume. Secur-
ing of uniformity in the use of capital letters, hypen, 
spellinp, diacritical marks etc. Extract. of relevant 
-----_._------

• AceoTding to Audit paragraph. 
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Notes regarding the appointment of Literary Editor .... 
are reproduced below:-

• • • • 
4. The ten chapters for the first volume have been writ-

ten by experts; and all that remarks now is to edit 
them and bring them into some sort of uniform pat-
tern. This is beyond the capacity of the Compilers. 
We have therefore decided to get the work done on 
contract by a historian who is also a good writer. 
We have been fortunate in finding such a person, 
namely Dr. Bhabani Bhattacharya who has recently 
compiled the one-volume Encyclopeadia for this 
Ministry, and has also brought out "Forwards Uni-
versal Man" under the auspices of a society of which 
the Minister of S.R. & C.A. is the Chairman. This 
volume has been extremely well received in India 
and abroad. 

5. Normally an Editor is paid at half the rate given to 
the people who write the chapters. For the Gazet-
teer the approved rate is Rs. 50 per thousand words. 
We, therefore, propose to pay Dr. Bhattacharya at 
the rate of Rs. 25 per thousand WO'rds for editing 
and revising the chapters of the first volume of the 
Indian Gazetteers. The volume will contain bet-
ween 2.5 and 3 lakh words; and the remuneration 
will cover all expenses except travelling dllowance 
if and when Editor has to come to Delhi at our re-
quest. (He lives in Nagpur; and normally we would 
pay him 1st Class railway fare plus the usual allow-
ances admissible to a Government officer). F .A. is 
requested to agree. (I may add that the amount to 
be paid will be far less than the savings that will 
accrue through our not having had an Editor for a 
year.)" . 

1.61. Justifying the need for a literary editor, a representative of 
the Ministry of Education and Social Welfare stated: "Essentially a 
literary editor is appointed, besides other things, for looking into the 
language etc. also. It is the style of writing that makes the differ-
ence. A person may be a well known archaeologist, but he may not 
be very gooo in the style of writing. Some changes are made to 
make it more readable and interesting. This practice is fairly well 
known all the world over. Therefore, a literary editor is absolu-
tely essential for a work of this nature. He has a very narrow 
approach. He is to ensure whether writing is in stylized English. 
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That competence even our Gazetteers do not possess. We have to-
select a person and that is his function." 

162. The Committee enquired now the contributors who were all 
eminent writers and masters of their own subject l'leacted to the cor-
rections or changes made in their drafts by the Literary Editor. The 
witness replied: "As far as our experience is concerned, they have 
never objected to those drafts which we have corrected in consulta- • 
tion with them. Whatever the shortcomings we brought to their no-
tice, they had agreed and they did not object to them and they had 
also seen the published volumes." 

DistTict Gazetteers 

1.63. From the informati'On made available to the Commihee it is 
seen that out of 337 District Gazetteers to be prepared 109 Gazetteers 
had been published as on 20-10-1972 and 32 Gazetteers were stated 
to be in Press. Another 102 Gazetteers were stated to be in different 
stages of preparation. while 94 Gazetteers had not yet been taken up 
at all. In Madhya Pradesh the work on 22 out of a total number of 
43 Gazetteers had yet to be started. Similarly in the case of Uttar 
Pradesh 26 out of the 54 Gazetteers have yet to be taken up for pre-
paration. The Committee enquired about the measures taken to 
expedite the finalisation of district Gazetteers. In a note, the Minis-
try of Education and Social Welfare have stated: 

"The main backlog has been in the two major States viz. Uttar 
Pradesh and Madhya Pradesh, which have been asked to 
expedite the completion of the drafts of District Gazetteers 
by setting up 2. or 3 Units independent of each other. Thus 
they will be able to produce 9 to 10 Gazetteers per year. 
Steps are also being ,taken to expedite the completion of 
the drafts in the remaining States and Union Territories". 

1.64. The Audit para states that of the 33 District Gazetteers 
approved by the Central Gazetteers Unit for publication and ready 

. for the press, 23 had not been sent for printing by the State Govern-
ments for one year to 12 years. As to the relt.'>ons for this delay, a 
representative of the Ministry of Education and Social Welfare 
stated during evidence': "That is the main hurdle because they also 
go to the Government press, and Government presses give them 
very low priority. We have been making efforts Ilsking the State 
Governments that they should allow them to get printed by private 
presses. But it is. always not possible. They say that they cannot 
afford it; it costs a lot." 

1.65. On being asked as to how the printing difficulties rould be 
got over, the witness replied: "The Advisory Committee$ are there 
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in all the States. We can only persuade them and cannot impose' 
our will on them." 

L66. In a note subsequently furnished to the Committee, the 
Ministry of Education and Social Welfare have stated: 

"At the P..A. C. meeting, a reference was made to the delay 
in the printing of those Dist.rict Gazetteers which had al-
ready been approved by the Centre. The delay in most. 
cases was due to the insistence of the State Governments 
that these Gazetteers must be got printed at their Gov-
ernment presses, It was repeatedly pointed out by the 
Central Gazetteers Unit that these drafts would become 
outdated. if they were not brought out expeditiously, In 
fact, the Editor (Gazetteers) wrote to the Chief Secre-
taries of States and met some of them to impress the de-
sirability of bringing them out as early as possible. It 
was as a result of the insistence by the Centre that many 
of the State Governments have now ,permitted the print-
ing of the District Gazetteers at private presses. It is 
hoped that the backlog will be cleared very soon". 

1.67. The Committee desired to know how the work relating to 
District Gazetteers entrusted to the Stote Governments was coor-
dinated and supervised by the Ministry of Education, In a note, 
the Ministry of Education and Social Welfare have stated: "Re-
garding the functions of the Central Gazetteers Unit, it may be men-
tioned that the Centre scrutinises the drafts of the District Gazet-

'teers received from the States and offerR suggestions for their im-
provement. This scrutiny is based on th~ study of a vast material 
(published and unpublished), Census Handbooks, Departmental Re- . 
ports and other historical, economic, ~eographical and statistical 
data available. These reports run into 40 to 50 typed pages for each 
draft and have earned admiration of the State Governments. In ~ 

number of cases, the drafts are referred back for revision and pro-
per editing in the light of our detailed suggestions, BeSides, the 
Centre issues instructions to the State Editors off and on regarding 
various academic, technical and other related pr::1blems for their 
guidance. Centre is also represented on the State Advisory Com-
mittees for the revision of the District Gazetteers. The Oftlcers of 
the Central Gazetteers Unit attend the meetings and have a frank 
exchange of views on academic and technical matters, The Zonal' 
Conferences are held to discuss common problems. The State Edi-
tors frequently visit the Central Gazetteers Unit to seek guidance-
on various problems concerning the Gazetteers." 



26 

1.68. In another note the Ministry of Education and Social Wel-
fare have stated: 

(a) "The usual practice is to prepare a scrutiny report of 
District Gazetteer, indicating the discrepancies, and mak-
ing suggesti<ms for improvement, mentioning the sources 
wherever necessary. In case of any divergence of view:> 
either the State Editor writes to us or visits the Centre .. 
with the draft for discussion. The Officers of the Central 
Gazetteers Unit also visit th~ State Units for resolving 
these discrepancies by discussic.n. Editors also meet at 
conferences convened by the Centre. 

(b) The Officers also attend the meetings of the State Advi-
sory Committees whenever necessary." 

1.69. It is seen from the Annual Report of the Ministry of Edu-
~cation and Social Welfare (Department of Education and Culture) 
that the scheme regarding publication of District Gazetteers was 
-brought under the Central Sector from the State sector of the plan, 
'from 1969-70 with 100 per cent central assistance, subject to a ceil-
ing for Rs. 60,000 (Rs. 44,000 for compilation an9 Rs. 16,000 for 
printing) per volume. During evidence the Committee enquired 
'about the reasons as to why the scheme was brought under the Cen-
tral Sector. In this connection, a representative of the Ministry of 
Education and Social Welfare stated: "We have not taken it over in 
that sense. It is centrally controlled scheme. We only coordinate 
and scrutinise the drafts received from them. The witness added: 
"Actually, it was transferred to the States' sector. But because we 
found that some of the District Gazetteers brought out by some of 
the States contained a lot of material, pmticularly, in "History" and 
other Chapters, which looked like propaganda work, something 
which would actually affect very much the standard of Gazetteers, 
it was decided that it might be kept in the Central sector, mOTe or 
less, as a Centrally-sponsored scheme. Our functions almost remain 
the ·same. The State Editors are appointed by the State Govern-
ments. They are transferr.ed by them as they like. Whatever staff 
they recruit, they do it. Only the ceiling was raised. Actually, they 
were asking for hundred per cent grant. But we were not able to 
meet hundred per cent grant. We put a ceiling of Rs. 44,000 f(1l' 
compilation and Rs. 16,000 for printing. Originally, the grant was 
Rs. 6,211. Then, the States wrote that this was a very little amount. 
Later on, it was raised to Rs. 14,000. Now, it has been raised to 
its. 44,000." 

1.70. The Committee enquired how in the initial stages the 
:grant of Rs. 6,211 per district Gazetteer was fixed. A representative 
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of the Ministry of Education and Social Welfare stated: "At that 
time, itl 1958, they estimated that the Gal!;etteer should cost about 
Its. 12,000. They said that they would bear half of· the expenditure. 
20 per cent of tbesaie proceeds of the Gcaetteer were to be retail1-
ed by the States". The witness further clarified: "...... in giving 
this grant to the State Governments, we went by the estimated 
cost and the likely sale proceeds which the States were allowed to 
retain. So, only the net figure was estimated and, out of this net 
figure, the Centre was to meet 40 per cent and the State Govern-
mmt was to meet 60 per cent of the expenditure. This was the ori-
ginal position". 

1. 71. Asked about the total estimated cost for each Gazetteer, 
the witness replied: "The actual cost was an average cost estimated. 
varying from Gazetteer to Gazetteer. The cost will vary naturally 
according to the size, etc." 

1.72. In reply to a question the witness stated: "Earlier .the 
estimate of Rs. 14,800 was, let us assUme, Pot 40 per cent. Now the 
States have been pressing for more saying that the cast hu in-
creased. The increase to Rs. 60,000 is due to two factors: increase 
in price, cost estimate, demanded by the States and accepted by the 
Central Government; and secondly, revision in the pattern of assist-
ance from 40 per cent to 100 per cent." 

1. 73. The Committee desired to know how the grant to the Statp.s 
was raised from Rs. 6,200 per Gazetteer to Rs. 60,000 per Gazettee-r. 
In this connection a representative of the Mil!istry of Education arid 
-Social Welfare stated: "It could be due to cost increase or it could 
be due t-:1 the fact that originally we were more conservative". 

1.74. Referring to the Fo~rth Plan allotment of Rs. 56 lakhs for 
the revision of Gazetteers the representative of the Ministry of Edu-
cation and Social Welfare stated: "We aTp. making constant apprai-
sal of the plan progress every year of this expenditure. There are 
shortfalls in certain schemes and excelllleS in certain other schemes. 
If they make adequate progress, we assure them that we will allot 
to them as much fund as possible by diverting it within our plan 
allocation, and if this is not possible from the plan's total savings 
from elsewhere. We do not want the shortage of the allocation to 
cmne in the way of our completion of project" . 

1. 75. As regards the number of copie& of district Gazetteers 
printed by different States, the Committee were informed that there 
·was no uniform pattern for all the States althQugh the Central 
Gazetteers Unit had advised printing of 1,000 copies of each Gazet-
507 (Aii) LS-3. 
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teer. A representative of the Ministry of Education and Social 
Welfare stated: "It depends on the State Governments. We have 
fixed a ceiling. We do not pay more. If they are able to sell more, 
let than have the profit. It is for the State Governments to decide 
whether they would like to have more. We cannot impose our will 
on them and say that they can have only 1,000". 

Gazetteers relati.ng to Union Territories 

1.76. The Committee desired to know the latest position about 
the Gazetteers relating to the Union Territories. A representative 
of the Ministry of Education and Social Welfare explained: "For 
Delhi, there is to be one Gazetteer. Two Chapters 'History' and 
"Places of Interest' have been published. The rest are under scru-
tiny. For Goa, Daman and Diu, there is to be one Gazetteer. But 
this job has been taken up only recently. It has not yet been com-
pleted. Regarding Pondicherry also, there is only a part-time 
editor. The work has not yet been completed. For Laccadives also. 
one Gazetteer is to be published. Nothing has ha.ppened about it. 
Regarding Dadar and Nagar Haveli also, there is one Gazetteer and 
'he work has been entrusted to Goa, Daman and Diu. For Chandi-
~arh, there is to be one Gazetteer. That has not been published. 
For Mizoram also, there is to be one Gazetteer but nothing has been 
lone about it." 

1.77. The Committee were informed that all the Union Territories 
had their own units which were engaged in the work relating to 
the Gazetteers. 

1.78. Asked as to why only two chapters of the Gazetteers for the 
Union Territory of Delhi had been printed separately, the witnesl 
replied: "Actually some of the chapters like 'History' and 'Places 
of Interest' have a wider appeal from tourists and other points of 
view. So, we suggested, if necessary, one Cha~ter on 'History' and 
'Places of Interest' could be published separately. Delhi brought 
out 'History and Places of Interest' in a separate volume. About 
2,000 copies were sold out in a few months' time." 

1.79. Giving the present position of the compilation of the Delhi 
Gazetteer, the Ministry of Education and Social Welfare have in a 
note stated: 

"Out Of the 19 chapters of the Gazetteers, two Chapters viz. 
Chapter II-'History' and Chapter XIX 'Places of Interest' 
have been published. Then Chapters viz. I, VI, VII, VIII, 
IX, XI, XIII, XIV, XVI and XVIII have been received 
from the contributors, scrutinised in the office of the 



29 
Delhi Gazetteer and forwarded to Central Gazetteer Unit 
for their approval. Two Chapters viz. IV and X naVe been 
received from the contributors and scrutinised in the office 
of Delhi Gazetteer. These will be sent to Central Gazette-
ers Unit for their approval. The following five chapt£!rs 
are still pending with the various contributors: 

---_ ... ----- ---_ ... _---
Chapter Title Name of the Contributor 

IIJ People Dr. L.M. Gujral, Compiler, Central Ga_q:e(f 
Unit, Ministry of Education and Social 
Welfare. 

v 

XII 

xv 

XVlJ 

Industries 

Law, Order 
and Justice 

Education 
and Culture 

Other SOCial 
Services 

Prof. P. B. Desai, Institute of Economic 
Growth, Univt'I'slty of DeIhl. 

Shri H. D. Sharma, S pecial Secretary (Home) 
Delhi Administration (now posted a. Dy. 
Commi'lioner, Municipal Corporation. 
Delhi. 

Prof. V.N. Datta, Kuruklhetrll Univer-
sity, Kurubhetra. 

Shd J. P. Gupta, Assu. Director, Sodal 
Welfare, Dellii Administration, Delhi." 

1.80. As to the reasons for delay in completing the work relating 
to the Gazetteer, the Ministry have stated: 

"The delay in the early completion of the scheme may be at-
tributed to the long time taken by the contributors. In 
many cases the writ-ups received were not found up to 
the mark and were returned to them with suggestions f01 
improvements. Even these revised drafts were found un-
satisfactory and were either recast in the department or 
were re-allocated to other contributors. In certain cases, 
the chapters/sections were withdrawn from the contribu-
tors due to over delay and these chapters were reallocat-
ed afresh." 

1.81. The Committee were informed that tj)e Editor of the Delhi 
Gazetteer Unit was a person related to the Editor of Gazetteers in 
the Central Gazetteers Unit. The Committee were also informed 
that a brother of the Editor of Gazetteers, who had been selected 
by UPSC was working in the Central Gazetteer Unit. The Committee 
enquired how the appointment of the Editor of the Delhi Gazetteer 
was made .. A repreaentaUve of the Ministry of Education and Social 
Welfare stated during evidence: "The appointments for the Delhi 
Administration are made by the Lt. Governor and not by us. The 
recommendation for the appointment pf .... (the Editor) was not 
given by UR." 
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1.82. The Chief Secretary, Delhi Administration informed the 
Committee that: "It was in 1958 that the question of the revision 
of the Gazetteers was taken up. In 1962, as a measure of economy 
after the Chinese aggression, the scheme was practically ruled out. 
It was revived again sometime in 1965. Thereafter, one Mr. V. P. 
Singhal was made the Editor of the Gazetteers. He worked for about 
six months and thereafter went to the Cabinet Secretariat as Deputy 
Secretary. At that time it was envisaged that the work would be 
completed by the end of 1966. It was found that actually before 
1962, a lot of material as. such had been compiled, but it had to be 
processed according to the framework that had been laid down, that 
is, 19 chapters and so on. Thereafter, the Director of Public Rela-
tions took over as Editor of the Gazetteer. It was in October, 1966 
that one Mrs. Gardhe, LA.S., from Madhya Pradesh, came as Editor 
of the Gazetteer. She joined in October, 1966, but in March, 1967, 
she applied for reversion to her own State. She went back in April, 
or May, 1967. Thereafter, there was some sort of a gap and effort 
was made to find out a new Editor of the Gazetteer. In June, 1967, 
the name of one Mr. P. N. Malhan from the J,nformation and Broad-
casting Ministry was 3uggested and my predecessor wrote to the 
Secretary of the Ministry of Information and Broadcasting .... It 
was suggested by the Editor, Central Gazetteer Unit as one of the 
names. Naturally, as the Director of the District Gazetteers, he was 
interested that along with the other States, the Delhi Administra-
tion should also complete the revision work of the gazetteer. That 
ilt what I find from the record here. He got into. touch with the 
Joint Secretary, Union Territories, in the Home Ministry and also 
with my predecessor, the Chief Secretary. He wrote a few letters 
to the Lt. Governor also. Mr. Malhan somehow was not relieved 
for some technical reasons, because he was occupying another equi-
valent post in the Ministry. Thereafter, I find that Dr ..... (Editor, 
Central Gazetteer Unit), who was all the time anxious and was pur-
suing the matter of ha.ving some officer in position, suggested in 
July, 1967 another officer, Mr. P. C. Roy, again from the Ministry of 
Information and Broadcasting. I have got his particulars with me. 
He was a first class :'~.A. in history from the Calcutta University, 
and he had enrolled himself for the Ph.D. degree a.nd he had also a 
'lumber of writings to his credit. His name was suggested. 

In the meanwhile, the Information and Broadcasting Ministry, 
because of our having approached them for Mr. Malhan, suggested 
mother name, that is, of Mr. B. N. Nigam. This name also did not 
commend itself to the Administration and the matter was consider-
ed by the then Lt. Governor and in August, 1967, an effort was made 
to get Mr. A. N. Shastri from Madhya Pradesh, who was working 
as Director of Public Relations there. He had experience of the 
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Ga~etteer work. The correspondence went Gn and it was in Febru-
ary, 1968 that he gave his consent, but ultimately the whole thinS 
fizzled out because he wanted a longer term of deputation and rais-
ed certain queries about the advantages that he would get. They 
were not acceptable either to the Ministry or to the Delhi Adminia-
tration. -

Since the work was being delayed,and as .... (Editor, Central 
Gazetteer Unit) was pursuing the matter, my predecessor again 
requested the Lt. Governor that Mr. P. C. Roy, whose name had 
been suggested earlier, be given this assignment. It was at this 
stage, on 4th June, 1968, that the name of one Sudhakar Misra was 
suggested. His name, I think, originated b~cause of the persona} 
knowledge that the Lt. Governor has had in the U.P. Government. 
I find in his own handwriting that he knew one Mr. Sudhakar Misra 
who has had experience of the gazetteers and also could write in 
Htndi and that is why he said 'let him be appOinted'. 

Before any effort could be made to get Mr. Misra, on May 22, 
1968 .... (Editor, Central Gazetteer Unit) wrote another letter to the 
Lt. Governor, because he had been pursuing the matter; he W&l 
writing to the Chief Secretary and to the Lt. Governor. There are 
four letters also, I find, written to the Joint Secretary in the Home 
Ministry, who deals with these subjects. In his letter of 22nd May, 
1988, Dr- ..... (Editor, C.G.U.), along with the name of P. C. Roy, 
also suggested the name of one Dr. (Miss) .................... This 
is on May 22, 1988. After this, on 6th June, 1968-, I find that the Lt. 
Governor was pleased to reconsider the matter and he decided to 
appoint Dr. (Miss) .................... as the Editor. He gave two 
reasons; namely, that Dr. (Miss)........................ had been 
working with the Urban-Rural Relationship Committee and also at 
that time working as the Research Officer in the Ministry for the 
Morarka Commission which WlS looking into the finances of the 
New Delhi Municipal Committee and the Delhi Municipal Corpora-
tion. She, was th, ~I>eareh Officer there. T.he Lt, Governor also 
tqok jnU accO:Wlt that the candidate could write well in Hindi and 
that ~as an additional consideratioa which seems to have weighe4 
in .. her appointment, and that is why she joined the Administratioa 
~. July ~', ~968. ' . 

. '. ~e ,was dri~ini·lls. ~70 ill the grade of Rs. 400-·900. The Ad-
~tration. reeommepded that we s.hol,ll~ have her in the grade of 
~s. 6_0~gOO .. ; ~, an~the:f. gracje . waS' recommended by us, that la, 
Rs. 600-900. She joined us, as I said, on July 2, 1968. 
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6n 5th February, 1969, she represented that in view of the r"~ 

ponsibility of the post and since originally the post carried the pay-
scale of Rs. 900-1300 which is the grade of Deputy Secretary in the 
Government of India, she must be given a higher grade, and she 
made a request for the grade of Rs. 700-1250. She also put in a 
plea in her representation that it was under the impression that she 
would get an accelerated promotion or a higher grade that she had 
resigned her assignment with the Morarka Commission. Because 
the Administration was not competent to deal with this request, this 
was referred to the Ministry of Home Affairs, a.s is the practice in 
all such matters of finance, education, etc., where the Home Minis-
try comes into the picture. It was approved on 19th September, 
1970, with retrospective effect and she was given this grade with 
effect from July, 1968." 

1.83. In reply to a question the witness stated: "I was uked 
Whether Dr. (Mr ............. ) had any connection with the ap-
pointment of Dr. (Mrs.)............ I find tha.t it was subsequently 
that Dr. (Miss) ................ married Dr. (Mr.) ............. . 
some time in July, 1968." 

1.84. The witness added: "So far as we are concerned, the rules 
for this post were framed and sent some time in July last year to 
UPSC for their formal concurrence." 

1.85. As regards the completion of the work, the witness stated:· 
"A question was raised as to when the work was Ukely to be com-
pleted. The present assessment of the departmentsl head is that 
it is likely to be completed in 1972. The scheduled date has been 
indicated as March, 1973, but I think it is likely to take more time. 
because out of 17 chapters 2 chapters have been published, about 
six have been written and are with the unit in the Ministry of Edl,l-

. cation who are going through it. The other chapters are in the pro-
cess of being written or being processed and in certain cases even 
some basie material has yet to be gathered." 

1.86. A ceDtral scbeme for tbe revision of the Ga.ettNt. was 
reported to "arUament by tbe then Education MiDister in IMI. AD 
Expert Committee drew up a detailed plaD in 'November, 1155. 
The Plan enviaaled compilation of Gazetteer of IDdia in four volumes 
namely, Volume I 'Country and People', Volume II 'History u. 
Culture', Volume III 'Economic Structure and Aetivitiea' and Volume 
IV 'Administration aDd Public Welfare', besWet compilation of 337 
District Gazetteers. Tbe eDtire project was expected to be eomplet. 
ed in Rve yean. The Committee are disturbed to note tbat so far only 
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Volume I of the Gazetteer of India and 119 out of 337 District Guet~ 
teers have been pubU.hed. 

1.87. There has been inordinate delay at every st.,e of the 1m· 
plementlttion of the Scheme. After the announeement of the .ebem. 
in 1151 an Expert Committee to work out the detailed plans wa, 
constituted only in 1955. The reeommendations of the Expert eom. 
mittee made in IH5 regarding the organisation set up for the imple· 
mentation of the seheme were given efteet tu in 1958 i.e., after a 
lapse of further 3 years. Although, aceording to the Expert Com-
mittee, all drafts of the Gazetteer must have been bali .. d before 
the end of the fourth year and ,ot printed within one year there· 
after, the work was taken up in a pieeemeal fashion. Thus the four 
volumes of the Gazetteers of India were taken up ODe after aD-

other and not simultaaeously. Then, it was deeided that the publi-
eation of all the Gazetteers should be postponed 10 as to be able 
to ineorporate in them the results of tbe deeennial c:oDSUS in Mareia 
1961, the fi,ures of which beeame available only in 1983.14. Even .. , 
as late as December, 1964, the Ministry expeded to complete the 
entire projed by 1816-67. This expectation was al.o not reali_. 

1.88. Volume I of the Gazetteer of India was published In 1115. 
Th.e press copy of the Volume II of the Gazetteer of India was made 
ready aod sent to the press only in February, 1919. The manu-
script sent to the press was returned after about Ii years hi AUlUst, 
1970, as the Nasik Press could not undertake this work. fte jolt 
was thereafter allotted to a private press. The reasons adduced fot 
the delay in the printing of Volume II at the Nasik Press namely 
shortale of special type of paper and the non~availability of eer-
tain diaeritieal marks are not at .11 eonvindng to the Committ •. 
From the correspondenee exchanged between the Central Que. 
teers Unit and the PubUeatloDl Division, it is seen that before the 
work was assiened to the Publieations Division the need for .... d· 
ing it to Ii press where special diaeritieal marks were available waf 
pointed out by tbe Central Gazetteer Unit. The letter luued ill 
April. lIno by the Publleations Division inclleatea that tbe .~lal 
diacritifal marks were not available either in Gov.nment Pnn 
at N •• ik or at Faridabad. It would thus appear that the work re~ 
latiDg to priDtiq of Volume II was aceepted by the Publlcationl 
Division without makiq lure tbat necessary arranlementa were 
avaRa&le at the preis. 

1.8'. The Committee note that V'olumes II alld III of the 0. ..... 
teer of- India are expected to be publilhed.hortly and Vol .... IV 
would 'be sellt to the press early next year (11'74). The c..mittee 
trust that there will 'be DO further delay ill thil reprd. 
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1.98. Such inordinate delay in brlngly out the Gazetteer of 1I.1li. 
admits of no justificatien whatsoever. It is unfortunate 'tltat the 
publit~tion 0{ all the foW' volumes of tbe Gazett~er ~ Dot been 
sfnchronised. The Committee feel tbat it would have served the 
purpose ~tter if .*hey had been brought out almost silDultaneeully~ 
In ,this counection it is pertinent to note that all the 9 volumes of the 
Imp~jal Gazetteer of India were plbb,ished in the SBllle year viz., 
1881 and the new aDd revised edition in 26 volume~ was published 
i.q the c:ou.rse 01 two years 1907-09. 
. 1.11. The expelHliture of appnxUuateJy as. 11.84 lakhs inC¥rred aa 

theIndia Gazetteer litO far ine1Qdes only an amO\Ult of lb. 0 .• 3 
lakh paid.. honorariwn to the contri&.utolli. In view of the fact 
.... t the Galetteer is in the nature of collection .f articles by 49Jli-
nent persons,tllare is DO justification for eqaaiDa a Literary Editor, 
in addition to the General Editor for editin& Uae artkles. The flX-

pendlture OA tbe Central Gazetteer unit should, therefore, have 
bee. 'fal' leas. The delay in, bringiu& out the GazeUeez has al80 
puahecl up tile expeaditure. 

I.B~. As regards District Gazetteers, it is dlsturbiag" to le8l'n 
t .... wor~, on 94. Gazetteers has not yet been taken up. 124 Gazet-
teer.,are stated to be in diftercnt stales of preparation. An idea of 
tile ettpencliture on these Guetteers can be had from the fact that 
in lti8 the coat of one District Gazetteer was estimated to be 
•• 12,otO, 48 percent of which was to be met by the Central Govern-
ment. At present the Central Government meet the entire expen-
lIijure liubjed h, a ceaUnI of as. 60,000. Grants paid up to 1969-70 for 
1M District Gazet~s aarelated to Rs. 20.97 IlJkhs and the anti-
d.-ted liability of the Central Government for the relDainiq 203 
DiliDkt Ga.etteers calculated en the basis of rates effective ,frolll 
Itl18-'iQ was estimated to be as. 121.80 lakhs. It is obvious that any 
fu&her delay in 'he prepaation of the District Gazetteers win allD~st 
ceriaiBly push "P the total eIqJenditure still further. Nml that the 
entite expelMiitnre is borne by the Central Government, the ,Com-
mittee consider that it should be their respcuasibility to see. tbat the 
work is completed wiUain at most the next two years. ' , 

1:93. Even tbough all the Unio'n·' Territories have their own_ita 
eng:aled on the work relating to' the Gazetteers; no ___ eeialtle .... 
gress has been achieved. It appears that in most elMS the weik 
has not yet been taken up at all. The revision of'tIIe GazeHeen fer 
the UniOD Territory of DeUai a.,l'ds a typical instance. ~ lack of 
plallDilag in the executio.Cllfthe work. The question 01 revision, 'If 
the Guetteer was &rat taken up in 1958 ao.d, upt,o 1968 "no. less 
than IZ editors ehanae.t llaads IJeiG" a v.:hole-t.ime edit.or was ap-
pointed". Further, out of tbe 17 ('hapter~ proposed to be included 
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tn ahe Gazetteer only two chapter has so far been published. 'l'be 
(Jtber chapters are in different stages of preparation. 

1.94. From the foregoing it is clear that the scheme has not been 
implemented properly and with Ilny regard to time and expenditure. 
The Central Gazetteers Unit has woefully failed both in its work 
of finalising Central Volumes and in coordinating th . ., work of the 
State Units. The unit. which is a temporary establishment set up 
to last for only five years, has perpetuated itself for over 15 years 
now and y,m certainly continue to be in existence for another few 
years. '1'ne .!xpenditure incurred on this unit since it inception is 
about Rs. 23 lakhs. The Committee desire that the working of lhis 
unit should be thoroughly investigated with a view to identifyine 
the deficiencies Rnd fixing responsibility. 

1.95. The Committee note that the Central Gazetteer Unit was 
also entrusted with the compilation of the publication "Who's Whu 
of Indian Martyrs". The Editor. Central Gazetteer Unit as also 
some editors in the State Units were paid a monthly honorarium of 
Rs. 300 each for the work done by them in connection with the pre' 
paratlon or"Who's Who". The Editor, Central Guetteer Unit, bas 
been getting this honorarium since Deeember, 1988 when· .the scheme 
for compilation of ·the publication was taken up. TJie Committee 
do not appreciate the idea of paying on a continous basis a sub-
stantial amount in the form of honorarium.. In the present ·caae 
there does not seem to be any justification for payment of honoraria 
particularly in view of the fact that the main work of the Central 
Gazetteer Unit has been done very leisurelY. 

1.96. IncidentallY the CommiUee find that out of 5,001 copie!. 
of the publication "Who's Who of Indian Martyrs" only 389 copies 
were sold apart frOID 329 copies distributed free. It appears that 
the sale price of Rs. 26 per coPy of the publication was arbitrarily 
fixed without taking into account the total expenditure incurred on 
compilation and printing of the book. This aspect abo needs to be 
looked into for laying down sOI·,nd. pricing policies for the future. 
National Institute of Physical Education and Spctrts 

. Audit Paragraph 

1.97. Government established the Lakshmibai College of Physical 
Education, Gwalior, in August, 1957. The institute is managed by 
the 'SOciety for the National Institutes of Physical Education and 
Sports' which isa registered body under the Societies Registration 
Act, XXI of· 1860. The College was established with the object of 
producing highly qualified leaders in the field of physical education, 
sports and recreation. It is affiliated to the Jiwaji UniverSity. 
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Gwalior (Vikram University prior to 1965), The College offers a 
three-year course leading to the degree of Bachelor of Physical Edu-
cation, In 1965 a two year post-graduate course was also introduced 
for the degree of Master of Physical Education, 

1.98, The institute is financed by Government through grants pald 
on cent. per cent. basis, Rs, 145:99 lakhs were paid as grant to this 
institute upto 1970-71 as detailed below:-

Yelr Recurrina Non-recurrina 

(Lakh. of rupee.) 
Upto 
1968-69 48'51 78 '70 

1969-70 7'00 J'50 

1970-71 7'00 3'28 

TOTAl, 62'51 83'48 

1,99, The expenditure incurred by the institute during 1968~69 
to 1970-71 W18 broadly as follows:-

1968-69 1969-70 1970-71 .. 
CLakh, of rup~es) 

Siliries and a\lowanees of Statl, 4'66 5'18 t,'o, 
Mess expenses 2'07 1'97 2'18 

B~i1ings 2'10 0' SB I'SO 

Furniture and equipment 0'67 0'88 0'80 

Other expenses 2'87 2'27 2'95 

TOTAL (2'37 10'" U',.. 
(i) Intake capacity and teacher-pupil ratio 

1.100, During the four years ending 31st March, 1971 the intake 
of students for the two courses was far below the available number 
of seats, The prescribed seating capacity in the degree course was 
300 stUdents, but seats ranging from 96 to 112 remained vac.l,nt. In 
the case of the Master's degree the vacancies vari~d from 8 to 11 
against enrolment capacity of 30, 

1.101. During the years 1969-70 and 1970-71, the teacher-pupil 
ratio for the two courses was as under:-

Delree course Post graduate c;ourle 

1969-70 I: 3' 5 

1970-71 I: 3'2 
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1.102.· The per capita recurring expenditure on t,aining was 

Rs. 4,341 and Rs. 4,606 during 1969-70 and 1970-71 respectively .. 

(ii) Under-utilisation of hostel accom.m0d4tioR 

1.103. The college is fully residential and has four hostel. (3 for 
men and 1 for \\foment constructed at a cost of about Rs. 14.38 lakhs 
during 1961-63. The seating capacity in the hostels for men 18 
225 and that of women's hostel 75. The extent of utilisation of 
theBe hostels during the four years ending 31-3-1971 was as under:-

Students residing Vacant seats --- -~ ----.----------- ---
Men Womtn Men Women 

1967-68 156 66 69 9 

1968-69 153 57 7" 18 

1969-70 169 54. S6 1I 

1970-71 182 39 43 36 

1.104. The Ministry stated (November 1971) that as an immediate 
measure to utilise the vacant enrolment capacity and hostel accom-
modation, the College started with effect from 1971-72 a .. , Master's 
degree in Recreation with an intake capacity of 15 to begin with. 
Out of 30 applications received, however, only 7 could be admitted 
for the first M.A. (Recreation) 'Previous' course, but it was expected 
that with wider publicity enrolment would improve in coming 
years. 

1.105. In view of its record as brought out in the foregoing, the 
future of the College may need consideration. 

[Paragraph 48 of the Report of C. &, A.G. for the year 1970-71] 

1.106. The Society for the National Institutes of Physical Educa-
tion and Sports (S.N.I.P.E.S.)-a combined Board of Governors f04" 
the two national institutes of Physical Education and Sports N. 
the Lakshmibai National College of Physical Education (GwaUor) 
and the National Institute of Sports (Patiala)-was established in 
1965. 

1.107. The Lakshmibai College of Physical Education was founded 
in 1957 and the National Institute of Sports, Patiala, was established 
in 1961. The Committee wanted to know whether any allle88l1lellt 
was made before starting the second one in view of the fact that 
bOth ofler degree courses, The Joint Secretary, Ministry of Edu-
cation deposed during evidence: "We would not call it a degree 
course in the same way as that of a university. It has not yet been 
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recognised by the Indian universities though it isrecogri.ised out-
sde. The National Institute of Sports awards its own diplomas. 
But the assessment was not neecssary for founding the Sports 
Institute because it has a different aspect. Here coaching is given 
in various games. They also train our lUltional, teams which part-
oipate in international events. 'These are the main functions." 

1.108. The Committee wanted to know how the CQUl'5e run at 
Gwal'ior was different from the course at the States' level, the wit-
ness stated: "They run a diploma course for one year. This b 
higher research in physical education in all its aspects." 

1.109. The Committee were informed during evidence that there 
were two other colleges in the country which offered degree course 
in physical education. One was at Patiala run <by the Punjab 
Government affiliated to the Punjab University and the other was 
at Arnarvati, a private college affiliated to the Nagpur University. 
The number of students at Patiala was 50 and at Amarvati it was 30. 

1.110. Asked ~hether any aid was given by Government tothele 
colleges, the witness stated: "No. But the college is receiving grant. 
from UGC like other colleges." 

1.11i. On being pointed out that no grant was paid to the college 
at Amarvati whereas the Institute at Gwalior was being ftnanced 
by Government on cent per cent basis although it had always been 
short of students, the witness explained: "Our aim is that it will 
lay down a model syllabla and do higher research as a university 
faculty. There are inJJtances where there may not be many students 
but we cannot close down that partiC4~r faculty. It is from that 
consideration that it is being run by the Government of India. 
Otlwrwise, we could have, paid this money 'through the UGC and 
the faevlty woWd have been running. OUr aim is that this institu-
tion will lay down a madel syllabus and give a national direction 
mtbis field. That is the main ,purpose." 

1.112. Giving details of research programme of the College, ·tbe 
Principal, Lakshmibai College stated: "In a very small way we 
hlWe started research progra.mmes at the college as well. Two of 
them have written books on sports and we hope that, in course of 
ti'me, we w0121d develop this research area still better. We had, for 
example, one research project on yoga. A yoga cell was established 
and tke claims made for various asanas were collected. Ultimately, 
it is Our hope that we would examine these claims physiologically 
and' psychologically and continue in this area as well." 
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1.113. The QmunJttee referred to para 2 of the Report of Review 

Committee, 1961 which inter-alia reads 'The college was established 
in 195,7 lUI a Na.tional In&titute in the field of Physical Education, 
with the object of training competent personnel to be in charge 
of phys~l education in various educational and other institutona' 
and enquin:ld how many students from each State were admtted 
to this college. The witness sta1'ed: "In the first degree course, 
Manipur 1; Andhra Pradesh Ij Gujarat 3j Himachal Pradesh 2j 
Jammu & Kashmir 3j Laccadives 1; Madhya Pradesh 17 .... " 

1.114. Offering an explanation for lesser number of students 
being sponsored by State Governments, the witness observed: "We 
invi~ all State Governments and universities to give us a five-
year forecast of the admission requirement. On that ,basis, a pro-
gramme was drawn and it came upto 100. But the promised re-
quirements were not fulfilled by them due to various reasons. One 
of the reasons was the political planning that took place over the 
j1cademic planning when it was decided to cut down all centrally-
sponsored schemes and bring them under the State sector. I:n the 
Second Plan we had an allocation for physical education to the ex-
tent of Rs. 75 lakbs. In the Third Plan it was Rs. 971- lakhs. After 
the Centrally-sponsored schemes were taken away from the Central 
sector, we have a budget prOVision of B.s. 43 lakhs. This explains 
why there has been a decline in our budgetary provision. Although 
.at the national level we feel that there is a great need for improv-
ing he physical standard of the average citizen, for a variety of 
reasons the States do not feel so. They always found themselves 
short of funds. That explains why the promised thing never came." 

1.115. As regards coordination between the Lakshmibai College 
and the State Education Departments and the functions, the college 
discharges to help various states, the witness went on to say: "We 
'discharge certain functions to help various States and also carry 
out some of the schemes that are sponsored by the Ministry of Eou-
cation. Now, with regard to State Education Departments, we have 
very close relationship as far as sponsoring of their candidates and 
institution of scholarship of the States' candidates at the college are 
concerned. It is gratifying to know that a number of States have 
instituted scholarships at the college for students coming from other 
States. When our students pass out, they also work in various 
States and the college keeps in touch with these States continuously. 
We have established our old student assocations in important cities 
where there are a large number of our graduates, One 'each is In 
Delhi. Jaipur, Bangalore and Bombay. This serves as a nucleus 
to develop contacts with educational authorities in the cities and 
also takes up professional matters with the F..ducation 'Departments. 
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The college serves another very important role that is to create a 
nation-wide impact upon the programme of physical education on 
the whole nation. It organizes very important seminars at the 
college. During this year, very recently, we had org~ed a semi-
nar on behalf of the UGC at which a curriculum on physical educa-
tion for University students has been developed and adopted. An,. 
other seminar that was held on behalf of the Ministry was for the 
Principals of Colleges of Physical Education. Here again. a curri-
culam proposed by a workshop held at the college was conflidered 
by the Principals of Colleges of Physical Education. Now, we are 
conducting for the whole country the National Physical Efliciency 
Drive. This responsibility has been handed over to us by the Minis-
try. We are conducting a National Prize Competition for published 
literature in physical education, sports etc. Our staft give lectures 
on various aspects of physical education." 

1.116. AccordIng to Audit para seats ranging from 96 to 112 re-
mained vacant against 300 students in the degree course and in the 
<:ase of Master's Degree the vacancies varied from 8 to 11 against 
enrolment capacity of 30. The Committee enquired whether the 
question of shortfall hi admissions was ever considered by Govern-
ment or the Governing Body of the Society. The Joint secretary 
stated: "Yes. They had taken dUe note of it and made some recom-
mcnQations. One recommendation is reduction of fees or abolition 
of fees as in the colleges of education. We are still considering 
that recommendation. No final decision has been taken yet." The 
witness added: "It is true that Board of Governors have made this 
suggestion. But in the Ministry of Education it will take a little 
time to accept this suggestion about the surrender of this fee which 
is fairly substantial." 

1.117. In a note, the Ministry stated: "The proposals regarding 
reduction or abolition of the tution fee at the Lakshmibai National 
College of Physical Education in order to attract more admissins, 
is still under consideration. Meantime during 1972-73 the Institu-
tion had full admissions even on existing rates of fees as seen from 
the table below, except in regard to the MA Recreation which ,is 
a new course:-

Count 

RPE (1 Year) 

MPE (I Year) 

M.A. (Rt'crution 1 Year) 

Intake CapacitY 

100 

IS 

No. Admlttt'd 

129-

21 

6 
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1.118. The Cbmmittee pointed out that as per Audit para while 
the number of male students had gone up, the nu.rnOer of female 
students had 'been coming down steadily viz. from 66 in 1967-68 to 
57 in 1968-69, 54 in 1969-70 and 39 in 1970-71. The Committee 
desired to know the reasons for this decrease. The Principal of the 
College stated that "one reason was that parents were reluctant to 
send their daughters far away to Gwalior. In the majority of 
colleges in the country there was one year's course. People wanted 
quick qualification. Even if they got a diplcma in one year, they 
preferred it, because the cost was less." 

1.119. Explaining further, the witness went on to say: "We have 
several old students' associations in important cities. I haVe met 
them personally, including lady teachers and discussed this. They 
say that the course is too long and that the girls are not willing. 
Unless they are highly motivated" they prefer one year's courae." 

1.120. Replying to a question whether in order to attract more 
women students Government would consider giving scholarships of 
Rs. 100 or 200, the witness stated: "We shall examine this point." 

1.121. The Committee then drew attention of the witneal to the 
fact that poor employment opportunities was, perhaps, the main 
reason why good students were not being attracted to a career of 
physical education and enquired to what extent the Collegle had 
been able to establish close relation with the Army Authorities, the 
State Governments, the National Fitness CoIlps and other public 
sector projects where they have schools and have ample scope for 
employment of products of this College. The representative of the 
Ministry stated: "These are two very important points and we will 
deal with them separately. As far as Physical Education by itself 
is concerned, it is a State subject. As I have already mentioned, 
for the schools, we have laid down national norms, but it is upto 
the State' Education Authorities to create posts. If they create 
posts, then automatically our graduates will go. When you men-
tioned about the National Fitness Corps, the Government of India 
was spending Rs. 1-112 crores per year for posting 7000 physical 
education teachers in the schools. We have been telling the State 
Governments to kindly create vacancies and take them over and 
it took 12 years when they gave the guarantee on our assuring that 
We will- pay for them till they last. The priority given by the 
States in their planning of physical education ranks very low as 
yet. Because in the schools the academic students are already 
based with a lot of books to study and the physical education Is 
a sort of extra curricular activities. In the Central Advisory Board 
of Education, these mattera were taken up. But the paucity of 
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funds in the States have not enabled them to get pc)sts of requisite 
number of physical education teachers created. The Army has its 
own education arrangement. That is why there is no liaiSOft with 
the Army training centres for tlrepurpose of improving and help-
ing the physical education at those centres. If the Army wants to 
conduct any specialized training programme, our staff is available." 

1.122. Elaborating the measures contemplated to improve the 
situation, the witness added: "I do not see any immediate prospect 
of the position improving unless we take the measures that we are 
~ontemplating i.e. finance to an extent for the appointment of 
physical education teachers at the university level from the UGC 
and from the State Governments for the schools." 

1.123. Asked whether any study of the employment of those 
who had paSS'ed out of the College had been made and whether all 
the products of this Institute had heen employed, the Ministry, in 
• note, stated: "A study of the employment of those who had passed 
"Out of the College was made about 4 years ago through fl question-
naire. Students who pass out each year are also advised to write 
to the College in case they remain unemployed. It is felt that most 
of the students who have passed out of the institution are employed 
as ,Physical Education teachers in Schools, Directors of Physical 
Education in universities and colleges and as Lecturers of Physical 
Education in Training Institutions. The students coming from 
Kerala find some difficulties in finding jobs in that State." 

1.124. With regard to employment position of those who had 
passed from the National Institute of Sports, Patiala, the witness 
went on to say: ...... The coaching .has piclred up because the UGC 
pays 75 per cent grant if the coaches are employed by the Uni-
versity. Therefore, we also pay similar amounts to the States Sports 
Councils. There is no unemployment among the sports coaehes." 

1.125. Master's Degree Course in recreation was started from 
1871-72. Seven students were admitted against intake capacity of 
15. The Ministry intimated that six studelts were admitted to 
this course during 1972-73. 

1.126. The Committee enquired what were the emolpyment 
opportunities available for post-graduates in recreation. The 
Principal, Lakshmibai College state: "Because of OUT increasing 
standard of living, affluence will come to this 'country when recrea-
tion will be a growing need. The welfare offlcers in the industries 
are the persons who are expected to look after the welfare of 
labour. Unfortunately. they do not have a programme for recreation. 
They know only the labour laws. If a welfare officer has a recrea-
tion programme that will take into consideration the whole ·gamut 
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of activities like sports, dance, drama, music, hobbies and so on and 
develop these so that the labour is creatively engaged. Then the 
major problems of labo11r unrest in industries will be solved. There 
will be growing -empI~yment opportunities not only in industries 
but also in clubs, yu'OOk kendras,bal bhavans youth centres etc." 

1.127. To a query the witness stated that they teach labour laws 
also in this course. There is one paper in industrial recreation in 
which all the aspects are included. 

1.128. In a writren note furnished by the Ministry subsequently, 
the Committee were further informed that "it is hoped that these 
persons will find employment in public and private sectOl' industries 
as We1fareISports-cum.-Recreation Officers; as Supervisors of Re-
creation in Municipal Corporations; as Deans of Student Welfare 
in Universities; as Directors of Camping and Out-door Education; 
clnd in Youth Welfare Organisations such as Bal BhavanB, Ne" 
Yuvak Kendras, etc." 

1.129. The Committee ciesil'ed to know the extent of actual utili-
sation of the hostel accommodation during 1971-72. The Ministry 
in ·a, note stated: ,~ , 

"The existing hostel accommodation provides for 3OO,studenta 
i.e. 225 men students and 75 women students. As against these 
there were 253 students in all i.~. 216 men students and 37 Women 
students i~. the College hos~ls during 1971~72. 

1.130. In 1972-'73 with the admission of 140 students to the B.P.E. 
(I year), as against 100 seats, the total student strength at the 
CoUege has gone up to 328 as 'against the total capacity of 300 of 
the College hostels." 

1.131. The Audit para stated that the student-~her ratio in 
the OoUege during 1969-70 and 1970-71 was: 

1:9 

. 1:6 

Post Graduate 

1 :3' 5 

1:3'2 

1.132. During evidence, the Principal, Lakshmibai College stated 
that the standard rule about student teacher ratio in training 
colleges was 1: 10 but conceaded that "this ratio i5 not maintained. 
It is generally 1:20. In some colleges it is perhaps even higher." 

1.133. The per capita recurring expenditure on training fox: the 
year 1969-70 was Rs. 4341 and for 1970-71 it was Rs. 4606. The 
507 (Aii) LS-4. l 



representative of the Ministry gave the figure for 1971-72 as UDder: 
"On the basis of the 1971-72 figures, we have calculated the cost. 
As already reported in the Audit para, if you go by the overall 
total expenditure, it comes to Rs. 4212. But if you go by the Gov-
ernment expenditure alone, it comes to Rs. 2767." 

1.134. Asked whether Government was satisfied with these 
figures, the witness added: "We have to take into account the 
nature of the inatltution.· In this ease, if you take the teaching 
coat alone i.e. the cost of maintaining the 25 members of academic 
staft, it would come to Rs. 1130, and then if you compare it with 
coat in other similar teaching institutions, it would ·be found to be 
reaaonable. That is the per capita cost. So, we find that the high 
expenditure is mainly due to the large administrative staff. Whether 
the rate i8 high or not will stand or fallon the justification for the 
administrative and Class IV staff. That is the ftrst submission 1 
would like to make. My second submission is that, in addition to 
its activity OD the training of students .. an educational institution, 
the Institute also undertakes other programmes like short refresher 
courses, seminars, and camps and other such activities which I am 
sure the Director will be in a better position to explain in detail 
But that is not the main argument because all educational institu-
tions should undertake such projects in addition to their normal 
duties. My main argument would be like this. The cost is hillh 
because-mainly because-of the Class IV staff and the adminis-
trative staft and they are required in view of the large campua and 
buildilljS which have to be maintained.." 

1.135. The Committee then enquired whether per capita cost 
comparison between this College and !limilar other institutions in 
the country was ever made. The Joint Secretary replied in the 
negative and added: "1 would like to submit one thing for your 
consideration. We shall certainly make this study as you have 
suggested. But just before we carne here, we had a study made 
we have those figures." 

1.13'6. Asked to state the steps taIm tn reduce the per capita 
cost, the witness deposed: "As I said earlier, the courses that are 
offered here are entirely different; here We have a degree level 
course plus a post-graduate course. Some kind of debit will be 
made of this cost to the social side as well. After all, it is university 
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faculty. Would you like the university faculty to be judged only 
on this basis." 

1.137. Para 3 of the Review Committee Report for 1960-61 re-
vealed that the total strength of students in the college during that 
year was 71. As against this, the strength of the teaching staff was 
15 and the strength of the Administrative staff (including 36 clu:s IV 
staff) was 52. 

1.138. The Committee regarded the combined strength of teaching 
and administrative staff as compared to the total strength of students 
to be on the high side and enquired whelt steps were bemg 
taken to even out this imbalance. The representative of the 
Ministry stated: "Take up the administrative side. This is a college 
where adequate facilities of a vast nature exist. It has an area of 150 iI 
acres of which 60 acres consists of play-grounds., For maintaining 
this, and to keep it in a fit and proper condition, a large staff is re-
quired. This has no relevance to teaching. The number is very 
'big because there is a big campus and because of the nature of the 
college itself." 

1.139. Referring to the Institute at Patiala, the witness continued: 
"If you go to Patiala you find an army of Clas!! IV. These are the 
malies, those who maintain gardens play-grounds etc. These are the 
Class IV servants. This must be a very high number because the 
nature of the college is such and the facilities it offers." 

1.140. The prEsent position of staff (includtng teaching,admintst-
rative and Class IV staff) as given during evidence is as follows:-

reaching Stiff (inclu.'jng 1 Artist and ] SrccialislS) 

~d'l1inlna'iv' staff (including I A"'mlnin1l'ive Oftlc'r) 

:;la8s IV staff 

TOTAl, 

2S 
2] 

84 

132 

1.141. The Committee referred to the concluding remarks of 
~udit that in view of its record the future of the College might need 
:onsideration and enquired whether Government had considered aU 
ISpects of this question and if so, with what result. A note on the 
~ole and Utility of the College' furnished by the Ministry in thill 
egard is reproduced below: 
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The Lllkshmibai National College of Physical Education has a 

very distinct role to play in the promotion of Physical Education in 
the country. It was the first institution in the country to start 
a 3-year Degree Course in Physical Education followed by a 
2-year Post-Graduate Degree. Subsequently, a few Universities 
have also introduced these degree courses, but by and large, most of 
the· physical education institutions in the country still follow a one--
year post-school Certificate Course and one-year Post-graduate 
Diploma Course. In the view of all physical education experts a 
period of one year is much too short for adequate professional train-
ing in physical education. In all progressive countries thctraining 
of physical education teachers covers three to four years at the 
graduation stage. The role of the Lakshmibai National College of 
Physical Education is to make people conscious of the extensive 
training required for successful implementation of the programmes 
of physical education and sports. Unless the basic trail1ing in physi. 
cal education is sound and strong, one can hardly acquire excellency 
in the field of sports and games.. The most important factor why 
India has not come up in the field of games and sports is the lack ·of 
adequate physical .education training at various stages. The Lakshmi-
bai National College of Physical Education represents the efforts of 
the Government to improve the all-round standard of physical 
education and sports in the country. The main aim of the Coller,f', 
therefore is to produce highly qualified leaders in the field of physical 
education and sports through intensive professional training spread 
over three years or more. It is evidence that the quality attained 
at this College 'Cannot be had in other physical education training 
iJ'lstitutions of the country where the teacher training programme is 
still generally restricted to one year. 

Besides training leaders for physical education and sports, the 
College by virtue of its national character, also functions as the 
store-house for the latest techniques and trends in the field of Physic.l 
Education and Sports. The College has accordingly been providing 
facilities for organising seminars, re--orientation courses, refresht!r 
course~ etc. for the workers and experts in the field of physical 
educatIOn. The Government and other agencies also look forward 
to the institution for providing expert guidance on matters relating 
to physical education and sports. 

. In view of wh~t has been stated in the preceding paragraphs and 
If ~l the ~ggestIo~s .and proposals under consideration at preserlt 
for ImprOVIng admISSIons etc. are implemented, there is no doubt 



47 

'that the' College will 'overcome all its problema. ~t will continue to 
render useful service in the field of Physical Educatiop and Sports 
and hence in building the character of the youth of the natiori. 

1.142. In conclu,;on, ,the Evaluation, Committee (1964) for the 
Lakshmibai Coli£:ge of Pbysical Edupation, Gwalior had state'd:ItTnis 
method of tackling the problem does not seem to be ideal particularly 
as the students entering physical education colleges not excluding the 
Lakshmibai College of Physical Education, are not among the 
brightest. Most of them join'this College more or less as .' hwt resort 
after other attractive avenues al'e closed to them and because most 
of their expenses are paid by the College, A large number do not 
have the maturity and mt!ntal 'equipment r_quired of them in a 
professional institution of this kind. This raises a vf!xed question 
'which is too large to be contained within the terms of r~ference dI 
this Committee. However, as the question is important IY,ld wi~\ have 
n bearing on the future of this College in the world of physical edu-
cation, the Committee would recommend the examination, in all 
seriou~ness, of the proposal. to introduee physical e~ucation as Ii 

regular optional subject in tlle Universithts. Such a course might 
attract good students who after taking their degree could t~ke 
on school and eventually college jobs on a footing of equality with 
other teachers," 

1.143. The Lakshmibai National College of Ph,sieal Education 
was the first of its kind to lie started in the country. It is entirely 
financed by the Central Government. The Committee feel that be-
cause of its national character, special efforts should have been 
made to attract students from all parts of the country. At present it 
appears that the students are largely from Madhya Pradesh State 
in which the college is located. This imbalance should be coneeted. 
As response from other State Governments in sponsoring students 
is stated to be not encouraging, the Ministry of Education should 
take up the matter with the State Governments and offer such rea-
sonable incentives and facilities as would induce students from odler 
States to join this institution. 

1.144. The Committee further feel that Uni.1 enoulh empl.yment 
opportunities are available for the persons tamed out of this coU.,e 
it will be diftlcult to sustain even the present level of ....... 10 •. 
Because of this, as pointed out by ... E .. luation COIIUIIrittee. (1.), 
bright students' do not enter· the collere· The MInistry lhould Itqdy 
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tbis question and take steps to ensure that physical education 88 a 
career is made attractive. 

1.145. Tbe number of women students had come down steadily 
from 86 in 1967-88 to 37 in 1171-72. This is disappointing. The Com-
mittee suggest that an eftort te improve their enrolment sbould be 
made by offering suitable coneessleos to them. 

1.1". The per capita expenditure on trainine was •. 4606 during 
19'70-71 which came down to •. 4212 during 1971-72. Tbe Committee 
consider this to be teo hArb. Tile teacher pupil ratio was 1:9.6 for 
the Degree eourse and 1:3.2 for the POit-graduate course. Tbe posi. 
tion In tbis regard in the physical education colleges at Patiala and 
Amarvathi should be stu.ied. While the Committee trust tbat tbe 
position would improve to so .. e extent with increased admissions 
in the coming years, they see ne justiJi.catioa for employment of as 
D)any as 84 Class IV servants in this iDstitution. The percentaae of 
Class IV staft to total staff is 63 .• which can, by any standard, be 
described as excessively high. There should be a propoessive reduc-
tion of their streneth. 

Production and Publication of standard books in Indian language;; 

Alldit Pa1'llll'llPh 

1.147. In li59 Government started a scheme for preparation of 
suitable books in Hindi and translation of standard works into that 
language to ensure an adequate supply of standard university books. 
In 1960 the scheme was extended to include production of books in 
or translation into regional languages. 

1.)48. The scheme was implemented under the aegis of the Stand-
ing Commission for Scientific and Technical Terminology through 
translating agencies i book production cells opened in universities 
and other institutions. 

1.149. (it) Fincmcial AS8i8tat1Ce-The entire' expenditure on 
translationiproduction and publication of selected books was met by 
Government, but if the lIelected titles were suggested by agencies'/ 
e~1I8 only 50 per cent of the expenditure was shared by Government. 
During 1981-82 to IG6U9 Rs. 46.36 lakbs were paid as grants to 47 
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delays ranging from about 12 months to more than 49 months beY.nd 
the stipulated period of five years as shown below: - :; 
P~ri,Jd of delay beyond five years 

Less than 12 mOl'ths 

13 to 24 fl',omhs 

25 to 36 months 

37 to 48 months 

49 months and morl! 

---...,---
TOTAl. 

No. of inc'om-
pIc tc t.ooks 

63 

61 

154 

1.152. It was stated by the Commission in October 1970 that in a 
lew cases the translations could not be published by the scheduled 
dates and that in these cases (except one for which a royalty of 
Rs. 1050 had been paid) the proprietors had extended the last date 
of publication upto 1st January, 1971 and that attempts were being 
made to publish the books by thia date. 

1.153. Two translating agencies (at Banaras and Bhopal) were 
paid Rs. 6.01 lakhs as grants as shown below:-

BBnara~ 1961-62 

1963-64 

1964-6S 

1966-67 

1967-68 

Bhopal 1964-65 

196R-69 

'Amount-'-
(Rs. in lakh~) 

o·o~ 

0'49 

0'69 

3'50 

0'38 

0'40 

o· SO 

6'01 

1.154. Out of 75 books (Banaras 69 and Bhopal 6) allotted to 
these agencies, 27 books (Banaras 26 and Bhopal one) have been 
printed by thes~ agencies and 19 books (Banaras 18 and Bhopal 
one) have not been taken up (October 1970). 

1.155. (iv) Slow progress of sale of b~ks Published-In July 
1963, a translation cell started functioning in Delhi University. 
Rs. 7.46 lakhs were paid to it during July 1963 to March 1969. Out 
of ]6 books translated by it up to June 1969, 14 books were published 
and 2 were in the press (October 1970). The Cost of translation per 
fJ"'f.(t" worked out to R~. 23.50. 
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1.157. For poor sale the main reason given was that the books 
Were of post-graduate standards and that the University had not 
adopted Hindi as medium of instruction at that level. 

1.158. (v) Inadequate perjQlT'mance-(a) The Research Institute 
of Ancient Scientific Studies, New Delhi, which had been approved 
as translating agency was paid Rs. 32,604 in 1967-68 for translation 
of 5 books. An inspection of the institution disclosed that there was 
hardly any staff, academic or non-academic, employed by it and 
Government came to the conclusion that it had been set. up 
·'merely .... with the idea of getting assistance from the Central and 
State Governments under different schemes" and that they should 
not have "anything to do in future with the Institution". Two of 
the titles allotted to it were cancelled; the remaining three have not 
been published. Audited accounts for the exenditure of Rs. 23,885 
are awaited by the Department (October 1970). 

(b) In 1965 the Commission for Scientific and Technical Termi-
nology reviewed 300 books (selected by a Committee in 1958 for 
translation) and found 13 books unsuitable for translation. The 
agreements for translation of 2 of these titles were cancelled without 
financial repercussions, while, for 1 title, the infructuous expenditure 
of Rs. 4570 was written off in February 1969. Expenditure on p3y-
ment of royalty for the other 10 titles was Rs. 0:27 lakhs. 

1.159. (vi) Utilisa.tion certijica.tes-{)ut of grants totalling Rs. 45.36 
lakhs paid to 47 institutions during the period 1961-62 to 1968~9, 
utilisation certificates for Rs. 17.80 lakhs, are awaited (November 
1969) as shown below:-

Period 

1961-61 to 1965-66 

1966-67 

1967-68 

No. of Utilisation 
Certificates awaited 

Amount 

._--_._-_ ... - -----
(Rupees i" lakhs) 

17 l'::U 

17 1'63 
18 6'11 

II 6'64 

73 17 '80 
.. _--_ .. ---------------- ._._------------
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1.180. It was stated in October uno that utilisation certificates for 
Rs. 3. 62 lakhs more had been received. 

[Paragraph 27 of the Report of the C. &. A. G. for the year 1969-70]. 

1.161. During the course of the evidence, the Joint Secretary, 
Ministry of Education and Social Welfare informed the Committee 
that, with the concurrence of the Ministry of Finance and Planning 
Commission, Rs. 35 laghs were allocated for preparation of suitable 
books in Indian languages and translation of standard works into 
these languages to ensure adequate supply of standard University 
books. There was no estimated cost of the scheme because it was 
a promotional venture. 

1.162. Explainmg the procedure followed in the selection of books 
for translation or for original work, the witness stated: "In 1958, 
first of all We addressed communications to Registrars of all Univer-
sities to let us have a list of books which th~y have recommended 
for study at the first degree class as well as in the post-graduate. The 
Commission of Scientific Terminology was asked to prepare termi-
nologies for all subjects started in the Universities as well as in other 
technical and specialised institutions. Therefore it was necessary to 
get those recommended books, scan them and decide which are the 
words for which terminology has to be worked out. We have got a 
list of this." 

1.163. The witness further added: "From quite a g90d number of 
. Universities we got them. They were prepared from the statistics 
and list of recommended books centrally as well. We have got this 
list. Heads of Departments of Universities who comprised the 
Expert Committee went through this list of books." 

1.164. The Committee drew the attention of the witness to the 
faet that the Commission for SCientific and Technical Terminology 
reviewed in 1965, 300 books selected by a Committee in 1968 for 
tr8Jlslation and witlukew certain number of books causing infruc-
tuous expenditure in the cUe of one title to the extent of Rs. 4,570 
and payment of royalty in the case of some others to the tune of 
Rs. 0.27 laIchs. On being asked the reasons for delay in reviewing 
the _ected books and consequent withdrawal of some books the 
witness stated: "There are reasons for it. Take for example, the 
book called Samuelson's Economic. If you had choeen it far tranala-
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tion for the third edition, there is now the eighth edition available. 
When an edition is subject to review at a particular point of time, 
they almost get out of date. Mainly, we have been asking university 
professors themselves to review this. The Committee which rejected 
this is not the same Committee. There have been a number of 
cross-checks. That has been happening almost all the time." 

1.165. The witness further added: "This is the normal trade 
practice. Even the private publishing houses who take up these 
ventures, after a year, if they know that there is new edition coming, 
the first edition will be abandoned." 

1.166. In reply to another query the witness stated: "For the new 
edition to be established, it takes time. By the time we get the 
information, the book gets a year old. We must allow two to three 
years for the book to be established. If the books are being sold in 
large numbers, you know that the book is well established. I would 
not defend that six years is the limit th~t is required. It could have 
been done in four years. But it has just happened so." 

1.167. During 1961-62 to 1968-69 Rs. 45.36 lakhs were paid as grant 
to 47 agencies or production cells. The position in this regard upto 
the end of 1971-72 including the break-up of the amount in respect 
of Hindi and Regional languages as furnished by the Ministry is as 
under: 
'-'.--"-'. -.-- .- ... -.---.. -_. __ ... - ... _.- .. --.--. -----

Translating Ag""Ci(8 (Hindi) . 

Translating Agtncies (Regional languages) 

TOTAL; 

-------,-----------

Rs. 
46.31 ,853,,6 

4.7'.373'29 

1.168. The Ministry informed the Committee that no grants were 
sanctioned to translating agencies (Hindi) beyond 1968-69 under this 
scheme except to two cells at Banaraa Hindu University and Delhi 
University to enable them to meet past commitments made there-
under. These grants were given in 1969·70 and no grant under the 
scheme has been given since. Similarly no grants were released in 
favour of agencies for Regional languages except to Karnatak Uni-
versity for Kanada language during 1971-72 to enable it to meet its 
privous commitment.. 
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un. The Ministry further stated: "The scheme under review has 

not been continued in the Fourth Plan and the unfinished work has 
been passed on to the various State Boards and Hindi Granth 
Akademies established in the various States. The unfinished work 
is expected to be brought to a close by the end of the Fourth Plan. 
So far 72 books have been withdrawn. They were withdrawn be-
cause either the translation rights as stated above were not available 
or books became outdated by lapse of time." 

1.172. It was pointed out that production of 154 books by 29 of the 
translating agencies could not be completed till the 30th November, 
1969 even after delays ranging from about 12 months to more than 
49 months beyond the stipulated period of five years. Giving the 
reasons for delay, the representative of the Ministry stated: "Five 
years was ab8::ylutely a notional period. Let me explain it. There 
were numerous difficulties in getting the translations done. First of 
all, when we got a book from the university list, we knew the name 
of the book and the name of the author, but we did not km>-w the 
name of the printer. We had to classify the British and American 
books. Mainly they were British. For technical books, they were 
American. We had to negjtiate the copyright. We were not 
wielding the big stick then to tell them that "if you do not do it, 
we will get ()\It of this." They were not accustomed to that kind 
of thing. They took tW;)' years for negotiation of the copyright. 
First of all, they asked us to go through the private channels. We 
said that we would not go through the private channels. There 
were enormous difficulties which were later resolved. When we 
come to the other paragraph we will see what has been achieved 
so far. This is the second difficulty. 

1.173. When we criticise this, let us also understand one thing. 
This money is being pumped for J,ndian language translation in 
my own market and not the market of the foreign publishers. But 
they insisted that if we do not translate the work within five years 
the c:)pyI'ight would be- terminated. The five years is not related 
to the actual period, but we had to accept that periods because unless 
we accepted it, there was no copyright available. Five years was 
not a stipulation that the Government of India made. But the period 
was forced on us by the private foreign publishers Let us make 
that absolutely clear. That is why we said that within five years 
let Us make an attempt to publish it. There were a number of difficul-
ties, but we were trying to settle down on five years. It related 
only to copyright. We did not take into account the supply of 
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paper; the conditions 'Of the binderies: the question whether the 
books could be written within that time and whether translations 
were available etc. There was only on,e thing, and that was copy 
right, and it was dictated by the foreign puublishers." 

1.174. In reply to another question whether some assessment of 
the practical aspect of the matter was made by the Ministry when 
they had accepted the responsibility for publishing so many books, 
and had accepted the five years limit, the representative of the 
Ministry explained: 

"If you talk on the basis of number the production of 300 books 
by 86 universities should present no difficulty at all. If 
it was less, you would have accused us of miscalculation. 
It is possible. But the main difficulty lay somewhere else. 
Besides the question of 300 books the fact is that our book 
industry, the book trade, has been selling only Britis.h 
books and has not made any progress in Indian writings. 
This was the first attempt we made. The profes'30rs get 
a lot of money by way of setting papers, examinership 
etc., besides their salaries. So, it is difficult to persuade 
them to take this up as spare time activity. They are 
also bU3y going from one university to another for 
examining, interviewing and so on. This has the lowest 
priority with them." 

1.175. The scheme for preparation of suitable books In Illdian 
language!' and translatioD of standard works Into these languages to 
ensure adl.a~ supply of standard uni'Venity books was started in 
1959. Thf! scheme was implemented under the aegies of the Stand-
ing Commissioll for SeieRtiflc aod Technical Terminology through 
tr.n8l.ti~ agencies and Book Production Cells opened in univer-
si,ties and other institutions. No estiniates of the cost of the 8cheme 
were prepnrecl as It was sta~d to be a promotional venture. No time-
bound pr'9gramme appears to have been laid down for the imple-
mentationof the scheme. The progress made in publishing the 
books in flindi and other regiorml hnru.es upto the end of 1171-72 
has been that out of the total 450 Hindi. hooks allotted for transla-
tion or III original work, only 139 have been published, 51 are stated 
to be in J'Il"eft and 19 have been withdrawn. Thus, 241 Hindi books 
still rema\n to be sent to press. Similarly, out of the total 155 book! 
allotted InI' translation or as or;ginal work in other languages, only 
48 have heen published, %Z are stated to be in the press and 53 
have beeh withdrawn, leaving 32 books yet to be sent to press. The 
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Committee cannot congratulate the Ministry on the Zeal and dillig-
ence with which this scheme has been 8O.ught to be implemented. 
Even after paying Rs. 51,07,227 to various translating agencies upto 
the end of 1971-72 JDore than half of the total number of- books 
allotted i.e. 241 (Hindi) and 32 (other Regional Languages) remain 
to be sent to the press. It is difficult to resist the conclusion that 
the financial implications of the scheme has been noone's concern. 
The Ministry should examine the entire scheme with a view to 
ensuring that further expenditure is kept to a minimum. 

1.116. Initially 300 titles for translation were selected in 1958 but 
later on when the scheme came into operation, these titles were 
reviewed by the Commission for Scientific and Technical Termino-
logy in 1965. A .. a consequence of this review, some books were 
found unsuitable for translation and with-drawn. The Committee, 
regret to n~te that the inordinate delay of about six years in placing 
the books before the Commission for review after the Scheme came 
into operlltion has resulted in infructuous expenditure to the tune 
of Rs. 3U7<9. 

1177. 'The Ministry informed the Committee that all the 31 titles 
whi :h had been recommended in the University syllabi were Hindi 
bor'ks. No regional language book had been prescribed or recom-
m:mded in any of the Universities. As regards remaining 112 titles 
the State Boards and Akademies had been requested to use their 
good offices for getting these titles recommended in the various 
Universities. 

1.178. While noting that out of 143 titles published up to 1968.69, 
only 31 had been prescribed as text-books, up to October 1970, the 
Committee asked the Mini-"try whether it had been ensured that 
the value of the books already published and those in the process 
of translation/publication had been reduced, particularly in view 
of the rapid growth of knowledge. The Ministry in a written reply 
stated: "The question of ensuring suitability of books which have 
not been published so far is under active consideration. Expert 
opinion is being obtained to judge their suitability before sending 
them to the Press. In respect of those books which are already in 
press, publication bas to be undertaken. Whenever a foreign book 
is selecterl for translation, it takes nearly two years to bring out 
the finished product. This is on account of various reasons explain-
ed from time to time time, namely (i) the long time which uni-
versity professors take in translation; (ii) their lack of familiarity 
with the newly evolved technical terminology in Hindi and (iii) 
time consuming process of vettin~, preparation of manuscript. 
designs etc But the time, a translation is through press, new editions 
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are often brough~ into the market by foreign publishers. As suoo, 
we, under the present circumstance .. , cannot keep pace with the 
foreign market and the only alternative seems to be to either publish 
supplementary material to bring the book up-to-date or undertake 
retranslation of the latest edition after the sale of the printed books. 
The quest.lon of rapid growth of knowledge and use of foreign text-
books pose unavoidable facts. Efforts are, however, being made to 
find the best possible solutions. 

1.179. The university courses are also not keeping pace with the 
growth of knowledg,e itself. Most of the university syllabi reflect 
an academic p:1Sition far behind the latest organisation of the 
subject. Their syllabi provide ample evidence to prove this state-
ment. Inspite of this, we are taking every care to see that the 
books are properly scrutinised and evaluated before being sent to 
press." 

1.180. On being enquired as to the reasons for not prescribing the 
titles whic¥1 have already been published, the Ministry, in a written 
reply, informed the Committee: "The subjects in which' titIes have 
been published· but have not yet been recommended are Engineer-
ing, Agriculture, Sociology, Political Science, Botany, MathematiC' .. , 
Philosophy, Physics, Psychology, Education, Law, Geography, 
Zoology and Medicine. 

1.181. The principal reason for not recommending these titles in 
the universities is that these books are mainly suitable for post-
graduate studies where as the medium of instruction in different 
universitips still continues to be English. Also since some of these 
titles are purely reference books, the question of such books being 
prescribed as text-books does not arise. These books are of the 
requisite standard; most of them are the translations of books in 
English already being used in the post-graduate classes of Indian 
universities." 

1.182. In reply to aRother query, the Ministry informed that 
up to March, 1972, 16 books were produced by the Delhi University. 
Out of these 9 books were of the post-graduate standard. 

1.183. The Ministry further intimated that no general decision 
Was taken that the Delhi University would adopt Hindi as a medium 
of instruction for the subjects in which the books were being trans-
lated by them. 

1.184. The information contained in the folloWing table indicate 
the comparative sale position of 9 out of 16 books produced by the 
507 (aii) LS-5 
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Delhi University as on 31st October, 1969 and as it emerged on 15th' 
June, 1972:-

---------
Copies printed Position as on 31-10-1969 

C;,piellold Balance 
in halld 
(cxclud-
inl 1833 
compli-

mentary 
copies) 

Pc:rc!nt-
aae of 
unsold 
copies 

8',% 

Position IS on 1 S-6-1973 

Copies sold Balance 
in hand 
(exclud-

inl 1833 
compli-
mentary 
copies 

uo61 

Percent-
aac of 
unsold 
Copies 

79% 

1.185. It was p.:;in~ out to the representative of the Ministry that 
one of the main reason for poor sale of the books published by the 
translation cell of the Delhi University was stated to be that the 
bo..,ks were of post-graduate standards whereas the University had 
not adopted Hindi as meduim of instruction at that level. Explain-
ingthe reasons for getting such books translated and published ir-
res~ctive of the. level of medium of instruction the representative of 
the Ministry stated: "We agree entirely that writing books should 
be done in a phased manner. Most of the States have been doing so. 
The Delhi University switched over to Hindi for the first and second 
year , ..... ', ... 

1.186. The Delhi University itself said that they would introduce 
graduate level books and post-graduate level books together. The 
books· they have got are mainly meant for post-graduate students 
but the serious students at the graduate level also study some 'of the 
chap~rs of those books. It was the academy's decision. They said 
that it was not a commercial enterprise, that they were interested 
In carrying out the Parliament's resolution that there should be 
quicker development of languages. We do not interfere with any 
decision of the academy." 

1.187. During the course of the evidp.nce when it was pointed out 
that about 85 bj 90 per cent of the bookapublished were lying un-
sold for the last 4 to 5 years, the representative of the Ministry sta-
t.ed: "The position is this. First of all. oven in the advanced coun-
tries, 80 per cent of the books are lifted by the libraries. Even in 
U.K. this is the case. w.e do not give any library grant; the U.G.C. 
gives avery small amount. Secondly, when you have a large uni-
versity student population where the students cannot sit in the clRSS 

\ooms, they are content with reading notes. If the notes can make 
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them pass the examination, naturally they take to them. Many 
students do not buy books. The third point is our incapacity in the 
sales organisation. Book marketing is a very specialised subject 
now. We thought that we would write to the universities and send 
them copies so that they will buy the books. We did not have the 
expertise. The sale has increased to such an extent that we have 
appointed 89 sale3 agents. We have also got a co-ordinating com-
mittee for Hindi-speaking States; for the other States we talk ro 
them individually. We are trying to see whether the books written 
could be put on the recommended list .... " 

1.188. The Committee fee~ that adequate steps have not heen taken 
by the Ministry in dilising the titles already published. It is regret-
table that out of 143 titles published till the end of 1968-69, only 31 
were prescribed as text·books upto October, 1970. One of the ex-
planations offered by the Ministry is that the books which had al-
ready heen published are mainly suitable for post-Iraduate studies 
whereas the medium of instruction in different universities at post. 
graduate level still continues to be English. This factor oUlht surely 
to have been taken into consideration before the scheme was laun-
ched. It f. noteworthy that as on 15th June 117Z, 79 per cent of the 
printed copies of • Hindi books produced by the Delhi University 
upto 1967 remamed unsold. 

1.189. The Committee note that although a coordinating committee 
for Hi,ndi speaking States has been constituted for promoting the 
sale of Hin~ books but for other States contacts are made indivi· 
dually. The· C.IRlIlittee recommend that the fea.ibutty of consti-
tuting coordinating committees for other Regional Language. shouN 
he examined and action taken accordingly. The Committee would 
further suggest that both the existing Coordinating Committee and· 
the new ones should be specifically dwected to oreanise their work 
in such a way that they are able to achieve the maximum results.· 

1.190. During the course of evidence, when asked about the inade-
quate performance of the Research Institute of A,ncient Scientific 
Studies, New Delhi, the representlitive of the Ministry of Education 
informed the Committee that tho InsUtute had produced some 
masterpieces which were of immense academic value and that the, 
person who was at the helm of affairs of the' Institute had a fairly 
~ood command in the academic sphere. The witness further added 
that the five books were assigned to the Institute for translation on 
the specific recommendation of two members of the Commission for 
Scientific and Technical Terminology who had visited the Institute 
and ascertained the competen~e of the Institute to undertake the 
work. 
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1.191. In reply to further queries during evidence, the represen-
tative of the Ministry explained the position as under: "It may be 
mentioned that the scheme did not make it incumbent on any selec1 
agency to employ salaried staff. The Commission allotted five books 
to the Institute and a sum of Rs. 32,604 was given to the Institute 
in two instalments of Rs. 5,000 and R~. 27,604 respectively. Later on, 
the performance was gone into by the Ministry in 1968, and a de-
cision was taken that once the preSel'lt assignment allotted to the 
Institute was completed, neither the Ministry of Education nor the 
Commission for Scientific and Technical Terminology should have 
anything to do with the Institution in future. Accordingly, th~ Ins-
titute was instructed to hand over to the Commission the translated 
manuscripts of the three books comfleted by it. At that time, the 
allotment to the remaining books was cancelled. The manuscripts 
of one book had already been printed and ,the manuscripts of the 
remaining two books received by the Institute have since been sent 
to the various. Hindi academies for printing. The Institut~ has ten-
d~red a utilisation certificate for Rs. 29,79~. . 

1.192. About the remedial measure::;, the Institute was directed to 
deposit with the Central Gov6I'Jlment the unspent balance of Rs. 
11,810. They have not done it. They have been served with a legal 
notice on 1-6-1972 in consultation with the Ministry of Law. This 
is the factual position which tallies with the Audit findings." ~ 

1.19;). ,rhe CommJttee note that on the reco ...... datioD of the 
two members of the COIIIDlill1lion for Scientific aDd Technical Ter-
miDology, the Research Institute of Ancient Scielltific: Studies, New 
Delhi was approved as translating agenty and was paid· Ks. 32,60' 
iD 19&7-68 for tbe translatioD of five books allGcated to it. The per-
(ormaDceof the Institute was gone into by the Ministry iD 1988 and 
• decision was taken tbat once the existing assignment given to the 
Institute was completed "neither the Ministry of Education nor the 
Commission for Sdentmc and Technical Terminolo"y should have 
anything to do with the institution in future." Accordingly, the Ins-
titute was asked to hand over to the Commission the translated 
manuscripts of the three books completed by it and the allotment of 
remaining two books was cancelled. It is surprising that although 
the decision to terminate the assignment was taken as early as 1968, 
no effective steps were taken to recover Rs. 11,810 which remained 
outstanding against the InstitVlte. A legal notice is stated to have 
been served on the Institute on 1st June 1972 only after the presen-
tation of the Audit Report. 



'1.114. The Committee would like to be infor~ed of the circums· 
tllDces under which delay in taking effective steps to recover the ba-
lance of Bal. 11,810 ocoC1Irred. The Committee also urp the Ministry 
to take suitable steps to recover the money. 

1.195. The Committee also note that out of the total grants of 
as. 45.36 lakhs paid to 47· Institutions during tbe period 1"1-8% to 
1968-69, utilisation certificates for Rs. 3,40,929 were awaited upto the 
period 1871-72. The Committee would like to be informed of the 
details of utilisation certificates yet to be received from the reapec-
tive institutions. The Committee urge the Ministry to take necessary 
steps to ohtain the utilisation certificates from t.he respective insti-
tutions and to recover the unspent balance from them. 

Excessive payment of grants 

Audit Paragraph 

1.196. In March, 1969 Government at the request of the Univer· 
sity Grants Commission paid to the latter a grant of RB. 100 lakhs 
to meet the financial requirements of the hospitals, attached to the 
Medical Colleges of Aligarh Muslim and Banaras Hindu Universities, 
for construction of buildings (Rs. 61) lakhs) and purchase of equip-
ment (Rs. 40 lakhs) during 1968-69 against the overall requirement 
of Rs. 302 lakhs (Rs. 202 lakhs for buildings and Rs. 100 lakhs for 
equipment) determined by a committee appointed by the Ministry 
in August, 19ff1. The Commission, however, paid to these Univer-
sities Rs. 70 lakhs only (Aligarh Rs. 50 lakhs and B&naras Rs. 20 
lakhs) in instalments during 1968-69, out of whiC;p Rs. 24.51 lakhs 
remained unspent with the two Universities-Aligll1'~ Rs. 12 lakhs 
and Banaras Rs. 12.51 lakhs-on 31st March, 1969. 

1.197. Although the Commission had in hand Rs. 30 lakhs out of 
the grant paid by Government in 1968-69 it obtained a further grant 
(for the same purpose) of Rs. 1130 lakhs from Government during 
1969-70 out of which Rs. 34.70 lakhs only were pa;d to these two 
University in that year. Grant of Rs. 95.30 lakhs was thus prt;ma-
turely paid and obtained. Rs. 44.53 lakhs were st>~nt bj' the Univer-
sities during 1969-70 leaving an unspent balance of Rtl. 14.68 lakhs 
with them (Aligarh Rs. 7.10 lakhs and Banar~s R;:. 7.58 lakhs) on 
31st March, 1970. 
(Paragraph 28 of the Report of the C.& A.G. for the year 1969-70). 

1.198. The Committee have been informed by Audit aJ) follows:-

"Government of India, Ministry of Education. appointed a 
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Committee in August, 1967 to determine thE' financial re-
qUirement of the hospitals attached to tile Medical Col-
leges of Aligarh Muslim and Banaras Hindu Uuiverai-
ties. 

1.199. Total requirements of the two Universities were determin-
ed by the Committee as Rs. 302 lakhs as detailed below:-

All,." Mulli", Universi,y: 

(j) For BuildinS 

(Ii) For t\luipmtnt 

TOTAL 

B"nllrlls Hindu Univnsi/J' 

.. 

(i) For essential buildinp &: Out-patients departments 
(and for 5,0 bedded hospital -30 lakhs per year) 

(ii) For equipment . 

TOTAL 

106 

30 
116 

50 

UOO. Asked whether any time schedule was fixed for progress 
of work of construction of buildings and procurement of equipment, 
the Ministry sta.ted: "No time schedule was fixed fOl' the progress 
of work of construction of buildings and procurement of eqUipment. 
However, according to the gener.al conditions of grant laid down by 
the University Grants Commission, the grant sanctioned will be paid 
in such instalments as may be needed for meeting expenditure like-
ly to be incurred during a period of 3 to 6 months. Uuiversities are 
expected to send a progress report while asking for releaS€: of funds. 
Regarding construction of building, if the University i:; unable to 
implement the approved scheme sanctioned, within a year of its 
sanction, the sanction would be considered as lapsed. Fresh consi-
deration of the proposal would be necessary if it is to be taken up 
again." 

1.201. The Committee enquired whether at the time of releasing 
these grants the actual expenditure incurred was taken into consi-
deration. The Joint Educational Adviser, Ministry of Education 
stated: "Money is made available to the UGC on the basis of the 
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requirements proposed by them and then UGC in turn will release 
the grant and at the time of relel~ing the grant they do take into 
consideration the spending capacity of the University and alsoiP 
the subsequent year take into consideration how much money they 
have spent in the previous y.-:!ar and on the basis of which only thE. 
money is released. That accounts for lesser gr:mt:.; being released 
in 1969-70." 

1.202. Asked to state why a further grant of Rs. 1 crore was paid 
to UGC in 1969-70 when the money granted already in 1968-69 had 
not been fully utilised, the witness deposed: " ...... In the first 
year, the Ministry gave Rs. 1 crore. At that time we diu not go into 
the balances av·sUable on each individual scheme. We took the 
total requirements and released funds. So, in the second year, we 
did not take into account> whether under a particular scheme, there 
l,ad been a· saving or not. In one scheme, they mly have a surplus 
and in another, they may have utilised the whole amount. We take 
their total budget and their total requirements and release the funcls 
accordingly." . 

1.203. In a note submitted to the Committee, the Mjnistl'y of Edu-
cation explained the circumstances under which additional amount 
of Rs. 1 crore was paid to the University Grants Commission: "the 
Committee appointed had already assessed the immediate non-
recurring requirements of Aligarh Muslim University and Banaras 
Hindu University 88 Rs. 1.10 crores (Rs. 40 lakhs for buildings for 
Aliglrh Muslim University and Rs. 30 lakhs for buildings for ,Bana-
ras Hindu university and Rs. 20 lakhs for each university for eqUip-
ment) . It was anticipated that these universities w:luld require this 
amount and come forward with a request for' grant, a·nd the Com-
mission should have enough funds to meet their non-recurring re-
quirements for hospitals. With this end in view, the Commission 
requested the Government of India to place Rs. one croreat its dis-
posal during 1968-69 against the immediate requirements of Rs. 1.10 
crores assessed by the Committee. Out of this, &. one crore was 
meant to meet the expenditure on account of the completion of hos-
pita.l buildings which were already under construction and also 
meet the requirements for purchase of eqUipment in the first phase, 
even though the total requirements assessed by the Committee was 
to the tune of Rs. 3.02 crores. The amount ot Rs. one Clore was 
received only at the end of the year 1968-69 against which the Com-
mission disbursed grants amounting to Rs. 70 lakhs to the Universi-
ties of Aligarh and Banaras. Since the Committee had also re-
commended other urgent programmes of construction of buildings 
and pUl'chase of equipment amounting to Re. 1.92 crOl'es, it was' telt 



that· funds· to ·theextent of, at least Rs. one crore more should be 
available with the 'Commission during the year 1969-70 as the bal-
aece of Rs. 30 lakhs left with the Commission against the amount 
of Rs. one· crore received during 1968-69 was inadequate to meet the 
urgent requirements aire-ldy assessed by the Committee. It was 
anticipated that both the Universities of Aligarh and Banaras could 
undertake the implementation of the remaining programmes as re-
commended by the Committee against Rs. 3.02 crores, during the 
period.", 

, 1.204: According to Audit para out ofa total. grant ofl~s. 200 lakhs 
received by UGC during 1968-69 and 1969-70 to meet the financial 
requirements of hospitals attached to Medical Colleges of Aliga.rh 
Muslim University and Banaras Hindu University a sum of Rs. 104.70 
lakhs was paid to the two Universities during that period leaving 
a balance of Rs. 95.30 lakhs with the Commission by the end of 
1969-70. While intimating that "in the succeediJ1.g years no specific 
'grant for hospitals was given by Goverrirnent", the Ministry of 
· Education, in a note, furnished to the Committee have claimed that 
"the UGC paid grant to the hospitals fI'Gln its own funds to the 
Universities. ", 

1.205. A statement of grants received by UGC from Government 
· under the scheme and the amounts paid by the former to the. Aligarh 
Muslim University and the Banaras Hindu University year~wise to-
wards construction of buildings and purchase of equipment for the 

· hospitals attached 10 their Medical Colleges, as furnished by the 
Ministry is 'reproduced at Appendix II an extract of which is given 
below:-

~riod for Buildings 

Grant received 
from GoVernment 

Payments 
made to 
University 

3 

For Equipment 

Grant received Payment. 
from Government made to 

University 

4 s 
-- -----_. __ ._------------------ --------

Ali,farh Muslim University 

Re. Ra. Ke. Ra. 

,96c-6Q tOt9l72-73 
lU. '" 15-10-72) 56,00,000 42029.700 44.00,000 48025,000 . 

&.taras Hindll Uniwrlity 
Do. 60,00,000 24.05.353' 28 40,00,000 30025,000 

., ... --- - ---'---'-- --------
T()'!'At. 1,III,oJO,OOO M,3S,OS3' 28 48,~,ooo .,8,50,000 
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l 4 5 

TQtal grant received by UGC from 
Government for the two Universities For buiklinp 

upto 1.5-10-72 For equipment 

RI. Ra. 
J, J 6,00,000 

84,00,000 200,00,000.00 

Total payments made by UGC to 
these Universities upto 1.5-10-72 

For buikling 66,35,0.53' 28 

BaIanoe in hand with UGC as on 
16-10-72 

For equipment 71! • .50,ooo· 00 J44,8,,053' 28 

1.206. The Committee pointed out that it was evident from the 
Audit para that the Commission had pa.id to these Universities 
Rs. 70 lakhs during 1968-69 out of which Rs. 24.51 lakhs remained 
unspent with the two Universities on 31st March, 1969. A further 
gr.ant of Rs. 34.70 lakhs was paid to these universities during 1969-70 
making a total of Rs. 59.21 lakhs with them for that year. Rs. 44.53 
lakhs only, however, were spent by the universities during 1969-70, 
thus leaving an unspent balance of Rs. 14.68 lakhs on 31st March, 
1970. The Committee enquired whether the procedure explained 
by the witness was followed in this case. The witness stated: "This 
procedure has been followed. That is why the full amount was not 
disbursed. I may explain that Government decided in April/May, 
1968 that ultimately the hospitals of the two medical colleges which 
were treated like laboratories would be constructed with the assis-
tance from the Central Government. As my colleague has already 
mentioned, the Committee looked into the requirements. and approv-
ed of the requirements. In the case of the Aligarh Muslim University 
into account while fixing their next year's grants." The Ministry, 
where they had already gone ahead with the work but they had not 
paid for it and other things had to be covered, they decided that in 
the 6rst year they would need payment of about Rs. 1.10 crores or 
roughly that much of amount. In the meeting which was held in 
the Ministry of Education, presided over by the Minister, the Chair-
man, University Grants Commission made it clear that it might not 
be possible for the Commission to provide funds unless extra funds 
were made available to the Commission. So, we had taken this in 
our budget as part of an earmarked fund. So, we started making 
the first payment to the university after Hcertaining from them 
what their requirement was some time in June!July, 1968; we have 
bet!n releasing grants depending upon Itheir reqUirements and on 
how much they would be able to spend in a period of six months or 
so. That was why we released only Rs. 70 lakhs as against Rs. 1.10 
crores paid to us by Government. When we prepa.red the next year's 
budget, it was also more or less. the same time as when this amount 
of Rs. 1 crore odd was decided for the revised budget. We made 



t. prOVISIon of about Rs. 1 crore for the next year's budget. When 
the amount was agreed to, we earmarked it and kept it separa.tely. 
The only thing which we have probably done is that since the um-
versities were not in a position to utilise it, we have used it for the 
ways and means of the UGC, but we have not given it to them. It 
is lying with the UGC." 

1.207. The Committee wanted to know whether before granting 
further funds, it is ensured tha.t the moneys granted earlier for spe-
cific purposes have been fully utilized and the work completed ac-
cordingly, the witness replied, "We do that." Asked to name the 
agency through which it is done, the Director, Planning and Inter-
nal Finance, Ministry of Education stated: "The immediate agency 
is the Commission which should ensure this, and ultimatt!ly Govern-
ment come to know of the position from the annual report of the 
UGC." The witness added: "When we review their budget every 
year, we come to know the progress of the schemes and we take this 
into account while fixing their next year's grants." The Ministry, 
in u subsequent note, confirmed that the CommlsslCln had obtained 
the statement of work and estimate of additional requirements dur-
ing 1~68-69 and 1969-70 before additional gra.nts were released to 
the universities of Aligarh and BanaralS. 

1.208. The Committee desired to be furnished with a note stating 
the present position of utilisation of the grants by the two univer-
SIties. From the information furnished by the Ministry, the follow-
ing positien emerges: 

ALigaTh Muslim University 

Name of the Scheme Total grant Total expen- Unspent 
released by diture incurred balance u 
the UGS upto upto on 1-10-72 
30-9-72 30-9-1972 .---_ .. _-----------_. -----

(a) Construction of buildinp for the 
hospital attached to the Medical 
College . . . . . 

(b) Pwdlasc of equipment for the 
hospital attached to the Medical 
College •••• 

Rs. Rs. 

~--.~- .~~ ~- --~ --------.-~-- - --------
-Includes granl of Rs. 125,000'00 sanctioned on 30-9-197a. 
tOrders placed with the firm but the supply thereof ia awaited. 

RI. 
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Banaras Hindu University 

Name of the Scheme Total grant 
released by 
UGC upto 
31-5-1972 

Total Expendi- Unspent 
ture incurred balance: as 
upto on 1-6-72 

31-5-1972 
"- " .. _-_. "~". . -_ .. _-- ---. -.--.. ---~--- --------

(a) Construction of buildings for the 
hospital attached to the hlijtitute of 
Medical Services . 

(b) Purchase of equipment for the 
hospital attached to the Institute of 
Medicld Servi<.-es 

'j orAL 

Ra. Rs. Rs. 

1.209. Government paid grants totalling Rs. 200 lakhs during the 
years 1968·69 and 1969-70 to the University Grants Commission to 
meet the financial requirements of the hospitals attached to the Me-
dical Colleges of Aligarh Muslim and Banaras Hindu Universities 
for the construction of buildings and purchase o-f equipments against 
the overall requirement of Rs. 302 lokhs determined by a Committee, 
appointed in August, 1967. The Commission, however,' paid to these 
Universities Rs. 104.70 lakhs only during these years. Grant of as .. 
95.30 lakhs was thus prematurely paid to the University Grants' 
Commission. Further payments to the extent of Rs. 40.15 lakhs only 
were paid to the universities upto 15th October, 1972 leaving a 
balance of Rs. 55.15 lakhs with the University Grants Commission. 
It is, therefore, clear that the release of grant to the U.G.C. was 
not regulated according to the requirement from year to year. The 
Committee desire that funds should not be locked up in this manner 
in future. . 

uno. The requirements of Aligarh Muslim University and Bana-
ns Hindu University as assessed in 1967 were Rs. 106 lakhs and 
Rs. 196 lakhs respectively. The amounts spent were, however, Rs. 
88.60 lakhs upto 30th September. 1972 in the case of the former and 
Rs. 51.25 lakhs upto 31st May, 1972 in the case of the latter. The 
Committee learn that no time-schedule was fixed for the construc-
tion of buildings and procurement of equipments. They consider this 
to be a lapse. The proga:ess is obviously unsatisfactory. In future be-
fore g. 8nts are committed a firm time-schedule should be insisted 
on and grants should be released with reference to actual procress 
made. 
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2.3. There were 263, 804, 953, 1909, 2773 and 3439 students on the 
rolls of the colleges during 1963-64, 1964..fi5, 1965-66, 1966-67, 
1967-68 and 1968-69 respectively. 

(ii) In January, 1968 Government had appointed a review 
committee to evaluate the activities of the Council including 
the regional colleges of educati'on The review committee, in its 
report submitted in August, 1968, observed that (a) the four-
year courses, as developed in the colleges, merely add the subject 
matter part and the profession:tl part (which continues to 
remain separate) rather than integrate ihem as such, (b) the 
cost of the programme is high in proportion to the margina.l gains in 
quality, (c) four-year courses are not the anllwcr to teacher train-
ing problem in India, (d) the regional colleges cannot even be con-
sidered as a good experiment or pilot project, (e) the responsibility 
of training teachers fur technical education devolves upon the Min-
istry of Education which is orga.nising r:~~ional training institutes 
for the purpose and as such it is not necl'!!;l'Iary for the Council to 
duplicate the work in this field and (f) it :s not within the scope of 
the Council to provide science teacht'rs to schools or teachers for 
multi-purpose schools. About the four-year technology course, the 
committee also observed that "this haR heen rl:ccgnised recently by 
the All India Council for Technical Educ~tion as equivalent to the 
engineering diploma. This has serious implications because it ren-
ders the product of these courses unfit for occupying positions at a 
level higher than that of polytechnics". 

2.4. The review committee, thereforl", rcccmmended that fresh 
admissions to four-year courses should ~e discontinued and that the 
resources and facilities thus released should b.~ utilised for research 
and development of one year courses, in s~rvice training, extension 
services, etc. 

2.5 .. Fresh admissions to the four-year d~gree course in technology 
were accordingly discontinued from HI6S-69. Such admissions to 
courses in English and Commerce are proposed to be discontinued 
from 1970-71. For fresh admissions to the four year course in 
science and utilisation/disposal of surplus staff, equipment and 
buildings, implementation of the Committee's recommendation is 
still awaited (November, 1969). 

[Paragraph 69 of the Audit Report (civil), 1970]. 
2.6. *In order to provide teachers of quality to the mUlti-purpoae 

schools, the Ministry of Education prepared, towards the middle of 
1961, a scheme for the establishment of fuur regional teacher train-
ing institutions and four demonstration practising schools at a total 
cost of Rs. 360 Wths. It was also decided to introduce an integrate!! 

.Repon of the review commitue p.p. 2% and 23 
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programme of subject·matter competence plus teacher training as a 
measure of qualitative improvement and the entire scheme, which 
was assisted by the Technical Cooperation Mission of the USA, was 
given to the Council for implementation. A contract was also sign· 
ed by the Council with the Ohio State UniverSIty through USAlD 
f-~'r the development of the' Regional Colleges by supplying consUlt-
ants and eqUipment and providing training for lndians in the USA. 
Accordingly, the Council established the four colleges at Ajmer, 
Bhubaneswar, Bhopal and Mysore. They started functioning from 
1963-64, except the colle,ge in Bhopal which started a year later. In 
the tenth meeting of the G;werning Body of the NCERT held 011 

31st May, 1965 the scope of the Regional Colleges was enlarged to 
include four-year course in agriculture, commerce, English and 
one· year course in science, technology, agriculture, commerce and 
English. The Governing Body also wanted a large enrolment in 
each college so that each college will have a student population at 
about 2000 in the regular courses alone as against the original 
target of 700 only. In the eleventh meeting of the Governing Body 
held on 11th February, 1966, the Council further directed the Re-
gional Colleges tQ start summer schooJ-c~lm-correspondence C'Our&CS 
to meet the back-log of untrained teachers. Following these di-
rectives, the four·year and ·:>ne year pl'ogrammes as well as sum-
mer-cum-correspondence courses were f,tarted in the Regional Col-
leges. 

2.7. The Joint Secretary, Ministry of Education, Stated during 
evidence,: 

"The basis for starting the Regional Colleges of Educatron 
goes as far back to 1956 when the All-India Council for 
Secondary Education discussed the question of diversifl-
cation 'Of education in the country. There were several 
suggestions for diversification until the Mudaliar Com-
mission gave its report that the multi-purpose schools 
should be developed on a large scale." 

"There were C'Omplaints. about shortRge of teachers, specially 
for the technical courses. 8f>vl'ral suggestions Were con-
sidered. One was to train teRchE'rs in a separate course 
in polytechnics. There wa,s a:nothE'l' sugg!stion that sepa-
rate colleges should be started. The main recommenda' 
tion 0i the Mudaliar Commim;ion was that technically-
qualified pt"rsons should be employed in these schools 
not t.he ordinary B.A., B.Ed. teachers. 

"'.1 

This idea of starting a few courses in polytechnics and engi-
neering colleges for teachers. ~'fIr multi-p11rpose schools, 
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was discussed at length. Afterwards, it was decided that 
the number of teachers required would justify only a 
few such courses, that is, of spE"ciaJised nature. Hence, 
ultimately, a decision was taken in consultation with th(> 
Planning Commission that we should have four regional 
institutions for training such teacher;. 

It was cleared in 1961 and, simultaneously, it so happened 
that NCERT was also registered as a society at that time. 
It was decided that this scheme costing Rs. 3.6 crores 
should be entrusted to the NCERT. It was not that re-
gional colleges will only prepare teachers for multi-pur-
pose schools. This was a major aim, uf course. But they 
were also to train teachers f(}l' the secondary science 
courses, f·(1[' higher secondary courses and also for nor-
malone year B. Ed course ~ hlCh was being run else-
where in the country. It WitS intendt::d that these four 
regional colleges should act as leadcl's in the field of 
school education, particularly, in th{~ field of teacher 
training. 

2.8. The Committee stated that there were other institutions to 
train teachers and if Government wanted to train them in a parti-
cular way for the mUlti-purpose schools, they could approach the 
States or those institutions which trained teachers to have a spe-
cial or a separate programme by giving them an extra grant for 
the purpose. The Committee enqUired wli,:,ther any effort was In8dc 
in this direction. The witness deposed: 

"From the records of the discussion and I'he resolutions in 
the various C::1uncil meetings, including the State Minis-
ters' Conference, the Central .'\dvisory Board of Educa-
tion and the All-India Council of Secondary Education, 
the general trend was that these courses were goin~ to 
be costly and that only the Central Government could 
take them up. Secondly, the nllmber of teachers of the 
type required would not justify starting a course in each 
State separately. A regional c:mcept was mooted and 
agreed to. The leadership was to be provided by the Na-
tional Council of Education on which all the State Edu-
cation Ministers are represent~d. The concept is the 
same as that· of the regional college of engineering, the 
I. I. T. The idea was to provide the leadership and meet 
hundred per cent cost and take the full responsibility for 
experimenting it." 
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"As the number of teachers required was going to be small 

and several States had to be supplied with teachers, it was 
not advisable to assist one teacher training institute in 
a partic\udr State to supply for the whole region." 

2.10. Dealing with the necessity of having independent colleges 
for the special courses envisaged, the witness continued: "The college 
that was thought of was such a major college with so many facilities 
and branches that it C'Ould not have formed an adjunct of an existing 
college. It has to be an independent college. The staff are recruited 
in a different manner and they are better paid. If it is a part of the 
existing college, there is bound to be friction between the existing 
staff and the new staff." 

2.11. To a question whether any study was made and whether 
there was a basic document analysing the reasons advanced by the 
witness in favour of establishing new schools in preference to the 
existing institutions, the witness admitted that no particular study 
detailing all the arguments in favour of theregiooal colleges as such 
was made. The witness, however, added: 

...... I have made a thorough search; I have gone through 
the files. There was no particular study made. But from 
the recommendations of the various commission and 
Committees, I can see what the line of thinking was. I 
have taken part in the meetings as a member fram the 
Mysore delegation. I know the line of thinking." 

2.12. At the instance of the Committee,the Ministry furnished 
a copy of the Expenditure Finance Committee Memorandum regard-
ing Third Five Year Plan Schemes: Establishment of 4 Regional 
Training Colleges for teachers of multipurpose schools and 4 Demons-
tration Practising Schools, submitted to the Ministry of Finance in 
1961. An extract from para 1 'A concise statement of the proposal 
and full justification for it' is reproduced below: 

"One of the most serious difficulties that have hampered the 
effective development of multipurpose schools has been 
the shortage of qualified teachers to handle the multipur-
pose curriculum as an educationally integrated unit. parti-
cularly in the practical and scientific subjects and the lack 
of an organised teacher tr:!ining programme to meet such 
a need. Although emergency measures like seminar-cum-
training courses were taken up during the Second Plan 
for giving the eXisting teacher certain minimum content 
and 'pedegogical competence the larger and permanent 
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problem has remained almost unsolved. In the Third Plan 
the accent in the multipurpose programme is on consoli-
dation and improvement and the one direction in which 
such an effort should proceed is a well-planned and re-
.gulated supply of teachers trained to handle the new sub-
jects in the multipurpose school. There is no provision in 
the existing training colleges to offer such a teacher edu-
cation programme. It is, therefore, proposed after con-
sUltation with the State Governments to establish four 
regional colle~es suitably distributed in the various regions 
of the country, designed and organised for the purpose of 
preparing teachers for the multipurpose schools." 

2.13. Justifying establishment of these colleges, the witness went 
'On to say: "We are fully convinced that colleges of this type are 
justified because they will act as c~'ntres of excellance and will 
make new experiments in the field of education, technology and 
Audio-Visual Education. These have to be regional ones and not 
States' ones, because the cost involved in the experimentation will 
be very large. If we have to pay special salary to the teachers, we 
have to ask the State Governments to make and put specially train-
ed teachers there. That is Why for the regional colleges of engineer-
ing, it has to be something better than the others and the crux of 
the matter in the education field is whether you can pay sufficient 
to attract the best trained teachers. But, ultimately the question 
of teachers comes in and hence the concept of having a separate 
cadre of well trained teachers to do this experimentation and ex-
tention of work cannot be ruled out. Secondly, the NCERT wants 
to have an experimentation in schools and colleges if it has to 
deliver the goods. Otherwise, they have to depend on other colleges. 
They cannot do experiment. In order to do full scale experimenta-
tion and new lessons to be tried, they must have a college where 
they can train teachers. In the Mysore Regional College, they tried 
now one year B.Ed. course approved by the Mysore University. 
But it is different from the other colleges. This is the justification 
for a course of this type." 

2.14. The Committee then enquired whether any planning as to 
the number of teachers to be trained initially was made and a 
tar~t fixed. The witness stated that an assessment of the number 
of teachers was made and it was concluded that four colleges would 
be required-40 troinees from each college coming out every year-
i.e. in all 160 teachers a year was contemplated and added. "But 

507 LS-6. 
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by the tiJne theSe courses started, the multi-purpoee ae"hools were-
gettmg' UDpOPUlaI. The regional colleges were riot established Gnly 
for' that. Therefore, they changed the tactics and decided to con-
centrate on science teacher training and English teacher training. 
They developed a new course, a one year course". 

2.15. 'l'he Committee enquired whether the actual admissions to 
the various courses were in accordance with the projections made. 
The witness stated: "The multi-purpose expansion had to be cur. 
tailed because multi-purpose schools were not proving popular and 
the enrolement was very slow. Our projections in 1961 were based 
on the expansion of multi-purpose schools as visualised during the 
3rd Plan. As soon as we came to know that the States are going 
Dack on the expansion of multi-purpose schools instead of Higher 
Secondary schools, the tactics had to be changed immediately. That 
point has to be admitted. So, these projections had to be revised." 

2.16. To a query as to why the centre came forward to help 
setting up multi-purpose schools without consulting State Govern-
ments as to the necessity of having this type of institutions in the 
country, the witness stated. "These consultations were there and 
we are having these continuously. The thinking, however" changed. 
The States were still prepared, but the parents are not prepared 
to send their children to these terminal schools." 

2.17. The witness further stated: "The Secondary Education 
Commission headed by Mr. Mudliar was appointed and all the edu-
cationists were consulted. They came to the unanimous conclusion 
that the multi-purpose school is the solution to the country's edu~ 
cation problem. Attempt~ were made to implement their recom. 
mendations, and nearly a thousand schois were converted into 
multi-purpose schools." 

2.18. Asked why this was not foreseen by the experts when they 
gave their recommendations, the witness admitted that this reaction 
of parents was not foreseen. 

2.19.' Referring to the present position of these schools, the wit-
ness continued: "The present position is that there are a few multi-
purpose schools in some States. But the multi:purpose idea is 
considered a failure and it has been declared as such even by the 
Education Commission's report." 

2.20. As regards the number of multipurpose schools that were 
created throughout the country, the Committee were informed as 
follows:-
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"At the ~ginning of the First Plan there w~re no multi-purpose 

schools. At the end of the First Plan there wttte. ·255. At the. eJ),p 
of the Second Plan there were' 2;115.. At the end of .Third Plan 
there were 2,446. At the end of the Fourth Plan it will go down 
to 500-0dd. The la~~t figure provisionally is 508." . 

2.21. The Committee were further 'informed that the seven 
diversiftedcourses intended to be offered by the multi-purpose 
schools were domestic science, technology agriculture, commerce, 
fine arts apart from science and humanities. 

2.22. The Committee enquired how many of the multipurpose 
schools were. able to start all the seven or a majority of these 
courses. The witness conceded that no assessment to this effect 
had,. at any time, been made. 

2.23. The Committee then referred to the earlier statement made 
by the witness during evidence that 'the multipurpose idea is con-
sidered a failure' and enquired whether it was adviseable to conti-
nUe these training ,institutions when the very basis for which these 
were established had gone. The witness deposed: "The regional 
college, though established originally with the primary intention 
of producing teachers for multi-purpose schools, has noW converted 
itself into a teacher training institution for the area concerned." 

2.24. The witness further stated: "Science is continuing. Even 
commerce is continuing. Only agriculture and technology have 
met with a set-back. In fact, the training course was only in 
science. It is considered a good success as far as higher secondary 
system is concerned." 

2.25. On being pOinted out that it was a costly experiment, the 
witness stated: "It is on the same lines as the lIT. The whole idea 
is that we have to show that we can produce better teachers pro-
vided, of course, the ideal conditions are given. The States must 
be persuaded to copy this in due course. For example, the Mysore 
college has a campus of 125 acres. With adequate facilities, it can 
produce good teachers. But a college elsewhere, housed in a hired 
building, also turns teachers." 

2.26. The witness added: "Another point is this. The cost, no 
doubt. should be taken into account. But you must take into 
account B.Sc. plus one year course. Therefore, you must compare 
it with science graduate programme and not with teacher training 
programme," 

-374 as stated hy the Ministry i" a subsequent note furnished to the committee. 
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2.27. The Committee wanted to know the per capita expenditure 
on training in the Regional Colleges of Education during the period 
1967-68 to 1971-72. The Ministry have furnished the following in-
formation for the year 1970-71 only. 

Statement Showing the cost per Student in the Regional Colleges 
. of Education for the Year 1970-1971. 

Rs. in Rs. in 
lakhs luhs 

I. Total Recurring Expenditure for all the four colleges . 
Add sho1arahip paidCito Students ... 

2. Expenditure on in-service training of the teachers if the Region 
in the Resional Colleges (Approx.) (Approximately 4000 
teachers are trained per annum in the four Regional 
Colleges put together) ..... 9' 00 

3. Revenue receiptll of the colleges such as recovery of fees. 
water and electricity charges receipts from the agricultural farms 
etc. 6' 87 

TOTAL 

Net expenditure: 

4. No of students on rolls during 1970-71 

S. Gross cost per student per annum 

2076 

63.34,000 

2076 

60.35 
18'(16 

79'21 

63'34 

=Rs. 3051 per student per annum. 

NOTES: T. A demonstration multipurpose school, is attached to each Regional Colle~. 
The cost of running the school is included in the Gross cost. For the purpose 
of meaningfull comparison this has been excluded 'In arriving at the net cost. 

2. Many colleges charge tuition fees while the Regional Colleges do not charge 
any Ruch fees. Normally annual tuition fees charged in similar college are of the 
order of Rs 120 per annum per student. For the purpose of comparison this 
has been excluded from our calculationa. 

I 
3. All non-recurring expenditure incurred in equipment and furniture and build-

ings have been exculded. 

4. Expenditure on programme such as summer instituteS, seminars etc. have 
also been excluded as also the number of students attending them. 

s. Recoveries effected from students and other ,receipts have been deducted fh) 
the expenditure so that the net per capita-cost does not include cost of runrinll; 
the holtels etc. 

2.28. When his attention was drawn to an observation of the 
Review Committee, 1968 that 'the cost of the 'programme is high 
in proportion to the marginal gains in quality', the witness stated 
during evidence:-

"This point was pointed out to me by Dr. Nagchowdhuri who 
was the Chairman. He was comparing the cost of an orainary 

.B.Ed. course, where art subjects educational psychology and com-
parative education were taught, he was not taking into account 
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the fact that a three-year B.Sc. portion was also integrated. The 
proper comparison is with the science college and a college of this 
type. In such a case, this cost is not higher". 

2.29. A break-up of the expenditure of the Regional College for 
the year 1969-70, 1970-71 and 1971-72 and the budget estimates for 
the year 1972-73. as furnished by the MiniStry is given below: 

Period Ajmer Bhubane- BhOpal Mysore Total 
swar 

1968-69 2J' JJ 38'J7 J9'95 29'86 109'09 

J969-70 J9'45 25'28 J7'18 2S'9S 87'86 

J970-7J 2S'6J 25'34 22'24 '23'65 96'84 

J971-72 24'40 25'90 22'22 23'25 95'77 

197z-73(Budget Estimates) z2'99 2 ... : 12 J9'86 27'64 94'61 

- ---;=:.; - -
2.30. According to the Audit para the number of students on 

roll in the four colleges during 1963-64, 1964-65, 1965-66, 1966-67, 
1967-68, land 1968-69 was 2133, 804, 953, 1909,·, 2773· and 3439· respec-
tively (·including students of Summer SchO'OI-cum-correspondence 
Courses started from 1966~7). On being pointed out that on the 
basis of demand and supply in the country, the number of students 
seemed to be much less than expected, the witness explained: 
"There are a thousand students in each of the College. Then the 
point is that so far as the Science course is concerned, We admit 
60-80, They stay for four years. Similar is the case for English. 
Then one year B.Ed, course is also there. We have got summar 
schools and correspondence courses. We work for twelve months. 
Every year the students we enrol, the number is one thouFiand. We 
propose to increase that if the demand comes from' the States. 
There are then so many persons going in for in-service training." 

2,31, Dealing with the four year course as developed in the Re-
gional Colleges, the witness stated: ", ... , ,When I made a spe-
cial study of this, I discovered that in the world outside people 
were not thinking of the one-year· B.Ed. course. They were all 
thinking of a four-year or a five year teacher education programme 
after school. I went into the reasons which promoted those diffe-
rent countries to have this system. 

2.32. The first reason was that in elementary education, peda-
gogy was more important than content, that is, subjects like phy-
sics, chemistry, history, etc, rn secondary education, content is far 
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more important, and in the one-year B.Ed. course, which lasts for 
About 8 to 9 monthS, content is practically neglected with the re-
sUlt that·you do not get the teachers who are s\1pposed to be pro-
vided on subjects as they' mainly study topics like comparative edu-
cation, history of edueationl educational psychology and methods 
of teaching, and they.do not have the proper internship where the 
student .teaching like a teacher could have' some .value. 

2.33 The second reason was that for the teaching profession all 
the world over, the best of brains were not coming, and therefore, 
what was required was continued indoctrination into the profession. 
This could not be done in six or eight months, and the general view 
was that if people were taken through a mill of four or five years, 
then they would be better trained teachers, and many countries 
regarded teacher education as professional education very similar 
to engineering or medicine, and they said that after school, the stu· 
dents must continue their training. 

2.34. The third reason was that the university courses were or-
dinarily arranged for the B.Sc. so that the B.Sc. could go in for 
M.Sc;,and the M.Sc. eQuid' go' in for research, whereas the courses 
in 8tience for a teacher should be' more broadbasedand must show 
the inter-relationship between the different· subjects like Botany. 
Zoology, Physics, Chemistry; Mathematics etc., and therefore, sepa-
rate courses in the sciences had to be carved out. Similarly, there 
had to be separate courses in English or Hinm;it was the language 
used that had to be taught by the teacher and not classical litera-
ture and so on .. 

2.35 The fourth reason which was emphasised almost every-
where was wock-eJq)erience. Generally, the teachers try to do 
blackboard and. chalk work and they do not interest the studt:nts 
in learning with the hands and getting them to.do. certain jobs., and 
the students get trained only to become ,babujisin the school. That 
has to be stopped· by giving continued work..experienoe. If work-
experience has to be given to the teachers, they cannot possibly 
learn this when they grow very old. Further, -they canllot possi-
bly learn this in one or two months in a one-year-course. It has 
to be spread out OlVer three, four or five years." 

2.36' The Committee poi~ted out that the' ()ne year B.Ed. course 
in other training collegeS was not really a one year course as stated 
by the witness but actualy a four year course as. the student had 
already put in three years in B.A. or ;B.Se. before coming for B. Ed. 
and enquired how the special four year course was' different from 
the ordinary one year B.Ed. course. The witness clarified: "It is 
of the same duration but with integration where time could 
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be found .... the content and how it has to be spread out in 
the four years has also to be borne in mind." 

2.37. To a question whether it was advisable to have all the train-
ing schools onthispatteI:n, SO that the students after passing their 
Highe~ Secondary cou.l4 get admitted into these institutions instead 
of being admitt,edafter iI'aduatiQll, the. witness added: "We admit 
them after the higher secondary examination, and that is the thing 
that will have to come in. I want to plead with the Planning Com-
miSsion that the same thing will have. to be done on a large scale 
in the country, because it is now agreed that work-experience has 
to be given and if work-experience has to be given, then training 
in workshop or training in agriculture etc., cannot be had in an in-
1jervice course for a few months. Therefore, L am going to advo-
'Cate the process of combining the facilities in an existing science 
or arts college with those' in the colleges of education by providing 

11 little more money, so that this idea of a four-year or five-year 
course can be spread out wider." 

2.38. In paragraph 3.08 (page 23) of their Report, the Review 
Committee had inter-alia. observed: 

;'. . . . .. The courses as they are developed at present in the 
Reitonal Colleges of Education merely add the subject 
matter part and the professional part which continues to 
remain separate rather than integrate them as such'. 

"The witness contested the above observation of the Review 
Committee and stated: "in the first year we deal with psychology, 
'in the second year we teach the methods of teaching and so on. 
There is integration, and the integration that the Review Com-' 
mittee was referring to is the interactio!l of the science, history and 
so on, in which the pedagogy could be injected _every type ot in!!-
truction. That was the first thing I had to attend to." 

2.39. To another query whether Government was still experi-
menting witb the subject of teacher training, the witness added: 
~ ...... the colleges for teacher-education are there for experiment-
ing and innovating and passing on the experience to other colleges, 
institutions, the States etc. The four-year course is only one'part 
of the activity at .tlie regional college of education, and I have 
given the reasons for cODtinuing it We have made an. analysis of 
the people who· have taken the scie~ course. This was done at 
the time wlien a committee was appointed by the governing body." 

2.40. Giving detafis of employment position of those ,who .had 
-passed out of these colleges, the witness went on to say: "342'"people 
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passed out; of them, 150 had already taken jobs in the teaching pr~ 
fession. More than 33 had gone in for post-graduate education. The-
rest of the people did not reply to our questionnaire, but anybody 
who is unemployed writes to the principal generally, and so we 
have to conclude that the others are employed but did not care to· 
reply. So, the number of unemployed is very small." 

2.41. To another question whether the four year course is pre-
ferred td one year course, the witness replied: '4There is only 
the one-year course and the integrated course of three plus one-
years. At present in many parts of India we have three-year B.A •• 
and B.Sc.; courses followed by one year of B.Ed. Instead of that, 
in the regional colleges, these three year and one-year courses are-
,integrated. 

Th .one-year B.Ed., courses have been revised and tried out in. 
the regional colleges, and all the innovations are being copied in· 
other States and universities. The range of activity of the re-
gional colleges is extensive in-service education for the existing: 
teachers. Work experience has to be taught to primary teachers. 
Primary teacher educators from different institutions are brought in--
and told how to impart instruction in work experience in agricu}· 
ure, how to teach children in the secondary classes to grow some-
vegetables or undertake poultry farming or dairy development. 
This kind of in-service education was also envisaged as one of thE' 
primary activities of these regional colleges in the beginni!1g. It 
is continuing on an ext€nsive scale. 

These regional colleges are now embarking on what is called mass 
'n-service education for all the teachers. For example, new mathe-
matics has to be taught. We have got 500,000 primary schools. 
100,000 middle schools and over 35,000 secondary schools. The-
three million teachers who are there were trained in the old way_ 
How are they to teach in the new way? For this purpose we have-
worked out a scheme under which the teacher-educators of the pri-
mary teacher education institutions from the colleges of education , 
undergo training here. Our own staff also go to their institutionll 
and held them learn the technique of teachihg laboratory demons-
tration, so that teachers in groups from the different districts could: 
be called and given the proper inservice education. This is also 
an extensive type of activity that the regitmal colleges are carry-
ing out." 

2.42. The Committee referred to another recommendation of the 
Review Committee mentioned in the Audit para that 'four year 
courses should be discontinued and resources and facilities thus 
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released should be utilised tor research·snd development of one ... 
year courses, in-service training, extension service, etc.' and en· 
quired why Government did not accept this recommendation i& 
toto. The representative of the Ministry stated: "We have accept-
ed other recommendations. The report was not rejected. They 
did not say Regional colleges should be closed. They only said 
that the four-years course should be .closed. But we have started 
only the first project and we have to try the experiment before it 
can be condemned." 

2.43. The Committee were informed that the NCERT had ap' 
pointed two Committees consisting of the following to go into tha:l 
recommendations of the Review Committee appointed by Govern-
ment in January, 1968 under the Chairmanship of Dr. B. D. Nflg. 
Chaudhuri Member, Planning Commission, on the question of con· 
tinuation of four year eourses in Sci.ence and Languages at the 
Regional Colleges of Education: 

(1) Shri B. D. Nag Chaudhuri, Member Planning Commission. 
Shri D. S. Kothari 
Shri S. V. G Aiye 
Shri J K. Shukla 

to consider the question of continuation of four year Science' 
Course. 

(2) Prof. M. V. Mathur 
Prof. V. K. Gokak 
Prof D. P. Pattanayak 
Director, NCERT 
Joint Director, NCERT. 

to examine the desirability of continuing four-year course9' 
in Languages and their objectives. 

2.44. The respective Committees made the following recommen-
dations: 

1. Four-year Science Course 

A Regional College of Education is unfortunately, thought of ag 
an institution for imparting instruction mainly in subjects like 
educational psychology, foundations of Education etc. This con~ 
c~pt is entirely wrong. A Regional College is primarily concern-
ed with training of a teacher. A teacher must have two accom-
plishments. Firstly his knowledge of the subject he has to teach 
must be good and sound. He must be capable of adding to his 
knowledge of the subject later in life on his own initiative. H ... 
must developed the art of innovation so that he could fabricate 



·simple school science equipment as and when necessary during his 
life time 88 a teacher .. What·has- so far' been described constitutes 
the eontent aspect of the education of a teacher. '. Unfortunately, this 
has been commonly neglected in our countl"Y,' If·a teacher who hal> 
no clear knowledge of his subject is made to teaC'hit, the conse~ 
quences can easily be realised. 

For a person who has the required competence in the subject, 
it is necessary to inject the methodology of teaching etc., so to at 
he could become a good teacher. The rux of the problem is an 
intelligent fusion of the content and the methodology of teaching 
This is the real basis of a four-year course. This kind of work 
has to be done in the country, at a few centres. 

lill the context of current thinking. other problems have also 
arisen. Firstly, in keeping with the r~ommendations.of the Educa-
tion Commission, there has to De some works experience in any 
scheme of good school teaching. Unless the, would be teacher has 
himself been exposed to this problem of works experience, he will 
fail to do his assignment properly. 

Current thinking envisages vocationalisation in secondary educa· 
tion. To teach vocational subjects. some teachers will be requir-

. ed. They will have to be trained for it and, when vocationalisa-
tion schemes are launched, we will not have the required teachers 
for doing the job properly and systematically. Further, a poor 
country like ours, we cannot afford to have separate teachers for 
each subject or employ teachers who are under-worked. Under 
this circumstances, we have to train teachers who can teach satis-
factorily at least two subjects. O~e of these has to be a vocational 

-subject. In such a case, a proper way o~ lookinJit at the problem 
is in terms of trainina teachers in a group of subjects like Physics, 
Chemistry and Mathematics. This could be followed by specialisa-
tion is one of the subjects which could be classified as a vocational 
. subject. 

Examined against the background of the new perspectives des-
cribed here. the problem of a four-year science course takes a dif-
ferent shape. Therp. is no doubt that the country needs provistnn 
for such four-year science courses. 

"2. Four.<year Language Courses 
(i) The four-year integrated course in English in the Regional 

Colleges of Education should be a.llowed to continue after maldng 
suitable modifications in the present. courses of st,\1dy .. A "Curri-
'culum Committee" may be set up tp review the. pr.esent syllabus 
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and to suggest a new course of study according to the latest think-
ing regard.ing teaching of 'EngHsh as a second language' and on the 
basis of . the experiences gained by the NCERT in conducting the 
fout-year -courses during the last few years. . The Committee will 
also work out requirements of staff and equipment for running the 
course properly. Central Institute of English, Hyderabad and 
,Central Institute of Modem Indian Languages, M,sore, may be 
,associated in the development of the course. 

(U) The Curriculum Committee may be reque&ted ':1) finalize 
their report within six months to enable the Regional Colleges of 
Education to process the new courses with the universities in which 
they are affiliated with a view to starting the new course from 
the academic session 1972-73. 

(iii) Since the revision of syllabus and the ftnalisation of the 
-scheme will take some time, the Regional Colleges of Education 
where the four-year courses in English are now nffered, , may be 
allowed to continue the present course during 1971-72. 

(iv) In order to implement the programme success:ully it will 
be necessary to strengthen the staff position of the English De-
partments of theCoUeges by orienting the existing staff and also 
by recruitment of suitable personnel Jrom outside. It would be 
difficult to implement the new scheme without strengthenin~ the 
existing English Departm~ts. 

(v) A course in Language teaching should also consist of speci-
mens of modern English, i.e., 19th and 20th century English. If 
some 18th century pieces are to be prescribed, the archaic Ian· 
guage should be dropped from the extracts. 

(vi) NCERT, after watching the success of the four-year course 
in English, should try to develop four-year Integrated Courses in 
other languages also which will bring desirable effect on training 
programmes in educational institutions af the country. 

2.45. Explaining the background leading to the appointment of 
the two committees, the witness stated during evidence: "When 
the report of the Committee was received, .it was sent to thf' 
NCERT for comments. The Joint Director, then incharge of 
NCERT, had a faculty meeting and they aeceptedsorne of the re-
commendations, but they opposed the discontinuance of the 4 
year caune. He communicated the views to' us. They opposed the 
idea of winding up the 4 year course experiment for science and 
limguage. Many parents have also written to us. We then asked 
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the General Body of NCERT to give their views. They also said' 
that 4 year course should not be discontinued. Let us allow the-
first few batches to come out and show them the mettle before they 
are wound up. On that basis the Government issued orders. As 
regards SCience, it was said that the orders will be issued later. Eng-
lish courses were discontinued. When our orders were issued, the 
Director wrote to us saying that next year he would like to admjt-
students for English course, we then referred the matter to the 
Executive Committee. They appointed two Committees, one for 
Science and the other for English. 

2.46. Asked why the Ministry allowed a cemmittee appointed 1,_'1 
Government ia which the representative of the Ministry of Educa-
tion and the Joint Director, NCERT were represented to be' 
supprceded by a Committee appointed by the Institution about 
which the investigation or recommendations had been made. the 
witness deposed: "The Review Committee gave their recommen-
dations. On one or two recommendations, we had doubtil. . - e 
went back to the Chairman of the Committee after consulting the 
UGC Chairman ............ in the meantime, the Education Com-
mission's Report had been received and they had recommended tc 
replace these schools. The Regional Colleges had to be refashion-
~d to suit the modern conditions." 

2.47. Clarifying the position further, the witness continued: 
"Two points weighed with us. The Education Committee's report 
appears to have weighed heavily with it, because they have repro-
duced more of less chapter 4 of the Report. This Committee nf' 
ten persons did not have teacher educator who could have influenc-
ed them. They are educationists and civil servants, but, unfortu-
nately all of them were in favour of the continuation of the course:' 

2.48. Dealing with the examination of programmes of each of 
i.he four colleges in the light of the Review's Committee's recom-
mendations, the Director, NCERT further stated: "The pro-
gramme of each of the colleges have been examined. The Nag 
Cheudhri Committee's Report laid some emphaSis on primary 
education, training of primary teachers for the preparation or 
teachers educators and give extensive in-service programme to 
teacher, educators from different colleges, Recruitment had h.'~n 

stopped w.e.f., this year. Regarding this four-year course, com-
tnerce has been stopped, agriculture has been stopped, teachnology 
''lap been stopped. In view of the complete decision etc., the Scienr.e 
and English are being continued, but in a new way. It is in this 
modifled manner tha~ the four-year course has been continued. But 
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by and large this has been on the basis of Nag Chaudhri Com-
mIttee's report and this continuation of the four-year course came 
in because of the strong recommendation of the Indian Education 
-Commission (1964-66) where they wanted teachers with working' 
,experience in all schools and some provision has to be made. It is 
because of this aspect that continuation of four-y"':=t,:- course in 
these two areas received precedent and also received. the support 
irom many people who thought otherwise earlier." 

2.49. The Committee wanted to know the progress made ill 
,development of the one-year course, in-service training. extcnskn 
services etc., in these colleges as recommended by the Review Com-
mittee. The Ministry in a note furnished to the Committee stated: 
~'One-year courses in Science, Commerce, Agriculture and Lan-
guages (Hindi/English) leading to the B.Ed., degree are being run 
in the Regional Colleges and in the p,ast 4 years 1968-69 t<;l 1972-
73, about 3,000 teachers availed of in-service training in their pro-
below:-

2.50. In all the 4 Regional Colleges, there are separate Exten· 
tion Service Departments, which organise a number of in-service 
programmes in consultation with the State Governments of the 
area of their operation. The programmes conducted by these De-
partments are of varied nature. A few such progrllnllflC'!' nrc listed 
below:-

(1) In-service Courses in Chemistry, Demonstration, prepara-
tion of objective type of test etc., for Method Masters. 

(2) In-service Course in Commerce to orient teachers in 
modem methods of teaching Commerce. 

(3) In-service Course in AgricultUre. 

(4) Special training in crop production, ' HorticultuJre for 
teacher training schools. 

(5) Re-orientation Seminar for the teachers of History an~ 
Geography. 

2.51. The Committee then enquired whether the programme for 
the Fourth Five Year Plan had been modified appropriately in 
the light of Review Committee's recommendations. The Com-
mittee also desired to know whether any final assessment of re-
-quirement of staff and equipment had been made and how the sur-
1'lus was being utilised or would be utilised. The Ministry inti-
mated as follows: Modifications necessitated on account of the re-
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commendations of the Review Committee on the . Regional Col-
leges, have been kept in view while implementing the . Fourth Five 
Year Plan for Colleges. Final assessment of requirement of ,staff 
and equipment was made in view of the changed situation conse-
quent upon the closure of Tech. Courses, the Deputationists among 
staff rendered surplus were reverted to their parent offices. ,some 
of the surplus staff was absorbed against the existing vacancies, in 
the other constituent units of the Council. Some staff is being 
utilised for the Revised four-year science course based on the· 
recommel'!dations of Nag Chaudhry Committee report as the re-
vised course has technology content for the first three years. A 
part of the staff is being utilised for the in-service short term 
courses having a vocational basis, As regards the utilisation of 
surplus equipment, it is being utilised for the revised science 
course. The imported equipment is being used in the Regional 
Colleges. The Regional Colleges of Education reVised, during 1971-
72, many programmes by introdUcing vocational subjects. The 
NCERT have also appOinted a Committee headed by Dr. S. P. 
Luthra, Director, Indian Institute of Technology, New Delhi, 
for the assessment of the requirements of equipment and staff of 
all categories in the Regional Colleges of Education to cope with 
the vocational subjects in the 4-year Science courses. (Finding of 
this Committee are awaited). 

2.52. The NCERT established four regional colleges of education 
at Ajmer, Bhubaneshwar, Bhopal and Mysore during 1963---65. 
According to a decision taken in May, 1965 the scope of the col-
leges was enlarged to include a four-year course each in Agricul-
ture, Commerce, English and one-year course in Science, Techno-
logy, Agriculture, Commerce and English. The eXpectation then 
was that each college would have a student population of about 
2,000 in the regular courses alone as against the original target of 
700 only. In February, 1966 the colleges were directed to start 
summer school-cum-correspondence courses to meet the backlog of 
untrained teachers. There .were, however, ollly 1909, 2773 and 3439 
students (including students of summer school-cum-correspondence 
courses), on the rolls of all the four colleges during 1966-67 to 1968-
69. The latest position is that there are about a thousand students 
in each college. Thus there is a big shortfall as cooipared to anti-
cipations.. The annual expenditure on these colleges ranged from 
Rs. 87 lakhs to Rs. 123 lakbs during the .period 1966-67 to 1971-72. 
A Review Committee appointed by Government "in January, 
1968 felt that the cost of the programme is high in proportion to tbe 
marginal gaiDs in quality. The per capita expenditure on training 
is Rs. 3051 per annum during 1970-71. The Committee considf'r 
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that the matter calls for a detailed examination with a view to eo-
luring fuller utilisation of facilities available witb tbe colle,es. 

2.53. Tbe Regional CoJleges of Education were started with the 
object of preparin, teacbers for the multipUl'pose schools. How. 
ever, tbe number of multipurpose schools in the country which rose 
from 374 at the end of the First Plan to 2446 at the end of the 
Third Plan has now come down to 508. Thus the multipurpose 
schools have proved not to be popular and appear to be on the wa, 
out. The future role of the regional education colIe,es should, 
therefore, be defined and necessary changes made so that these 
colleges may function withou>t duplicating the efforts of other train-
ing colleges in the country. 

2.M. From the evidence tendered before them, the Committee 
find that no detailed stl'<dy was made before starting the regional 
colleges. Further the Committee were informed that although the 
multipurpose schools were intended to offer seven diversified 
courses such as domestic science, technology, agriculture, com· 
merce and fine arts apart from seience and humanities, no assessment 
was made regarding the number of schools offering eacb of these 
courses. Thus the provision of various facilities in the Regional 
Colleges of Education was not planned scientifically on the basis of 
actual need. 

2.55. According to the Review Committee the four-year degree 
courses as developed in these colleges merely add the suhject mat· 
ter and the professional part (which continues to remain separate) 
rather than integrating them as such. They had also felt that the 
four-year courses are not the answer to the teacher training problem 
in India. Following the Review Committee's recommendations 
four-year courses in commerce and technology alone have been 
stopped. The courses in Science and English are, however, conti-
nued. In th!s connection the Committee find that two committce~ 
appointed by the Executive Committee of the NCERT to go into 
the recommendations regarding discontinuance of Science and· 
English courses have suggested continuation of these courses with 
some modification. The Committee feel that the four-year courses 
have not been conceived properly. They d(l!sire that Government 
should have another look into the matter in the light of the ob-
servations of the Review Committee. 
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Audit Paragraph: 

2.56., LOBS of library books: -A number oi departments anel 
.units of the Council which were functioning at different places in 
Delhi were shifted to the campus of the National Institute of 
Education in 1967-68 and thereafter. The libraries of these depart-
ments were also shifted to the campus and merged with the main 
library of the Council. There was no evidence of any physical 
verification of books of the libraries, of most of the departments hav-
ing ever been conducted. The Council set up a committee in De-
~ber, 1969 tcy take a complete census of the books in the library. 
'Th~ report submitted by the committee in February-March, 1970 
disclosed that 13,665 books were missing. Of these the cost of 
8,057 books, the prices of which were indicated in the accession re-
gister, was Rs. 1.02 lakhs and the estimated cost of the remaining 
missing books was Rs. 0.70 lakh. The Committee also observed 
that "the loss is about 1/10th of the total number of accessioned c 

boolts. About unaccessioned material (generally gifted by other 
ilrganisations and which is about 10,000 in number) the loss can-
not be ascertained." The loss was attributed by the committee 
mainly to (i) shifting of the departmental libraries without pi'o-
per planning, (U) fiooding of the basement of a departmental lib-
l'ary in June-July 1967, (iii) inadequancy of counter vigilance and 
(iv) complete lack of supervision of purchase of books. 

2.57. The Council stated (October 1971) that "it is premature to 
arrive at a firm conclusion as to the extent of loss of books in the 
Library, in view of the fact that no rechecking has been done", that 
for proper organisation and housing of the library another commit-
tee was appointed in .Tune, 1970 and report of that committee was 
awaited (October 1971). 

[Paragraph 54 of the Report of C&A.G. for the year 1970-'11]. 

2.58. Asked to explain why libraries' of different departments 
were not shifted in a phased manner, the Ministry of Education ancl 
'Social Welfare have furnished the following note: 

"The various departments of NCERT were 'Shifted to the NIE 
Campus as and when space became available for these 
departments. The departmental li?rary had also to be 
shifted simultaneously since the rented buildings in which 
the department were focated had to be vacated completely 
to avoid continued payment of heavy rent. The staff for 



the library was inadequate to and consequently neeessary 
precautions were probably not taken at ine time of shift-
ing." 

2.59. The Committee enquired whether any rules had bee. 
:prescribed for physical verification of library books a~ regular in-
t&:val~and .how far these instructions were carried out by variou:il 
departments of the Council. The Ministry replied:, "The National 
Council of Educational Research and Training' follows the rules anlll 
regulations prescribed by Government of India as per which the 
physical verfication of the stock of the Library has to be done every 
year. But in hig Libraries Bnd especially researeh llbi'aritls,' stock 
taking is done once two or three years aBmaY' fie (fuotded' Upon. 
Firstly, the necessity of closing the Library to readerS'during physi-
cal verification causes great hardship toindi-vidual' readers; Parti-
culatly during the period between March and. July a number of 
seminars etc. take place for which purpose a large 'number of books 
nave tb be issued. Secondly, as the' N.I.E: '~ibraryfrom the very 
beginningnas been accutely short of staff, it has not bee'n possible to 
's~t U}O a separate cell for physical verlficat10n at regular intervals. 
'Efforts are now being made to create a' shelf-list 'fo'r the entire 
'Library stock, with which to check the books on the shelves at perio-
dic intervals:" 

" . , 

··2.flO. To '3 ques1fum&s 'to whyhO phy!dtat"vet1f\~4tibl1 WllII;!do'he 
Iby'tncrst ofthe-'Bepartments tbeMinisJtry'stated : "fri;'most'cMeis '~e 
physicBl' verifioation of the libraries' Tnj~t not hll\r~:be'en ·t,Mtl~­
taken 'FJarlly' bI!C8Use of thE~' paucity' of' stidf 'al1dJ)bt'tly 'btkau~ 'iM 
the consideratiort 'of'tnconvenien\i!e iwht<!h SUi!h"R ViMcllt10n would 
'have caused to the research workers using these libraries." 

',of' - ,', , '. '" " "., . ,,) ,', ' 

2.61. Regll'niitig 'crea'tiori; ofltnach1ne'ty to !Je~rthll't· ~l'hy~at· veri-
'fication is carried out at regular intervals, the Ministry stated: 

' .. ~ soon as more stiff is appointed a s~parate physical V~l'i­
'fica£ion ce~lwoutd be created and 'tPade responsjhle tor 
t~~ year. round ~~ec¥ng o~.· t~eLib,I:ilry st~ck' in .a pltl)~~ 
majuler.".~ucidatins tbe point, f4riher, . the Ministry 
Iidd'ed: '-As"'per recOmmendations ,Qf, the' ,Kesavan Com-
mittee report, necessary steps are being taken to appoint 

"507 '(Aii) LS-:7. 
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more staff and to construct a separate Library building SO' 

that,.the books. can be properly hou&e9,. These are the 
necessary prvequisites of proper phys\Cal verification." 

2.62. Asked about estimation of unaccessioned books which are 
missing, the Ministry clarified. "It is not possible to estimate the 
loss of books which have not been accessioned in Library Accession 
Register as no record is available to which reference can be made. 
Unaccessioned. books belong to various cafegories like pamphlets, 
mimeorgraphea' -aocurtients, cyclostyled documents, complimenta,ry 
copies," e~. Many of them are not worth preserving: Wor~ has 
started in weeding out unnecessary books and preparing accession 
registers for all books worth preserving." 

.2,63, The Committee were informed by Audit that the 10SI esti-
materl byrthe Committee set up in 1969 could not be taken !as final. 
The Committee enquired whether final assessment of the loss had 
now been made. . The Ministry replied: 

"As the position of staff has continued to remain unchanged' 
and th~ available ltaff has been engaged in ;putting tpe 
~bra!y" on II. systematic footing, it has not . ~o lal"b~en 

c i -'possib'le "l~ finally assess the position of lo~} bboks. "The 
final assessment of the lost books has not been arrived at 
so .far .because the shelf lis,t cards are vigorously under 

'c. preparation, and' when they are completed, books on the 
shelves will be checked against these shelf-list cards." 

2.M. In their subsequent note dated 3-2-1973, the Ministry of 
Iducationhave stated ,that the Report of tpe Shukla Committee set 
up in December, 1969 as well as the Report of the "N.I. Library Com-
JIlittee which was eonstituted in June, 1970, were considered by the 
Executive Comm~ttee of the N.C.E.R.T., in its meeting held on the 
4,th March, 1172. In 'imp~mentation of the resolution .paa.i by the 
Executive Committee at this meeting, an Enquiry Otncer was '8p-
"pOinted to examine the possibility of fixing the responsibility for 
the loss of books. It was also decided that further action should be 
taken or receipt of a report from. the Enquiry Oft\eer, 

2.85. According' to Audit, the Committee set up in 1969r';~tec:t 
that 'A glance at the names of suppliers in the last two to thr~ 
years show tha-t a large ,number of suppliers, over 50 per cent, are 

I '.. to 

not members of the DeIhiBook Sellers Association ~d therefore-
their bona fides are not cleat .. A peruaal of the mwinB, books from 
amonpt the new _purchases' in 196'7 and onwards sho't"s that some 
.f these expensWe' .nd costly books wer~ bo1Jght ft~in such stlt)-

.))liers.' ~·~e.C~ittee~slted to imo~ the froced'Ur~-",~oIlOWed for 
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purchase of books by various Departments of the NCERT and how 
the book-sellers were. selected. The Ministry in a note have stated: 

"The books are acquired in the· Library on the basis of re-
commendations of the research staff of different depart-
ments of the N.I.E. who submit their recommendations 
through their respective Heads of Departments. A book 
selectioh committee consisting of one representative from 
each of the Departments of N.I.E. has now been constitut-
ed to scrutinize the recommendations. The books approv-
ed by this Committee are procured for the Library." The 
Ministry, however, added: "u~der the revised stream-
lined procedure books are ordered through members of 
the booksellers association." 

2.6 •. TheCdmmittee further enquired whether it has been exa-
. mined that the m~ssing books were actually purchased and received 
in the Librjiry particularly in view of the remarks of the Audit that 
'the i6JIle person was stated to have been .incharge of purchase of 
books, accession in the Register and examination of Bills for pay-
ment.' The Ministry intimated as under: 
~", "One Grade II Librarian was incharge of the Section for 

Procurement of books. He was assisted by one Librarian 
Grade ILI and one ,Library Clerk for the work of acces-
sioning and procemng of bills. The Documentalist who 
was at that time, the senior.most ofticer in the Library, 
supervised t~e work and countersigned the bills for books 
procured for the Library. Later on when a Reader-In-
charge was appointed, he took over the charge of super-
vision of the section. It appears therefore that the Grade 
II Librarian received the books on approval after check-
ing the duplication while the Grade nI Librarian was as-
signed the task of accessioning the books by checking 
them against the approval memos. 
. . 

There are no concrete facts on record which can indicate that 
books for which bills were passed were not actually re-
ceived in the Library. However, this possibiUty will be 
ca,tefU1iy examined agaf~." .. 

. .2.&1. As to th~ reason forpUl11baaing coIIUy books worth more 
th~,ijs., 5.IU.ha in.19f8-69 ,.ins.t .b44eet .. provisiol) of, RI., 2.40 

" .lakb';'· :wlli~h were .redu.ndlJ.lt O,r. irreJ4Want tp Ut~ worldng ot the 
.,N.I.E.. acr::o~~ to th& tlncSJpp 0.1 ~e ComnUt.~ .t. up Jn~­
:.bef, 1969; the, Min¥itry }lavestafed in.a :Qote .fO,llo1JL .. 

• . " ,''When tbepu.rohue Gf boob exceeded the· allotted buctaetary 
provision, .peelal permission wu obtained from' the Sec-
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retaryand necessary funds were appropriated from other 
budgetary Heads. Additional grant should have been 
asked for in the supplementary budget. However, the 
procedure has been streamlined now and tighter control 
over the budget is being exercised now. 

The books allegedly fou)1d redundant or irrelevant to the 
working of the National Institute of Education by the 
Committee set up in 1969, were recommended by the 
senior staff members of various departments." 

2.68. The Committee enquired whether the report of the Com-
mittee appointed in June, 1970 'for proper organisation and housing 
of the library' had since been submitted and if so, what action has 
been taken thereon. The Ministry intimated as follows: 

"The Committee appointed in 1970 under the Chairmanship 
of Silri B. S. Kesavan has submitted' its report on 2~th 
October, ·1971. The Committee recommended that addi-
tional staff in, the senior, junior cadres may be appointed 
at the earliest and the construction of L.i.brary block as. per 
design approved by the Committee may be undertaken 
so that the first phal/e of construction is completed within 
two year~,and.the Library is properly housed, The Com-
mittee. ha:; recommended that. optimwn holdings of the 
Libr~ should he up to 3 lakhs of books which will be 
sufficient to cater to the need$ of entire NCERT campus 
and ,research scholars from neighbouring institutions. It 
has also recommended systematic weeding out of books 
:whichQutlhTe their necessity .for the research scholars. 
The. weeding out of course will not affect the classics, 

I The report. was placed before the Executive Committee at 
the next ,neeting, of Committee held !on 4th March, 1972. 
The Executive Comroittee has accepted, the report in. 
principle and action is being taken to implement the 

. recq~:rn~ndations." 
.' I ~G9. TJae, C~mittee feel concerned. to find . t~at the NCERT 
suffered a loss of 13,665 booksWo.r~h, Be. ~.7-1 .18k~. representing 
about 1/IOth of ~e, total num~r of accessioned books in addition 
~o, loss of unaccessioned ~8t~rlal wllich c;ollld not ~ pret"iseiy ascer-
t~ined. The lo!!!! of suc~ a ma~ltud~w:hich disclosesutter'iack of 
care, aftd vigilance cannot. be taJc:en lightly: . An enquiry oft\~~i' is 
stated to have. b~en ap,pointed to examine the posstbllity of fixing 
respon!libility for the loss. The Committee dedre tlmt the enquiry 
should be completed expeditiousty and 'eterrentpunlBhment given 
to the delinquents. The action taken in this regard may be reported 
to them. 

2.70. Although the Ministry have contended that there are no 



9.5 
bills were passed were not actually received in the library, the)' 
bave promised that this possibility will be carefully examined 
al(1lin. The Committee would like to know the result of the exami. 
nation. 

2.71. The Committee find that no record is available for the 
pamphlets, complimentary copies and other documents received in 
the library. This has been yet another uDSatisfactory, featu're of 
the functionilng of the library. It is no wonder that such materials 
are lost and the extent of such loss could not be precisely stated. 
The Committee trust that in future such books and documents as 
are worth preserving will be taken to tbe%egister; of the Iibrar~ 
in order to have an effective control over their r~eipt and custod;. 
for the benefit of the working of the Cowicll ' 

2.72. The Committee need hardly add that material and publi. 
cations which are not considered useful for 'beina' added to the lib· 
rary should he disposed of with the specifiti approval of 'an authority 
to be laid down ad that periodical reports in that bebalf sbould 
also be placed before the Council so that·· they .are kept contempo. 
raneously' informed. 

2.73. Althoulfh the Council was to follow thenles and rerula· 
tions prescribed by Government wbich required phylical verIfica-
tion of the stock of tbe library to be done every year, surpriungly 
no such verification was carried out. Tbe explaaation that it wa.i: 
not done partly because of the inconvenience it woUld have causea 
to the research workers usin; the library is hardly convincing ... 
the resultant loss of thousands of valuable beaks _. bas obviously 
caused greater barm to the institution.. The Committee hope. that 
taking a lesson from this costly lapse the Council will' ensure -regu· 
lar physical verification of books in future. 

2.74. It is indeed Quite surprisin,g to note that books allegedly 
found redundant or irrelevant to the working of the National Insti. 
tute of Education were purchased on the recommend.tiaRs of tbe 
Senior Staff· MeJDbers of various departments. . The Committee de-
sire tbat this aspeet should be gone into carefully with Ii view to 
fixing responsibility for the waste of resources of the Council. 

2.75. The Kesavan Committee which was eonstituted in June 
1970 to recommend measures for proper organisation and housing 
of the library has submitted its report in October, 1971. The Com· 
mittee have been given to understand that the Executive Com. 
mittee of the NCERT has accepted the report in principle. The 
Committee consider there should be scarcely any strong ground 
for accepting a report of this nature in principle; at!ceptance should 
be only for purpose of implementation. They desire that action 
taken to implement tbe recommendations sbould be reported to 
them within six months. 
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3.2. The. Trust stated (March,' 1970)' that it "undertakes publish • 
. ing of titlew whiehan ordinary reader oueht to read but the private 
publ1aher would not attempt them because of risk; involved" and 
thatd~ue .to.: tb:is reason the publications brought out by the Trust 
suffer from an initial disadvantage in 'So far as their sale is concern-

.eel". The Ministry .stated (November, 1970) that "the Trust has 
recently negotiated a contract with some eminent distributors in 
the country who·have undertaken to sell entire editions of the 
Trust's publications in various Indian languages over a .period ot 
.five .!years", 

{Paragraph 60·of the Report of C.&A.G. for the year 1969-70]. 

3.3. According to the Audit paragraph, the sale of the Trust'.., 
Publications in Hindi and other languages has shown little improve-
ment after the 'position was last examined in 1964. The Committee 
desired to know the nature of action taken to seek the help of State 
'Governments and Union Territories to popularlse the books brought 
'out'by the Trust. 'The Ministry of Education intimated as follows:-

In order to publicise its books, National Book Trust has since 
1965 been forwarding its list of publications and also its periodical 
'Publication announcements to the various Departments of the State 
·Governments. This has been followed up more vigorously since the, 
setting up of the separate Sales Unit in the Trust. State Ed'uca-
tion Secretaries, Directorates of Collegiate, Technical, Secondary 
and Primary Schools Education, Directorate of Public Libraries 
and Uriiversities are being requested to consider the fasibility of 
prescribing some of the Trust publications as introductOry or sup-
plementary reading material in various disciplines, or of purchas-
ing the publications in bulk in the concerned la'oguages besides 
English and Hindi, for distribution among educational institutions, 
'1terary organisations, Panchayat Organisations, etc. functonng 
under their control The Official of the 'State Governments art: also 
met by the Director and Chairman of Trust either when the State 
'Oftlclills visit Delhi or as and when· visitS are undertaken by the 
'Officers of the Trust to the State capitals. Wherever neeeaary, the 



9i 
matter is taken up by Chairman of the Trust at. Ministerial level 
for personal d~~on8.The. -Truathas llWlo ; been: , abla .to: persuade. 
cert~~ State Govermnentslike Andhra Pradesh •. Tamil Nadu ek. 
to set up a Co-ordioating Committee with State Education Secretary 
of State Education Minister as Chairman of. the·Committee io ad.-
vise the Tr1,l8t. iB regard to language pu.blioations, their sale and. 
distribution. Dur-ing'r:ncent yearal!lOllle State Governments like 
AndhraPradesh, Maharashtra, Haryana, Madhya Pradesh,Punjab, 
Rajasthan, Mysore, Orissa, Arunachal etc.. hav.e made bulk pur-
chase (jf~the Trust publieations. Other States and Union Terri-
tories like Delhi, Tamil Nadu, Uttar Pradesh, Himachal Pradesh 
etc. have· recommended certain titles for pm'chase by . educational 
institutions. Central Organisations like Central Hindi Directorate,. 
Central Schools Or~anisation have also purchased some of. their 
publications in large quantities. Their efforts to push the sale of 
their publications through constant negotiations with State Govern-
ments and Union Territories continue. It may be stated that out 
of 145 titles published for the period ending,. March 31, 1972 as 
many as 25 titles in Hindi have gone out of print. These' efforts 
have proved ftuitful: 

3.4. Asked whether the sales have improved the Ministry 
answered in the affirmative and added: "It normally takes times 
aft~r the release of a title and after it has appeared in the local 
boo~shops for its sales to pick up. Usually the sales pick up in. 
the y~ar. ,succeeding the year of publication .. only after advertise-
ments, ~ooks reviews etc., have had their effect .... in regard to 
.publicat~ons after 1967 due to the revised policies followed by the 
Trust, th~ sales have shown an im!)rovement. In regard to the 
bOQks publislWd earlier, the sales have picked up but not as mu~h 
as o,pe w04ld halve Wished. Since the nature of the books published 
is sUFh as not to become· obsolete it may be expected that after 
sollU1 time and as a.. :result of~~ impr.oved sales promotion methoIU-
now followed, this back log would also be red~ed,. Boo,ks. published 
afte,r .1966-6~ wi:~l hav~ to be giyen 5 to. 10 years time before &ey 
can beconsidered.a~. dead-stock. It may be. poin~ed .out-that the-
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3.5 .. The CommIttee desired to know when the contract with 
.some eminent distributors in the country· was executed, whether 
the contract covers all the titles brought out by the Trust and 
whether the distributors have been able to push up sales, the 
Ministry replied:-

"The new contracts are made language-wise in respect of all 
the titles published in that language with one Distributor. Except 
in the case of Malayalam, Kanada and Tamil which are under fina· 
lisation, the newly devised contract has already been executed. The 
Distributors have lifted quite a large number of ,copies. Since there 
is a specific clause to the et'lect that the Distributors will have to 
purchase a certain number of copies initially on outright basis upon 
publication of each title and as the Distributiors have given a 
guarantee to take over the stock after a certain period, the perform-
ance of each distributor can only be reviewed after the end of the 
contract period. It is too early to assess the performance of each 
Distributor." \ 

3.7. The Committee pointed out that the contract with the dis-
tributors provides trade discount of 50 per cent of the marked price 
on sale to them on books of the Trust (Except those in the series 
Nehru Bal Pustakalya for which discount would be 40 per cent 
only) which they consider too high and asked how it was justified. 
The Ministry stated: 

"The trade discount of 50 per cent of the marked price on 
sales to the DilStributors is not considered too high be-
cause of the fact that they had given a guarantee to clear 
the entire stock within a specific period .. MoreQver, the 
Trust publications are of a general nature and 81m at 
informing persons who have not had the benefit of a 
higher education of facts about this country, culture and 
history which they should know; while some series at'e 
directed towards fostering national integration. They 
therefore, do not fall within the category of light read-

. ing such as fiction whic~ has a better sale potential as it 
appeals to the popular taste and has, therefore, to be 
given increased discount as an incentive to the Distri· 
butoI"ll. 

Further this 50 per cent discount to the Distrtbutors is limited 
to Iaotuage editions of other series . ex~pt Nehru Bat 
Pustakalya Htles only and not in reS?ect of English publi. 
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cations where the discount is 40 per cent, because even 
commercially laneu8ie books are comparatively slow 
sellers". 

3.8. Th. Committee had ill th.ir 29th Report (1864-65) exprfllsed 
.concern that sale of books of the National Book Truat is not en· 
courapn,. The position has not shown any improvement since 
then. Durin, the period 1966-67 to 1969-70, 68 titles in Hindi were 
brought out and 2,74,926 copies were printed of which 1,08,839 copies 
were lying unsold as on 31st December, 1971. Further, cluring the 
period 1961--1970, the Trust broulht out 140 titles in other languales 
and 2,77,535 copies were printed of which 1,89,443 copies were lying 
unsold as on 31st December, 1971. This clearly .hows that either 
no further assessment was made of the number of copies that 
IIhOllld be printed or the arrangements made for disposal were un· 
satisfactory. In this connection it is of interest to note that during 
the year 1970·71, 1,32,089 copies of 22 titles in Hindi and 5,81,253 
copies of 144 titles in other languages were printed. The Com~ 

mittee further note that contracts have been executed with lOme 
eminent distributors in the country laJl&'1Ulge-wise in respect of pll 
the titles published obtaining a guarantee that they would take over 
the stock after a certain period. The prop-ess made in the sale of 
the stock through the distriltutors may be reported to the Committee 
in due course. The Committee hope that the printin, of book. in 
future will be regulated on the basis of past experience consistent 
with the objective of promotiDJ book minded ness among the people 
and educating them. A review of the workin, of the Trust with a 
view to assessing the extent of realisation of its objective is also 
called foJ' at this stare. 

3.9. As the pubUcation and sale of books is a commercial activity 
'the Committee would sunest that the feasibility of preparing pro-
forma accounts in the nature of pr08t and loss aecoWlts and Balance 
-sheet for the Trust should be examined. 

NEW DELHI; 

April 23, 1973. 
-Vai8~kha-n895-(S):---

ERA SEZHIYAN, 

Chairman, 
Public Accounts 

Committee. 
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